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_ CENTRAL GEMINISTRAIIVE TRIBUNAL
BANGALORE BENCH
Second Floor,
Commercial Complex,

ndiranagar,
Bangalore-38.

Dated: HJAN1994 §

e [ T

APPLICANTS :-Sri.G.R.Rangadhanaiah and Others

Se
6.
7.
8.

9.
1C.

11,
12.

13.
14.

15.

RESPONDENTS - The Chairman,Railway Board and Others.

v/s

Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex,
Ist Main Road, Ist Floor,Gandhinagar,Bangalore=-9.

. Sri.R.Bhaskaran,Advocate,No.40/2083,Elamkulam Road,

Kaloor,Kochi-682017. i
Sri.P.Shivan Pillai,Advocate,Grass House.Monestary Road, ;
Karikkamuri, Koch1-6820ll.

Sri.Vijaynarayan,3-C ELDOBADO 112 Aungambakkam ngh Road,
Madras~600 034. _

Chairman,Railway Board,Rail Bhavan{New Delhi.
The Secretary,Ministry of Railway,Rail Bhavan,New Delhi. i
The eneral Manager,Southern Railways,Park Town,Madras-3.

The Chief Personnel Offlcer Southern Railways,Park Town,
Madras-2.

The Dlv1510nal Railway Manager Southern‘Railways Mysore.

The Senior Divisional Personnel Officer, Southern R011Ways,
Palghat,Kerala.

The Divisional Personnel Officer,Southern Rallways,
Madurai Division,Madurai.

The Divisional Superintendent,Southern Railways,
Divisional Office,Palghat,Kerala.

The Divisional Bailway Manager,Southern Railway,Bangalore.

Sri.K.R.D.Karanth, Advocate,32 Mangalanagar,Sankey Road Cross,
Bangalore-5x. ]

Sri.A.N .Venugopala Gowda,Advocate No.8/2, Upstalrs,
R.V.Road,Opp:Bangalore Hospital,Bangalore-4.
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SUBJECT :- Forwarding of copiés of the Orders passéd by
, the Central Administrative Tribunal,Bangalore. .
-X= X~ X=X~ ‘
Please find enclosed herewith a copy of the ORDER
‘passed by this Tribunal in the above mentioned applications

on 16th Day of December,1993, for further necessary action.

X

%{ DEPUTY REGLSTRAK(J)
T"% JUDICIAL BRANCHES.



UE TRIBUNAL
“BANGALORE BENCH

CENTR&L RDNINIST

n A NDS 395 to\403"91¢s7’90'a16/90 320/92

. 298 92, 377/92 and 44 to 80/93 -

THURSDAY THIS THE 16TH DAY DF’DECEMBER

SHRI'JUSTICE‘V S. MALIMATH' eese C

SHRI JUSTICE P.K. SHYAMSUNDAR‘ ese V

SHQI Ve RANAKRISHN#N

Sri C R‘Rangadhamalah,
$/0 -Sri Rangeish,

#ged about 68 yeers,
‘Retired Guard-h Specisl,
Chikkabidre,

i'vthlkkanarayakanahalli Taluk.

Sr1 KoV, Sreekantlah,

§/0 Sri K.V, Subramanyaiah,
aged sbout 69 years,
Retired Guard-h Speciel,

V;I.Eh-70,6th Naln,Sarasuethlpurem;
. . fMysore 9, : '

/CN\NYL 1 xA/

Sri M.N. Nareyana Setty,

$/0 Sri K.Muniswamaish,

Retired Guard-A Sp901al
- 2003/2, Rajkemal Street
- fMysore - 1

. Sri B,J. Nagara1alah
S/0 Sri Jayapala Nayznoer,
'Retlred Guerd-A Special,
458, Shankaranagar,
) J B.Kavel, Bangalore-560 022

Sri K. Seshadrl, $/0 Sri Krlshna
8hatta, aged sbout 69 years,
|Ret1red Guard-A Sp90181

92, Lakshmlpuram, Arsikere. -

- Sri M. Channabasavalan,
- §/0 Sri Madappa,aged- about 69 years
‘Retired Guard-f Specisal,
964, 9th Main Road, 6th'Cross,
//'Prﬁﬁ“shnager Bengclore -2

fS}l‘KfV inivasachar,
Ebﬁfu&hvenkata¥8machor,
ROG é . 69 yeers,
1red\aufrd -P Sp901al,-
2111 PaEallel Roed

T

?““’ﬁ%vﬁﬁﬁg@x, xtension, -
ShlmOQa wn - 577 201
QQ% oe€ v

1993

Hhmmmua)',
ICE cﬁAIRméN(J)

eeoo MEMBER(A)

eesese Ppplicants ’

Contd./- '




,g. 

10,

11,

12.

13,

14.

‘Yeswant

4

’l Kz"v.

Sri Shivasuemy, $/o Sri T,
Burgechalam Pillei, aged
sgbout 69 years, Retired
Driver~k Speciel, 44, II

- Main, Medes Block, Neu .

Bemmoo Bszar, Mysore-21

Sri.JqN.Fharoah, S$/oc Sri W.m,
Pharoah, Retired Oriver-R *

Speclal, 2355, I Main, II

Cross, K.G«Koppal, Chamaroia-

-puram, Mysore, - ' .

’ Applicants 1 to 9 in -

; , O.FheNos.395 to 403/91

Sri R.J«Mehadevan, , L

8/0 R.Jayerem,

aged ebout 67 ysars,

Guerd 'A! Special (Retired)

residing at No,157, IVth Cross,

Nagappa Block, Srizempurem, i '

Bangalore ~ 560 021 : Applicant 10 in 0.A.

_ R Mo.57/90 "¢ .

' / -
8ri R,Shivelah

" Retired Buerd 'AT Special,

and residing et No,1153,
'Sri Ranga', II Main Road,
SiNiColony, Yeshuanthpur,

‘Bengslore - 560 022, ' Applicent 11 in 0.A,

No,416/90

Stri Papanns,

$/o Nethavadu,

aged about 63 years,

Oriver Passenger MR448,
Southern Reiluay,

Bangalpre City(Retired)
No.5/18, Backside of

Munisuara Temple,
Bhuvanesuarinagasr, Magadi Road,
Bengalore ~ 23,

Sri Ghouse Mohidgen

&/o kzeen Mohideen,

aged ebout 63 years,

Driver Pessenger MR 238, :
outhern Railuay,Bangalore City, .
Retired) C/o Noor Mohamed,
0.73/8, Railuay Quarters,

| ﬂapur, Bangalore -~ 22.
|

Sri D.John Feter,

s/o Doraiswamy,

aged about 58 years,

Briver Goods MR 612,

Southern Railuay,

Yeswenthapur (Retired)

No,62, III Cross, I Sfage,

K{Lﬂklipuram,’Bangaloie'— 21, - .;‘APPLICBNTS“_

*s ocoﬁnt"- /i
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15. Sri Manickam,
8/0 Laksmaneppa, -
..aged .about 60 yesars,
Driver Passsenger MR 414,
Southern Railuay, #rsikere, :
(Retired), - No.zes/A ‘Bth Cross,
Banqalore - 560 l21. -

16. Narayana

8/o Nya%AaVadu,

- aged akout 72 years,
Shunter MR 278,
Bangalore City, Southexn PaJluay,

- (Retired) No,53 /o Nawaz btorex
12th Cross Magedi Roed .

- Bangalore -~ 23, -

17, Sr1 M.S, Susainathan,

'8/a Marisvamy,

. aged akout 62 years,
Drivet Passenger MR 475,
Southern Railua Yelehanka,
(Retired)C/o ?.z Joseph,
45/R 01d Railluway Quarters,
Yeswanthapur, Bangalors - 22,

1‘5_*Sri Siddaiah, $/o0 Siddeieh Gouds,
. aged 62 ypars, Diesel bssistant

MR 523, Southern Railuay

Banoalore City, Re+1red3

No.58, I Cross, 3rd Mein Road,

Ramacﬁandrapuram, Bangalorp =21,

19. Sri Kedirvelu C Ry
S/o C.S.Ramalingam,-
aged about 58 years,
Goods Briver MR 624.
Southern Railway, Harihar,
(Retired), No0.32/2, I Main Road,’
I Cross, Uklipuram, '
Bangalore - 21, -

28, Sri Gulam Dastegir,
. 8/o Md.Ghouse, -
aged about 69-years, S ‘
Shunter ‘MR 597, Southern Ralluay,
Yesuanthapur (Retires) No.3,
Ster Building, Dharge Mohalla,
Doorvaninagary Okd Madras Road,

' Bangg;gizx- 560 816.
ﬁﬁggzg;hﬁgai\Waheed,:
. H\ENE
Br MR 9, Southern Ralluay,
G %Cnmenf(Retired)

"& bss, L-B ot
"'Indiranegar,

- 38 . . ~APPLICANTS,

;..Conti;/-




22,

23,

24,

25\

26

27

2%,

62. years, Shi
‘Southsrn Railua

laged ebout 6

. 00:4'10‘

Sri D Johny

§/o NDsvid Pillel, =
eged ebout 66 yeeis) .
bseistent Guerd/EMT 1303,
Southern Railueg, Bengalore
{Retired), C/o Ce

12th Cross, Magedl Road

Bangalore = 23y . ,

§ri-Shalk Fekruddeen FasmeY,
§/o0 Mohemmsd Khasim Segkli,
‘wged about 63 yeers, -
Ralluay Guerd A-ER 5212,
Southern Railuay, fArsikerey

‘(Retired), Mandipet,

Brsikere = 573 103,

" Hasean District,

52‘ KaGoKeishnamurthy,

S/o KiGundeppa,

aged ebout 60 years,

Guard YAY Spl, EE 994,
Southern Rgiluay, Rrsikere,

{(Retired), No,84, Yérrawpe Block,

Laxmipur, frsikere - 573 103,

Sri DWESnthony, e
$/0 Enmmeslappa, aged sdout 63

) 1§98T8, %S‘B‘t\ Guard tE 13‘" 7,

Southern Raliunay, Baugalore~ﬁity,
(Re‘ti!‘ad), VNO‘.-29 y w) Sth M:ai?n,’
Kenmgerl Satelllte Toun,

'Bangalore = $0s°

Sri N'VQRnaﬁda_ﬁao,

- 18/0 Ny Venkoha Rao,
‘‘aged aboutbS yesrs,
IFireman A-= MR 549

Southern Reiluay, ;himoga Town,
(Retired),No,121, 17 Cross,

Behind 8,P.0ffice, Ashoknagar,

Shimoge Towns

$r1 MWenl, . |

8/o Mottel, waged ebout
%hunter'nﬂﬂi72,

,Ba!yappanahalli{ﬁetlred),

‘Ramasuamypalya, MeS.Negar,

‘Kemmenshalll Main Roed,

. |Bangalore = 33,

Sri Myifaxman, 8/o0 Murugesh,
ed shout 65 years,
Driver Goods MR 410,
Houthern Railuay, i
Yeswatithaepur (Retired),

" |Now22, 1°Cross, Bhasyemnagar,

Srirempurem, Bangalore ~ 21,

)

carpenter Sujramany, .

 o+sAPPLICANTS
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.29,

30, -

31,

Sr? Rnﬂeiah, : .
5/0 Venketaremanappe;

aged sbout 63 ysars, = -
Driver Passenger-MR 721,

+.Southern Reiluay, Shimoga Toun,~;

Retired, :No,209/41," Rackamma
Building, Mein Road, .

' Yesuanthapur, Bangalore—zz

Sri Syeq ﬁbbaS,‘

S/o Sysd Dastagir, .

aged ebdut 69 yeers,

Southérnh RaiIUay, Bargalaze City,
(Retired), No.41, I Cross,

I1 Main, £atharayanapura,

(Near Sybramye Naasjid)

Bangalote - 26,

Sri kkdul Rehim,

. S/o. Md,Bakshi,

32,

33,

,34;

SRR

‘aged sbout 62 yesrs,

Shuhter MR 349, Southern Ralluey,
Bangeiore City (R:tlred)

No.22/+, 11-A Cross,

Hoshalll Muein Road,
Patharayanapura ‘

Bahgalore - 2€.

Sri K.M.Pavooni,
8/0 KV.Rathew,

_aged about 66 veers,

Driver Goodg MR 701, .
Southern Railuay, Yesuanthapur,
(Retired), No,5%7, 7th Cross, .
Ke N.Extensioh, \esmanthepur,
Bangalore - 22,

Sri 8, Gaﬁgadharaiah,
5/o. B.Siddaiaﬂ,

. aged about 6% years, .

Guard  R=8pl, ENMT 428,

Southern Reilvay, Rrsikere
(Retirei) Nc.Vasantha Nilaya,
hear Sadana Talkies, Behind
rump House, Arsikere.

Sri G Ramaeuamy,
5/0 K.Govingaraju,

aged.about €4 )'981‘8,

P g

//Q¢W"5ﬁ.ii\w_ard EWmT - 743, S
’"Sabtﬁé\g Railugy, Bangalore City,
254 N, Nc,264fkg Relluny Qtrs’

.éthern Railuay, Bangalore—23. _

ugtar an, 8/o C. ﬁbbu :

bofit 59 yeers, Mail Guard .

g/ S Ralldey Bangalore »ity,

£¢), No.1C4, 6th.fetn, - -
ss,'Shankarnagar, Yeauanthabur P.D.

v'°\ahgalore - 22,

s o APPLICANTS
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34,

39,0

40,

41,

S 42,

‘Briver: Gooje MR 593,

‘(/' Southern Railuay, Bengelore City

fSri M, Nagaraj, _ :" --‘;:}.y'ﬁ
* §/0 Muplsueamy Naidu, ‘

-aged -akaut 60 years,

" Driver Goods MR 436,

‘Southern Railway, Bangalore Bity, L
(Retired),  No,68, Kothandaramaphram,

~VaiyalikaVa1, 12-3 Broes,.,‘

Bangalor- - 3.-

Sri G Gopal
S/o Gangen, : , . . o
Aged alout Sl .yea~g, . . : .

Southern Reiluay, Yeswantheour, CoL
(Retired), C/o Chak“ava thy, :
No.,42/D, Railuay Qtrs,

Baiyaopanahalli,

Bangalore - 38,

Sri Khudus, .

S/o Hussain.ﬁal

aged sbout 6f yesrs,

Driyer Fessanger MR 112, -
Southern Reiluay, Bangalcxp City,
(Retireu), No.4E9, 10th Crcea
Mathikere Main Roai

Yesuanthapur, uargal”“9-72

Sri Nayanna, .

8/o0 layanna Gowde,

aged akout 71 years,

“ Shunter MR 254,

Southern Rai‘uay Bangalore City,
(Retired), No,40, 7th Cross,

. Gayathrinagar, 5 irampuram,
-Bangalore-21,

Sri Gurusiddaiaw, S,

§/0 Siddapna, '

aged. about 68 \ears,

Driver Passenger MR 393,

Southern Railuay Shimoga Toun, o
(Retired), -Rttr Buddekaval

Hosur Jevagal Fost, Arsikere

Taluk Hassan District.

Sri Mohamed hussain,

S/o Mohamed Budensab,

aged about 6€ yesrs,
Shunter MR 6¢1, -
Southern Rail uav, Hariher,
(Retired), Fmeravethi Poct,.

- Herihar Taluk, Harihar,

Sri T.Duggan,

§/o R.E.Buggan,

aged asbout 65 yeares,
Driver Passenger MR’ 87,

- eve Co‘nt‘d."/- '
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‘;fresidlng at».Munikalappe Gardeﬁ,
‘Ramasuamy Paleyam, :°
“Khemmanehalll Main QOad
an Cross, Bangalora-33.

143, Sri John- Ress, S7o Nosh,

aged about 62 yuars, -

Driver Passenger MR 359,
 Southern Reiluey, Bangalore City,
{Retired), No,BE0, HMT lavout,
~.behind Chowdesueri Ténple, -
Mathikere, Senoalore-’ﬁ B

44, Sri E, Hussey, S/o hilliam Jssey,
- eged ebout 64 yeers
Driver Passenger, MR 193, .
Southern Reiluey, Baﬁgaloro City,
(Retired), No,5,. 7th Cross,
.Subedarpaiy Yesuwanthepur,
Bangalore-ZZ.» : _

~

45, Sri B.Jayaram Singh,
"~ 8/o Narayan Singh,
- aged about 63 years, |
Oriver Passenger MR €11,
* Southern Reiluay, Shlmoga Town,
- (Retired),- No, 1831 III Cross, .
Rathan Singh - LaPE, Newdi Mohalla,
. Nysora - 570 021 A

46, 'Sri Nuruth¢ Pau,’

~8/0 Neelakanta Rao,

- aged mbout 64 years,

- Driver Passenger MR 422,
Southern Railway, Bangalore City,
(Retired), No,23, "I Main Road,
Gundu Muneesuwara’Temple Streot,
Natadhahalli, Bangalore—ﬁz

47, Sri Mohamed Basha

- 5/0 Abdulla Sab, - .
-aged esbout 67 years S
- Shunter MR 423, Southern Ralany,
Harihar,.(Retired), No, 351 .
- 1I Cross, Bendhinagar,
~ Hardhar, :

48, Sri,Kistan, S/o Gov1ndan,
aged ebout 59 years, ,
Shunier MR
fgﬁf‘ ,brﬁ%Ralluey, Banoalore City,
Kok ifea), No (6/2, Suuderam Reddy,
uild;ng, B@ckside of Ménohara Miile,
gadi Road\&Bangalore .23,

A
iy
49 § Sr%¢m.ﬂit%apé%, S/o Mu*happa,
kzﬁggd ab-utﬁva years,
Driver Ggods/ Southern Railuvay,
YQSUanthapur, (Rntlrcu)

.‘\\A\»Gi\ ‘/;ﬁ*

e

g T
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¢+ o APPLICANTS
. .Contd. /'
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Clo Cnaterine M,

Gnanejyothi” High School,

*" No.61/1, IV-N Block,

Rajejinager,
Bangalore - 10,

Sri Rangaiah,

~ S/o Rangasuamy,.

aged about 68 years, =
Driver Pgssenger MR 16C,

. Southern Railuey, Banqa‘vxc Gitv,

51,

52g

- 53,

54,

(Ret*red)z No.27, Chic Beeier
Road Cross, Shivejinager;
Bangalore-51,

Sri Ethirajan, S/o R,Chzmindd,
aged about-65 years,

Southern Railuway, Mysors’
(Retired), Driver Pussenger,
MR 378, No 1389, III Crecss,
Kaki Road Mawd’ Yohella,
Mysore-=21,

Sri A.Xevier, S/o S.tnthony,
aged about G2 yesrs, .

Driver Passenger IR 633,
Southern Railuay, hr51Kere,
(Retired),Nc,52/2/, Behind

St, Marrys Lhurch Lrsikur°u103.

Sri Linga, $/c Kerbaseppe,
aged about 67 yeers, :
Shunter MR 253,

Southern Railuey, Harihar,
(Retired),C/o Kurvethi Lings,

Bmravathl Post, Harihar.

'Sri Revanappa,

8/o Siddeppa, aged about E3 'years,
Fireman First ML 1129,

. Southern Railuway, rarihas,

. 55,

56.

(Retired), C/o Revanappa,

Challageri, Mallikarjuna Extension,

ﬁmravathi Post, Hariha=,

‘Sri k,Ethieraj, :
- 8/o hbbaish Sunder Rad,

aged about 73 years,

Driver Mail "R 5, , .
Southern Railway, Banoalore City,
(Retired), G/o t,Sridner

No.343, Ralluay Ltrs. k)
Bangalore - 23, :

Smt.Kamale Bal Plroji | Rac Keu aule,
B/0 :1ate PlrojilReosehicnen,

sqed about .Hlyears,

Dpivér: Padsenger MR 433,
Southern Railuay Aroixere,

. No, 223, C1d Rms Roed, Arsikere,

.+ APPLICANTS"
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V87, SmtuR- himabi LT
WS Late Gy Fazalur Rahgman,‘_:_j,;ﬁ;L i

Y \
\ - /r
AU ~ -
) M\\,‘/d [d

-

. aged about 45 years;-

Shunter MR 592, ' s
Southern Reiluay, YesUanthepur,‘
No.11, 4th Cross, Behind Yeremma
‘Kalyan Mantap, Mohankumar Nagar,
-Yesuanthapur, Bangalora-ZZ.- ,

53, Smt.Sharadamma, |
" "W/o lete S .Ganeshany, -
-aged atcutl 52 years, Sltunter Nn%:.,
‘Southern Railway, Yeswantiapur,
No,5, I Cross, Nohaﬁﬂumf*nauar,
Yesuanthapur, Bangalore-Z?. _

59, Smt.Sufie Khatun,

W/o lete Rnuer,
aged about 53 years,
Dissel Rest., MR
Southern Reiluay, Be.qalore P’u)

C/o N.Rrumai No,1072/8, KN EX»“.,

5th Cross Yesua"thgpur9
Bangalo“e~22

- 68, Smt, Kenakamma.

W/o late A,Subrameany,
aged ebout 4% years,
- BisaslRsst, MR 521,
Southern Railuay, éangalore uity,
No.B42/C, I floor, MG Rly,Cclcny,
Bangalore~23.

61 -Sri Shanthakumar, )
§/o late knandaraju,
aged about 25 years
Driver Passenger, mR 358,
Southern Railuay, Frsikere,
' Bmbedkar nager, Holenarsipur,
» HaSan Dist. :

62. t.Devamma,
N?o late B.M. Venkatesh,
aged about 47 years,
Piesel fisst, MR, 1266 ~
‘Southern Railuay, Banqa’ore rity
- No.91/8, Railuay GQtrs., -
Near Runnlng Room,
Bangalore 23,

2 Sttt Talakshnl, |

ON 7%”ﬂfdé\ﬁw5rirangappa,_

eged, ébpu 53 years,

Dr%ver goe s, MR 474,
Sputhern\Raﬁlhay, No.13,
7th’Cross [@th Block, . - .
R%ﬂaﬁinegag, Benoalnre - 10.

ﬁ
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64.

68,

69.

Yo

" Smt.Helen S N
i W¥/o lete ﬁok{Tristrem,»-

. _o; 10 <

eged about 50 years,

Site No,17, Patsl Hanumaiéh's‘r;gt;- C

Jalahalli Post, Bangelore-13,

Sri D,Ramemurthy,
S/o Doreiswamy, ‘
aged about 60 yesars,
Driver Goods MR- 735,
Yesuanthapur, No.375, 7th Ciose,
III Mein Rond, Gokul Stage~I,-
Mattikere Leyout,& Post,
Bangalore~54, .

Sri Abdul Rahim Khan,
eged about 60 yesrs,
Oriver Gocds MR 514,
No.43, Kavika lLayonot, -
Mysore Rocad, Bengaicre-Z€.

Sri Sethu Rec,S
S/o lete S.N.grikantaieh,
aged apout 63 years,
Driver Goods MR 7%3,
S.RaiIUa§” Bangaicre

?

~

(Retired
IInd 3tage, E-Eicck,.
Rajajinegar, Bangalore-560 010,

Sri R.F.Henderson,

- §/0 late F.d.Henderson,

aged about 60 years,

Driver Goods MR §03, S,Railuay,
Bangalore (Retired), No,31,
Pampanagear, Yesuantﬁapur,
Bangalore-iZ. "

Sri Bheemaieh,

S/o Chennaish,

aged ebout 68 years,

.Driver Passenger MR 80,

S.,Railway, Mysore Division,
(Retifedi, F.R.Colony, near
New Reiluey Calery, :
Shimoga Town,.

Sri Shiva, S/o Venkatasuemy,
aged-about 64 ysars, .
Shunter MR 307, S,Railway
Mysore Division, (Retifed}
No,172, R.A.Colony, near
New Railway Colony,
Shimoga Town - 57Y 204,

Sri Mohamad kbbas, -
S/o Khalsnder Khasim,
aged akout 62 ycars, -
Driver Meil, MR 426,

No.1362, 5th Main.Road,

.+ Rpplicants in S1,No.42

to 66 in O.h.No,320/92

e APPLICAKTS
,o'o‘CO-ntdo'/-
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Arsikera Divisio
. B H.Woad Rrsikere.v,ajw

‘,Sri E Natarajan,
. 8/o Ekambaram—K, :
.- aged about 62 years,

- Driver Mail MR 429, . .
- S.Railus hrsikere Uivis*ur,
Retired¥ No.291, Kumerar
Nilayam, Hassan Road, . -
krsikere - 573 103. o .

73, - Sri Suhramany ‘ - ‘

: $/o Uthandi, aged abou+ 56 years
Driver Passengor, S.Reilusy,
Frsikers DlJlSlon(Rctired), :
'C/o knthcny, 15/R, Railuav Querfars,
krsikere. X ;

74, Sri R Purushothnm, R
S$/o 8.Ramechandra Neidu,

-aged about 63 ysars,

‘Driver Passengar MR 715,

- 8,Railuay, krulkore Bivisian,

(Retired €/o R.Shaskar,
No.128/8B, "huoco Colony,
. Bﬁadrevath* - 577 301,

75, Sri M, Eeter,

- S/o V.Anthony,
aged ‘ebout 64 years,
Driver -Mail, MR,139,
S.,Railua srsikere DlVlSiOh,
(Retired{ I Cross, Hessan Roed,
Upmer Line, Rrsikere,:

76, Sri Kanakarej,
S$/o0 V,Anthony,- Najor,
BDriver Passenger MR 106,
S,Reiluay, Arsikere uivis;on,:
.(Retired¥0/o R.Anthony, '

Crane Driver, No ‘4, Railuay QUarters,.

Arsikere,

77, 9Sri Bheemsen,

§/o H.Mahadev, .

aged -allout 62 years,

Briver Passenger MR .£59,
/s‘3a¢fﬁa kBrsikere Dlvwsiun,

//Nﬂﬁt’ifbd N\ Muthilamme Temple Road,
@thnprosé Roed, Near Water Tank,

/‘§1( Sh?nthiﬁ?ge \ Doddaballaﬁur.

SIFN

{ﬁié Q Laéghmlnarayena, :
({ T&

0 S/o Ce B‘?bng%ppa, ,
VX \_aged “about B8 years, MR
W Retired Dr4ver tP’/MZ
W . 4\«6[;\". /

)
—
oty -~

(Retired GOpaL 3ingh QUarters,??:flv“7

veu o APPLICANTS,
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No J.Zﬁ, Rttimaramma Temple Street"
, Coftonpet BangaIOfa-SS.

79, Sri N. Channappa,
| 8/o Naresimhelsh, _

' aged. about 66 years,
Driver Goods MR 574, =3

 S,Railuey, Arsikers Divisnon
; (?etired Rdthalll v£iiace,
| Anfront Df Reilway Staticn,
\ Sulekree Post, Avs*keré 771Uk,
80. | ¢bi K.Subramaniyznm,

. §/o Kettemari, )
. ' aged ahout 59" yeaLs,A
" . Shunter MR 801,

1 §,Railua Brsikerp Djyicicn,
(Retiredg 111 Croes,
UpperlinE, Hassan Roead.
ﬁrsikere—S?S 103,

81. | Sri Jani 3/0 R, Kha"ev,
| aged about, 62 years,
'Driver Mail MR 102, 3.Reiluey, -
‘ krsikere D;u1bion\*°t1red),
Thollur P.0O., Thirdthalll,

_ arsikere;'

82, | Sri Me Velayudam,
' S/0 Muthan,
aged ehout 61 yesrs, -
‘Shunter MR 507, S.Rziluaym
Brsikers Division (Retired),
| No,2/2, Sriramapurem, III Cross,
Hassan Road, Rrsikere,

83, FSrl G, Indre Singh
S/o B.Gopal Singh,
aged about 66 years,
' Briver Mail MR,101, S Railuay,
| krsikere Division,
No.194/R, Raiany Quarters,
Rrsikere.

84, Srl N,Krishnaiah, S/c k .lMuniya,
" | aged about 66 years,
' Driver Passenger MR 408,
i Southern Railuay, &r31kerp Div1=1onh
‘(Retlred) C/o R2K . Manchar
No,.49/k, Railuay Quarters,
Arsikere.

85, | Srl Kempa, $/o Muniyanpa,

aged.abosut 63 years

Shunter MR 248, .Railua

Birur Division, (Retiredg

Bellary Camp, Negr Plaque—hmma Temple,
Birur,

...ﬂPPLICRNTS
~..Contd./— '
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GE. Sri Kenchi, S/o taradaiah,
~ “mged sbout 64 years,
Driver Passenger MR 108;

- S.Railvay, Arsikere Dlvision,
= (Retired¥ ‘No.221, 9th Cross,
. Right Side Hassan ?oad
hrsikere,

B7. Sri P.Narayanasuamy,
8/o Ponnusuamy, aged bbUlt 0h yeers
Driver Passenger MR 439,
S,Mailuay, Herihar Dlv’é;uf
(Retired Hessan Read, Uaun Line,
ﬁrsikere.

_#8. Sri C,Sueminathan, 3/. Thirceppe),

) aged about 58 years,
Shunter "R 804, SiReiluay,
Prsikers Division (P tired)
~Hassan Road, Dour line,
Arsikere.-

. 89, S8ri Rame, §/o Beilary Natayaneppa,
L aged ebout 66 years,
Driver Possenge Mz 148,
- §,Railueay, Cﬁlbk jejur Div1s1,n,
(Retized ; Bellary Camp, :
Near Dlagua Bmma Temple, Birur,

90, Sri Fazel Rli Baig,
-8/¢ Mirzen Baig;
“aged asbout 66 years,
Oriver Passenger MR 382,
S,Railuay, Shimoga Division,
(?etired - Tank Mohalla, _
6th Cross, Shimoga Toun - 577 2014

91. Sri Bheema Naik,
S$/o Hanuma Naik,

- aged about 68 years,
Driver Passanger (iR 363,
‘8,Railuay, Hrsikere Division,
(Retiredg
BadaVana veragere P.C¢,
Davanagere-3,

ST, Babu, §/0. Venkatappa,
92, aged ebout 51 years, :
Shunter MR 630, S Ra¢an ,
. _asmmfins i keTe Div181on,(?cti“eﬁ),
/v)/QvNmE/\\Gov1ndasuamy, Ex.Municipal
) VQ,J-ﬂPnesg bnt, KeM«Road, Kadir,

f1%§ic$:g gallur Dlstvic+

ho, 3“*gged bb&ét 67 years,

\ ¢ m"i’a’ﬁplve}rm assenoer MR 252,

' \\ 3, ?allu Bangalore Sity,

& \HJLRetinedg ‘No, 103/3 Ist Lross,
_\»!i,g{,syappanahaui Bangalore-:s.

LN

U/o Rtd, P.Basavenna Gouda, '

,..EPPLICANTS.
««elontd, /" :
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:8ri K,Sudremany,
94, 'S/o Kumerasuemy,
" aged about 62 years,
Shunter MR 779,
S,Railuay, Bengalore City,
(Retiredg, No,23/5, 12th Cross,
Megadi Roed, Bengelote-23. '

. - S8ri J.,0aniel, 8/c Joseph,
g5, . .eged about Gé ya2ars,
“8hunter MR 577, S.Rallvcy,
' Bangalcre City (Retired),
‘No.5/1, E!' Streest, 10fh frnse,
'Magadi Road, Bangalore-23,

o Sri Amdul Khaleel,
96. .S/o Shaik Rahim,
’ aged about 68 years,
Driver Pessenger MR 216,
= '9,Railuay, Bangalors City,
: ‘(Retired), No,19, 1Gthi'Cross newd,
Magadl Road, Bangalore-23,

~ 'Sri M,Venuognpel, S/o Mari,
g7, eged about 63 vesrs,
Driver Passenger MR 815,
S,Railuay, Bangelore City,
(Retired), Ne.i2/R, I flain load,
3rd Cross, Henumenthapuram,
Srirampuram, bapgalore-21.

~_ .5ri Shaik Amser,

98, S/o Md,Salar,

. aged @about 66 years,

.Driver Pessenger MR 470,
-§,Railuay, Bangalore City,

- (Retired), No.786, 6th Crcss,
‘Rnnepalya, Bangelore - 30,

. Ganga Hanuma, S/o Gangathudu,
99, . aged about 66 years,
Driver Mail MR 31,-
'§,Railuvay, Bangalore City,
(Retiredg, No.4/4, III Cross,
Dayananganagar, Srirampurem,
Bangalore-22,

| . Sri Basheer Ahmed,

9 ' 5/0 Azeem Mohideen,

100, | aged about 62 years,
Shunter MR 221, S,Reiluey,
Bangalore City, (Retirec)
No.3, SBM Colony,
Brindavananegar, 5th Cross, , ‘
Mathikere P.0., Bangalore-54, s+ RPPLICANTS,

V : ..Contd./—
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.
uw
<

108,

108,

105.

108&,

‘S:i L, Nenjaiah
8/0 Lingaieh , .
aged about 62 ears,
Oriver Goods #R 698, ‘
S.Reilua '¥eeuanthapur Bivision,
Retlredgm C/o M, Arumai,
No 1075/8, KN, Extension, 54h Cross,
Yesuenthapur, Bengalore-27,

Sri Ke.Dagsappa, S/o Kriqnﬁ.npa,
eced ahnut 66 yesrs,
Driver *Af, MR 377,
Railuay, Yesuanthapu rlyieicn,
(Retired), C/o P,Ananda,
B.Export 6th Main, Induet*leL
Sub—Urb Peenya, Bengelore-5¢,

51‘1 goD.nntO, 5/0 BODOAntO., .
aged about 64 years;

Briver Passenger MR 217,
S.Reiluay, Bengelors Tity,
(Retired ‘No.1098, Pigaline,
III Croes, YBSUanthepu.,

Bangalore-ge,

Sri Syed Hamced
5/0 Gulam 31leni
aged shcut 65 ycers,
“Shunter MR 759, S, Railuey,
esuanthpur D1V1sion
gRetired‘ C/o P.l.Storeu,.
p.to Railuay Station, ’
eswanthapur, Bangalure-2<.

Sri A,Yesudas, S/o A.ﬂrokyasmamy,
aged about 65 years
- Driver Pessenger, MR 5 510,
S.Railuay, Bangelore C*ty .
Retired), No.267, 4th SqUare,
flurphy Toun/Hoysslanagér,
Ulsoor Pe0., Bangalore-~-56C 008,

Sri M Veera Raghaven,

5/0 Munisuamy, aged about &6 years, .

Driver Passenger MR 50z,
S,Reiluay, Bengalore City, _
(Retired No.1%, Brindevenneagar,

Jgfmﬁwtension, Near IU feet Roao,

re P 0" Bdng J.Orb-trU.

) aman*yam,

g el i, aged ebuut €5 years,
2 iver %gésengpr MR 304,
Aailya; Banoalore City,

(Zﬁwzh{Retireﬂ - Cfa Nataraj, No.’ 9/3y‘

Rai uéy;ﬁha*tets, Yesuanthapur,

\\Bangalore—zz.
G/Lo*f,a
S

v\ APPLI®A m's
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Sri M.Nagaraj,
§/o0 LeMurugesh,

! aged about 62 years,

- Driver Passenger MR 428,

- S.Reiluey, Bangelore City
(hetired No.33/2, New No 114/2,

9th Mein Road S“iramepuram,

' Bangalore=21,

.

142,

1

M"a

114,

13,

Sri M, Munisuamy, S/o Nurtv“*n,
aged akclit 62 vsars,

Driver Passengar NR €os,

Southern Railway, 2engei.re
(Retired), No.Q/L I Maln,
I Cross, Henumanthapur“m

~
1 b
C.
<
A ] .

~ Sriramapuram, Beng:]o‘a-/1.

Sri l Arulnathen,
S/o A.krokyasuamy,

-aged about 65 years,

Driver Passenger MR 35,
S.Railvay, Bangalore City,

;(RetJred C/o Jemes,

No.139/H, Ralduav Querters,

! Yesuahthaour, annelore~2g.

i Sri TR, Krishnamurth)’:

$/0 TWCebyvesuasy Pillai,

. 'aged about 63 years, ,
" Shunter MR 642, S,Railuey,

Yesuanthapur(ﬂetired)

6th flat, 4th Cross,
Mohenkumerneger, Yesuanthupur Feley
Methikere, Bangalore,

Sri H,Honnalsah,
§/0. Marigoudas,
aged about 61 yeers,

 Priver Goocds MR 610,

5. ®Reilupy, YesucnthepuL
{RetiredgNo IT fiain Roed,
Jrd Cross, B B.K. Nagar,
Yaeuanthapur, Bangalore-22

Sri % Hrumai,
S/o. Mannersuamy,

- aged about 62 years,
- Priver Passenger MR 682,
; S,Reiluway, Bengalore ujqu

(Retired No.41075/8,

j»K N. Extensicn. 5th Cru‘s,
Yesuanthpur, Bangealorz-22,

8ri N.Doreisuamy,

S$/o V.Narasimhulu Naidu,

sged about 75 years,

Shunter MR 213, S,Railuay,
Bangalore Contonment(ﬂeti“eo),
No.52-H/R, Lakshminarayenzpura,

Srirampuram, Bangslore=-21, ««s APPLICANTS,

. .Contd.,/-



= fSri.K;Hahumaiah, R

. '115'-?S/o_Thimmarayappg,‘

. aged about 66 years,
Driver, Mail MR 33, =
S.Railuay, Bangalore Clty, ~--',.
(Retiredy, No, 5238 {FLN.Colony,
Rekkkidnerflain Road, Yesuanthapur,
Bangalore - 22, ’ o

© . % - 8ri Mathew, S/o Krishnap,
11¢. =aged about 63 vears,
Briver Goods MR 66M,
S.Railway, Yeswanthspur,
(Retired), No.11, II Mein,
III Cross, B.KeNacar,
Yeswenthapur, Bangalorc-%2,

~. 3 Sri A,Perumal,
117. S/o S.Rrumugam,
aged sbout 64 yeears,
Shunter MR 447,
S.Railway, Yesusnthepur,
(Retired), No.6S/G, |
Railway Querters, Yesuanthzpuir,
" Bangalore-22, * .

"« Sri Shanmugam, ,
114 S/o J.Subramanye Mudaiiar,
* aged about 63 years,
Driver Passengar, MR 772,
Bangaliore City, S.Reiluay, ,
(Retired), No,586/1, S5th Main,
Basavanagar, Vibuthipuram £xtension,
Bangalore -~ 37, =

.27 Rbdul Gaffoor, - .
419¢_. /o Ballary kbdul Khader
* aged ebout 62 years,
Oriver Passenger, MR 387,
S,Railuvay, Shimoge Town,
No.105, 6th Cross,

Basavanagudi, Shimoga Town - 577 201,

“ ~  3Sri B,AR.Thyagarajean,
120. S/o knentharaju Pilley,
* aged about 73 years, -
~ Driver Mail, S,Railue

Applicants in Sl.No.
67 to 119 in 0.A.Ng,
298/92. |

y§ ) -
¢ Bangalore City, C/o S.5.hDasan,Residing at

No.29, 0ld No,55, CKC sarcen,
Lalbagh Cross Road,’
¢¢€B€ﬁgﬁ¥Qae ~ 560 027, -

" BrERtho
&, By binthany,
(o5 SJo7Madoral

3 a“é% ebo&fﬁ?@ ysars -

Egi S@g@&er N’ES?S, S.Railways,

Z\ Baﬁ@q}orﬁjgﬁﬁy, C/o Phillip Moses, -

'O oNeT'8/B, Rajluay Quarters, :

N Chicjajlr, Chitradurga Disivict,
Mvth/y‘ |

!\K \BA.“-\;G (,.\.»"/

oo

A =

s APPLICANTS,

.. Bontd./-



123,

124,

125,

1286,

127,

128.

129,

‘ Rangaish,

S/o Thirumalleiah,
aged sbout 69 yeasrs, -
Shunter, S.Reiluvey,
Shimoga Toun, -

'Hosehalli, Amruthun,

Hobli, Holsgunda Post,

| Kunigal Taluk, Tumkur District.

K.Raju, S/o Kuppan,
aged about 51 yeers,

. First Fireman ML 1141,
' S.Railway, Bangelora Ciny -

C/o Station Master,
Nayandahallil Railuway St=tinn,
Bangelore-39,

L.hoFleury, $/o0 J.L.Fleury,
aged about 5§ yeears,

Mail Oriver MR 583,
S,Railuay, qulher.

- No.%16, Rameiah Laynut,
'St,Thomas Town Post,

Khammanahsalli, Bangalore-84,

Nega, $/o Siddeppa,

aged about 68 years,
Shunter MR 252, S RcLluay.
Chicjajuw, AOlehqra uo'or/,
Chicjejur-577 523

Veradaraj, S/o Kuppusuwemy,

' aged about A2 yeers,

Driver Passenger MR 495,
S$,Railway, Bangalore City,
No.24/16, 12th Cross,

‘Magadi oad, Bangalore-23,

Smt ngamma,

ed #bout 51 yeers,
Nao “late S,Nage,
DOriver Passenger MR 133,
8.,Railvay, Arsikere,

- Behind $f.Marrys Church,

ARrsikere-573 103.
K«R¢Sestharamalah,

'$/0 K.Ramaswamy Shastri

aged ebout 73 years, _
Shunter MR 587, -S.Reailuay o
Mysore, No,921, Ksoka an{eruss-SS,
Hallethkerei, Mvsore, i

K.Srinivasalu, $/o V.Kzishnasuamy,

aged about 62 gears
Driver Goods MR 747, S.Railvay,
‘Byapenahalli, No.8, Ist Strest,
Markhem Road, Cross,

" | Ashoknager, Bengalora-Zw.

<. APPLICANTS
s gtOﬂtﬁo/'.




131,

132,

133,

134,

135,

) -

f?§ﬁt:@§reen Flétchef,

130,
' “‘mged about 62 years,
4”mﬁ y ’

. Bangalgre City’ WTNDQ.,,

o late V, Fletcher,
Mail Driver, S.Railuay,

Dewukar Road, 9th Mein, =
Methikere, Bangelore-560 054,

Smt;Lékshmamma, o
‘aged ebout 42 ysers,
W?o,late K.Siddaiah,

- Driver Goods,:SeRailwéy§ 

Harihar, C/o S.Revanna,

~ Pointsmen Subramarya Road,

Railuay Station, Nettana Pust,
Puthur Taluk, South Kanara,

‘Smt,Shanthamna, ,

aged ebout 43 years,

M/o late Thippesuamy,
SiRailuay, Chicjequr,
-Jenatha Colony, -Hoseragera,
Chicjejur~577 523, .

Smt.S.R.Susila Bai,

"~ aged about 54 years,
w/

o late S,Rema Rao,
Diesel Assistant MR 723,
S.Railway, Yeswanthapur,
C/o S.,Ravi, Ne,73/3, =
Reilway Quarters, Yeswenthapur,
Bangalore-22, '

Snty8harademms, *
aged about 53 yeers,
gﬁgfyate RJRemoo,
DYiver Goods MR 456,
S,Railuay, Mysore,
No.2065, kkbar Road,
flandi Mohalla, Mysore,

Smt,Kenthamma, = .

aged about Sﬁ\yeags,
Wﬁﬁ‘late:ﬂajamanickam,
~Driver Goods MR, S.Railuay,
Arsikere, No,9012,

Lecha Naik, Quarter,

Hassan Roed, Arsikere,

beut 68-years,

R_ hger MR 107 ’

ayy Chicjejur, '
inganahalily, Singdnahalis Post,

/

s

Gupbl galgt, Tumkur District, s« APPLICANTS

Loy -
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137;

138.]

K

J

C el 20 4

~h.5hivappa Rao,
o H,hnantha Reao,
aged ebout 63 yeers,
Driver Passenger M 47¢€,
§.Reiluay, Frsikere.
No. 496, Bunné Mentap,
h

B! Layout,
Mysore,

Smt.Bebbie Rezoric,

ed about 44 veers,
M?o lete P.Rezorio,
Driver Passenger ™} 461,
S.,Reiluay, Bangalore City,
No.932/3, Opp.Kiren Building
2nd Mein, 5th Crose,
Kol Extensicn. YESUanthepur.
-Bangalore-22,

“8mt.B.S +Susheelamme,
ed about S0 years,
'U?o late 8,Shankar,
Driver Goods MR 492,
5,Reilus Brsikere,
C/o V.S. laxmi Ramana, kc.ﬁ;/-

. Railuey uarters, Arsikare,

140,

141,

142,
|
|

;
143

Smt.S,Seresvathamma,

aged sbout 58 yeers,

W?o late A.ReSrinivasa Rao,
Driver Goods M 773,

S.Railvay, Vesuanthapur, '
Bangelore. No. 947K, Sth Cross,
K N,Exten51on, Triveni Road,
YEsugnthapur, ‘Bangzalore-22,

§mt £ ]
8geé about 5% years,

/o late G.R. riniVaSamurthy,
Goods Driver MR 780,
S.Railuay, Prsike;c, No,73/J, "
New Railway Quarters,
Yeswanthapur, Bangalore-22,

'Smt;PQSévithri,

aged about 52 years,
U?o lete P.M.Panduranga,
Driver Goods MR 712,
S,Railuay, YESUGPthaFJt,
Bangalore-22,

Smt.Mastan Bi,

aged about 60 veers, _

M?o late Mohamed Sherifr,

Driver Passenger MR 419,
§,Railuay, Shimoga Toun, ,

Near Anjaneya Temple, Hassan Road,

~ Arsikere,
/

ivarathri Esu~ranagdr,

... APPLICANTS
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145,

145,

Sri Presad Kiran," '
- mged msbout 24 years,
s/c

147,

148,

149,

e T

o.late Govindasuwany,
Shunter MR 386, S.Railvey,
Rrsikere, C/o §rinivasan,

‘Railuay Ticket Collector,

Neer Railuey Under Bridge,

- Hessan Road, ﬁr51kere.

- Smt.Rachel B'Monte

aged about 58 years,
U?o late H.R.D Mcnte,

~ Oriysr Mail MR 2E5,
- S,Railvay, Bangslcre,
No.220, VST

Road, ‘
Opp.Banasuadi Rai;uay 0fc.;0|,
8angalore-84,

Smt,Nishajen,

ed about 58 y=zars,
U?o late Syed Abdaul Freuz,
hssistent Guerd, §,Ruilvey,
Bangelore City, : -
C/o Syed Chouse Pasha,

No,304/1, Reiluay Gusrters,

MG Colcny Bawgalere-au.»

Smt,Khsiyajen, :
ed sbout 60 years, o
N?o late Tajpeeran
Pass°rﬂe1 Deiver MR 47°,
S.Railuey Mgsore. Ne, 6,
RV, LayoJi eshacdripiran,
8engalore~20,

Smt.knnamary,

aged ebout 43 years,
u o late k,Chendran,
Shunter MR 359, S.Reziluay,
Bangalore Cantonnent,
Muthemma Garden (Chinnappe Car*b
Munireddypalya, Bangalore,

Smt.Jyothilakshmi,
ed about 50 years,
U?o late Chinnavenkats Ramsnapba,
Diesel Rssistant MR 567,
S,Reilway, Arsikere, nlo Jeyappa,
retired postman, I Cross,
_Hessan Roed,

con APPLICANTS‘
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151.

152,

| ;d%Zz,ff:i?r

1K Madurai, =
S/o Kalu Nouﬂaliyar,
aged ehout B5 years,
ands Driver, 1I'IR 680,
$.Rgiluway, Shimoga Town
Bh f% ;

Shimooa Toun-577 201

HeS +Sathya Va%ayand‘ﬁf
5/0 H. Sﬁinivaaaiah,,j

_ aged abdlit 6% yesra, ©
-Shunter iMR 797,

153,

154,

155,

156.

157,

v

Bangelofe City, S R011udv
No.17, Ramakrishnaiah Sfrret.
Seshadripuram,

Bangalore-aSU 020,

Kousalya Bei,

ed 52 years,
M?o late K.Keroji Rao,
Driver ‘Goods MR 63.,
5, Ralluay fiysore,
No 8%, loco Colonv,
Railuagy Quart°r
YadaVagiri Post,
Nysorenzﬁ.

R Pramile bai,
ed about 5C years,

N?D late J.Sathyansrayzara,

Shunter MR 748,

Bangalqre City, Railuay,
No. 3y Beeradevaru Gudi,
1anaqinghpet, 4th Cross,

iangalpre CitYo

Khamrunnisa, .

ed abaut 43 yeers,

M?o late Yusuff Sherlff

Shunter MR 835, S, Ralany,

Bangelore Bantonment No.99,

C/o Sajjad Sheriff,

Jadidasnagar, 3rd Cross

D.J.Halld, Bangalore~45.

B N. Nagaraja Rao,

S/o0 BuNeMoorthy Rao,

First Fireman ML 1525
S.Railuey, Mysore, No.11z
Kanakaglri Municipal Farm Road,
Vidyaranyapuram

Mysore~570 008.

&Jokya Mery,

lad ebout 60 years,
u?

o late M. Chinrasuamy,
river Passenger MR 82,
S.RallWay, krsikere

olony, ‘Near i ?ailuey Statiun; |

ese FPPLICRNTS
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K 161/

sselVarangam L '
"j-s/o V.8.Rppaisah Nudeliar,
““aged emout 63 years, . ‘@*‘“
'gi~Driver Passenger MR - 489 .
-.8,Reiluay, Bangelore City,‘
-No, 63, Pillenna Sarden,:
RO Stege, Railuay LﬂyuUT,
Bangelore-SSD Uda._~

459, :F Rrokya Bass,
S/o M.Francis (;ace)
aged sbout 24 yeers,
‘Driver Passanger MR 234,
‘S.Railvay, Hariher, I Cross,
01d ﬁrlapur, Guthoor Post,
~ Harihar - 577 603,
160, M,Sundare,

- aged about 55 ysars, y,
M?o late G,Ethirajulu Naidu),
-Driver Passenger R 90 .

"S,Railuey, Baﬁgc;cre City,

No.208,. 'Rﬁﬁ-tolony, Whitefield ?oad
WadhEVBpu*a Post

Bangalore-SSO 0463

-faroja, ’

ed about 54 years,
N?o late D,Arumugen,
First Fireman, $,Railuay,
Bangelore City, No,U/41,
Selvanagar,. Okalipuranm,
Srirampuram P.0., Bangalore—21

162, Shanthamma, .
. ..aged sbout 60 yesrs,
'N?o 1ete Sunder Cakji, -
Briver Boods MR 705, o
S.Railuay, Harihar,
No 79, tid ﬂrlapur,
Harihar.

%nthoniamma

a

S?O late BosandngU,
hunter MR 805, S ?aﬁluey

e, NarAan Ville,

?g.Marry g Churﬁh‘

7 yeers,
£ Anthony,
MR/637, 3¢Ral Luav
7 »;%em%d Stuterryte, .
ﬁ>~ rsikere, . . e QPPth?NTS.
7 7 oo on g
e

ed-about. 35 years,  ,”‘.' . S Co



165, -

Sallath Mery, -

- aged about 58 years,
0/

o late.Arokyq~Suamy,

" Shunter MR 219,

S,Railuay, Harihar,

: C/o Thomes, TXR's Uffice,
- 8,leiluey, Birur. .

166.;

P, Dhanalaxmi, .

ed about 4S5 yeaxs,
U?o late P,Muniswamy,
Oriver Gonds MR 683,
S.,Railuey, Harihar,"

' 8/o late Sunder Galiaji,

16%
. ed abOUv 58 ycaAS,
o/

168,

169;

No,79, 01d Arlapur,
Harihar,

Kamakshiamna,

o late Bhokkalingam,

. Shunter MR 227, S,Raiiusay,
© Yeswanthapur, &o.

. Selvanagar, Behind ﬁo\i Talkies,

170,

171,

Vv

Sriramparan, Bangalure-21,

C Fletcher,

S/o R.Fletcher,

aged about 62 years,
Driver Passengan MR 381,
S,Railvay, Mysore,
No,.58/59, Kennedy Nest
Pushpagi;i, Mysore, -

Razia Khanum,
ed about 28 years,
30 late Abdul Hameed,
Shunter MR, S,Railuay,
Brsikere, £/o md.Rbbas,
Gopal Singh Quarters,
BeHyRoad, Arsikere, ’

Mazhool Jan,
ed-about 43 years
U?o late Ahmed Baig,
Shunter /R 521, S, Ralluay o
Bangalore City, C/o Afroze Beig,

No.99, 3rd Cross Road,

Iadidas -Nagar, D.J. Halll,
Bangalore-~45,

K U.Sur-appa,

870 Venkatanarayenzppa,
aged about 72 years,
Passenger Guard EMB 887,
5.Railuay, Hessan, No.81i%,
9th Main, 4th Block,
-Jayanagar, Bangalore~1s.

AT e T

cos ﬁPPLECSNTS
...Contd /’

>

.



172,

173,

174,

175,

176.

177,

2~ Berigel

A,\B
Vo= SON

R.Srinivasan, -
5/0 Remesvemy, -

aged about 64 years,
Driver Goods MR 755,
&§,Railuay, Bangalore Clty,

- No.62, III Cross,

K.N.Extension Yasuanthepur,
BangaloreA-_Zﬁ

S.R.Sarasuathi,

aged about S50 yegrs,

M?o late S.Rejugrpala Fec.
Briver Goods Mi 737, -
Yesuanthapur, S,Reiliay,
No,28, Rnajana Nilaya,

II Main Road, H.K.Nagar,
Yesuanthapur, Banga-oru-zz.

Farida Ranu,

agad about 35 years, -

W/o late Syed Nisser,

Dizsel hssistant ML 1247,
S.Railuey, Arsikere, Nc.-ZET.
Asoka Wast Cross-20,

Mysore,

C.N.Sareeranga, '
S$/o0 C.Narasimhachar,

‘ aged about 59 yeers

hssistant Guarc EMT 726,
S,Railuay, Prsikere.
No.46/2, 16 (M8 Rosd,
Rrsikere.

'E.Chandra Bai,
aged about 54 years,

U?o lete Y.Ekambaram,
Driver Goods MR 379,
S.Railvay, Yeswanthepur,
No.4371, 3rd Cross,

. 13th Nain, Subramanyanager,
Bangalore-21, -

Philomine,

ed about 58 years,
u?o late T.krokyasuary,
Driver Mail MR 18,
S.Railway, Bangalore City,
No.21, Ha?umanshappe Road,
ammanahalll, Ramesuemy. Pa1va,
Iove<33,

1 39 r m,.fK@Peﬁk

;oed

\
\

eNTRA

i
\#

\\\M;izf?anyepuram, Mysore-37C 008.

eged abonts 55 years,
W;B&ﬂate‘K»%rishna Iyenger,
Passengar)ﬁuard Ema 371,

fs-&alluay, Bangalore Ci+y,
No 1562{ Ni&k Centre,

L R4

oo RPPLICRNTS.
Contd‘/—



B E ) 25 . 0.9

179,  B.Jayamme,
aged about 57 years.,
; W?o late N,Besaveraj,
. Driver Passenger MR 79,
S.Railuay, hrsikere,
C/o 8.Vasanthakumar,
‘No.6/C, Reiluay Quarters,
. ‘Near Children's Park,
Bangarpet.

180, Zailunnise, _
- aqed about 630 yewurs,
U?O Syed Yaseem (1ate),
Driver Goods MR 480,
. S,Railvay, Mysore, No.2599,
' '5th Cross, Mouse Uiver Khanz hKoao,
i Maendi Mchalle, Mysore,

131, - A.Rghimem Knan,
-+ 8&/o Imen*Khan,
aged akout 69 years,
Shunter M 300,
S.Railuay, Harihar,
No,452, I Cross, Gandhinsgar,
H‘aI: ih ar . - .

182, Prapullekshi,

. aged about 81 years,
M?o late Christopher Andreus,
Driver CGoods, MR 570,
a,ialluey, Mysors (3KLR ),
No.94/8, Loeo Colony,
Reiluay Quarters, Yalawagizl Fest,
Mysore-20,. ‘

183, Gayatri Shanmugem,

. aged ebout 38 years,
! U?o lete S,Shanmugam,
Briver Passenger MR 205,
S.Railvay, Mysore,
No.91,'VR6‘Railuay Quarters,
Mysore-20,

184, N,Narayanasuamy,
- S/o Narasappe,
. aged about 62 years
é 5hunter MR 440, SoRailuay,
Yesuwanthapur, No.5/6/47,.
Laxmipurem, Near Railwey Station,
Hindupur, '

18&. N.Nohixuddin Khan,
s/o M, Abdul Nabikhan,
aged about 63 years,
Guard Passenger EMT 461,
S,Reilvay, Mysore, No,2244, =
Sawday Roaed, Laskhker Mohealla, v
iyf Meena Bazaar, Mysore, ...‘APPLIBANTS

+ Lo ntd ‘»j-
B




|
|
|
\
i

s e R,

e e m b

R e e

o 4 e ". " .
-~ aged ‘ahout 67" yeare,_
“Shunter MR: 315, :

S ,Railuay,. Banoalore City,

C/o F.Co Nathan, No, 2,_J”

~Muktha: Garden, i
. Spur Tank Roead, Chetpet,

Madres ~ 600 03,

187,

139,

190,

191,

192,

a -

K.K.ﬁe;arathnem,

S /oKH, Raghavan,
‘retired Briver .'B! Erade,

Staff No,P,5521,

"Rajeneesh"m ShoranJr.

3

K.Velu, s/o Unnori,

'Retired Guard '8! Grade,

S$,No, 6314, Beveki Saﬁanan,

.'Nedungathoor, Shoraras ~ .

’K.Kesauan, S/o K’gmhy,

Retired CGuerd
SJ.NO 6066 T
S5enthi Shavan,

‘ Veloor._

P Paramasuaran Neir,
5/0 Krishhan Neir,

Retired Guerd “&" Spac1al Grate,
§.No,5077, Pedinchare Chona1 House,

‘Shoranur-1. .

V.CeSankunai Nair,
S/o Achuthan Nair,

" Retired Guard “ﬁ“

Special Gmare, S,No.6172,

ﬁKikkara Housse, Kavalappara,

Shoranur.

P Sundaresan,

S/o Kunhikdran,
Retired Driver B
S.No,P 6439,
Vanajas, 4/7]

Spposite Providence High.schooL,

i Samy pilisi,
Mrunchalam Pillad,
r=5 Guard “A® Grede,

> SN 210713, Gift House
gWanjakkad Sheranur. ,

Applicants in S1.Nu,
187 to 193 ere
applicants in 0.kh.44/93.

e e.0 WPLICANTS.
...Contd /"'

e 2
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195,

196‘

19'7‘. ,
 5/o0 C,Lakshmanan fudzaly,

. ‘ - A RSP
194, R.Ramer Nelr, .
" S$/o K,Narayanen Nelr,

et

Retired Driver 'B' Staff,
Ne.P 2314, ' |
Raviyankandath House, ,
Chuduvelathoer, Shcrenur = 1.

EgK;Ramahkutty Neir,

S5/s Kanran Nair,

Retired Guard Special CradF;

5.Nc,6096, Mundenath Heuse,

Cheruthuruthy Fost,

Trichur District.

‘R.Krishna Naidu,

'S/o Ramekunhan Naidu,
'Retired Driver ‘?"

198,

TR

S Ne.¥ 6445,

Nallissergparambil-Hauea,'
Mudaliasr Strest,
Shorenur - 1.

L.ﬁanikam Nudaly;

Retired Driver 'T*
S.No.P 4026, Manickanivas,
M UG OR.ad’ 5h0ranur—3'.

T+VeSreeman Pillel,

S/s T.V.Ropan Pillei,
Retired Briver 'A' Grade,
S,NoeP 1794,

Sunil Vihar, Ganeshgiri,
Shoranur-1. '

E.Paramesuéran,
S/e P.N.Sghrasanams Iyer,

_ Retired 'R Special Grece Guard,

200,

201 [ 4

!

v

S, N 1495, Devi Nivas,
Nedungetur, Shoranur-1,

A Fk
BRI, > | 28 IR R SRR AL Sy
iw e '..~::.‘~‘3‘ el e fda e e Tl e H

T.Sankunny NaifA'S/n M,Pchuthan Nair,

Retired Guard , S,Ne.6459,
Padmalaysm House, Paruthipra,
Shsranur. .

C.Balskrishnan,

S/o T.Sankaran Nair,

Retired Briver 'B',

Steff No, P 5702,

Krishna Vihar, VYellathsel lager,
P.0.Chexuthuruthy, ‘
Trichur District,

khpplicants in 81.No.,
194 to 201 ars
appl i:ants i\':‘ 0.“ 04 5/93.

... APPLICANTS
sve Contt'./-
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204,

285,

' 206.

- 207.

208,

K.Gavirden Kutty Neir,
S/a C.K.Achuthan Neir,

~ Retired Driver, Steft No.F.2833,

RE% Special Grade, Vadekkekonnaheth

Houss, Chuduvalsthur, Shoranur - 679 121..

P.Remankutty Nair,

S/o Z.K.S5henkaren Nsir,
Retired Guerd “R%

Special Grade, Staff No.
E 14671, Pullconni House,

-Chuduvaliathuy Shorahur-"-

P.Narayens Pillai,

§/o P.Krishnan, Retired
Driver “C%, Staff Na.P 35L4,
Poovathingal House,
Kizhskathil, Panninipra,
Shoranur-1.

S.Raman Nair, $/m Krisrnan heir,
Retired Criver "C¥,

Staff Ne,P 7065, Stem:icel nsusze,
Chennthurezthi Past, '
Trichur Distrizi.

V.Narayanan Ezhuthachan,

© 8/6 DgVelu Ezhu<shachan,

Retired, Lscs Shunter, :
S.Ney P 8117, Bevasamperambil House,
Mannenur Post, vie navelepdlae

K.Chellan, S$/o T,Karuppan,
Retired Driver “C%, S.NeyV3,
Muthukurssi, Kunnath House,
Genashgiri Puvst, Shoranur.

K.P.Gopalan, S/e K.Nérayanan Nambier,
Retired Guard "“B"m S.No. 7525,
®lgela Sadan®, :

Railuey Booking Oflice Rccd,,
ShoranuT. ’

f{aM.Kesavan, S/e- Perugan,

fotdiced 1.F.Man '8!,

s.N§Z:§£g,ﬂoozs, '

The%, athil House,
B

th

kulam, Shoranur.

ree

APPLICANTS.

*oee Contd./—




211.

212,

213,

214,
216,

2117,

218,

219,

220,

oo 30 o»

K.hchuthan Nair,

8/0 Achuthan Nair,

Retired Loce Shunter,

S,No, B 6054, Kadamtet House,
Mundemukem Amsom,

Post Ganashgiri,

Shoranur-3.

C.Manimuthu, S$/0 Chambaks
Mudaliar, Retired Driver "g",

 »5.Nn.P 7492, Nambanthodi ncuse,

No.179, Mudaliar Street,
Shoranur-i.

K.P.Govindankutty, _

Since decessed by Legal Rep:iesentztive;
Smt.Sulochans Amma, H.Nn,5/%3%,

Namban Thodi, Mudeliar Street,
Shoranur-1,

.E.Balasubramanis Menon,

S/o Madhava Rao, Retirsed, |

Driver “B" Grade, S.No, V 6,

"Geetha Nivas", Ponnemengalam House,
Shoranur.

K,Sankaran, 3/c Msdhavan K.,

Retired, Oriver 'A%, $.No,F,4505,
Kayanathuthodi House, Kallippadam P.0O.
Shoranur - 2.

V.K.Velukutty, $/o Kelu Neir K., S1.Noe, 20% te
Retired Oriver "&%, S,No,9730, 216 are epplicants
Karthika, Kanaleppara, in 0.k¢46/93. :
ShoranurT.

M.Velu, $/o Velu,

Retired Driver "“B" Grade,
‘Staff No. P 7936,

Naikankunnathu Veedu,
Kovalppara P.0.

P.P.Velukkutty, $/o Snanku,

Retired Driver "B%, _
%.Nn, P 7192, Padinchervettil House,
Kerakkad, P.0.Kavelappare,

P.T.O0useph, S/o Thomen, Retired.,
Guard “B"™ Grade, S.No, 9431,
Payyeppilly House, Vappalassery P.0.,
Angameli, Ernakulam.

P.Krishnan, $/0 Imbichyadi,

Retired, Driver "&"“ Grade;

&,Ne, P 5730, Krishneghar,. ‘ :

Nedungethur, Shoranur-672 127, : oo o APPLICANTS
A aoogOntd./-

. &



T

221,

222,

223. .

224,

225,

226,

227,

228,

M,Chendukunhen, S
S/o M. Imbichikutty. ol
Retired-, Driver ' A“

Special Grade, S.Nm,F 2897,
Pilassery House, P a. Vengeri,
Via Calicut.

M.P.Kesaven Nair,

S/o P.K.Chandu Nair, Retired.,
Fireman “B%, S5.No.9461,
Chemmanassery Padinhard Hopes
Kottnol P.0., Celicut,

P.K.Remapanicker,

S/o Chamy Panlckere
Retired,, Eaeed. A" Grede,
S.Ns.B284, Navaratna,
P.0.Kunniampuram,
Ottepalam=-4,

K. Balakrishna Menon,

5/e P.,Madhave Mernan,

Retired Driver 'A!

Special Grade, Staff Non,P 2437,
Kerandathil Heouse, HKerancathil
Trichur - 1,

' :
-.2Ne,

8.FP.Chinnan Mennn,

'8/a P.,%ankunny feren,
‘Retired Guard 'A!

Special Grade, S.No,9333,
Rlongat Ushas, ».0.,Pulaked,
Viz.Chelakara, Trichur.

MePs Gapala‘?isharati,

S/e C.P.Raghava Pisharcti,
Retired Guard Special Grade,
Paarnima Manjakkad, .
-Shﬂranur-679 121,

C. Chandrasekharan,

5/0 M.K<Mennn,

Retired, Special Grade Guerd,
S, Na.7618 %Gekul®,

Rshak Nagar, Kamboni Roed,
Fyyanthele, Trichur-s.

V.M.Abdul Kedir,
S/n".ﬂuﬂohamed Haji, -
&af???ﬁ“hﬁuard At Special ‘rac-,
,4fmﬁﬁ§e 0/1€3, “TH:upa1n¢ ,
o 06{h01‘<%p hure -

€3

? N%
hskanﬂh\ES/o 0.,5.Paran,
% Coods [fuard, S.is.,G 1930,

wﬂgaﬁ%uretﬁ“ﬁnuse Pe U.
&3 nchervaVia. Trichur,

pigfsao 007,
84 :/0/

I e B,

S;.Nu.217 toc 223 are

~ anplicants in 0. A.47/93'

S1, No 224 to 229 are
PppllcantS in O ﬁ.48/93

... RPPLICANTS
° 0 C,.ntdo -




230,

231, { V
- " 8/o T.Narayanan Nalr

' Retired ., Guard ‘A" SPEL-&I

| 5.Nb.12745, Ashirvad, Peoval,

- #.0.Koothuparamne,

Pin-670 643,

232, ' .
| S/o Kuenhikrishnan Adicdi ¥,

. Retired Guard, [ T I

' §,No,4997, dsha BhaVen.

233,

(X} 32 f(

-P,Narayanan,

;S/o Sankarsn, Retired,

' Special Greds Guerd,

- S,Ne.EE 86, “Ushas"
,Rayaroth Paramb, P.0.Pareal,
Tellicherry-670 671,

Vo .Sankaran Nair,

C.H.Balan Nambiar,

P.O. Knttayampull Via, |El""h°r”y.

.M,Padmanabhan Neair,

S/o R.V.Krishna Merou, Retired,,

" Driver 'A' Special, S.Ne. P 5754,

Bavi Nivas, Kottara*bLdera,
P.0. Azh*kode, Cennanora,

- K.K.Susheels, W/e Late

Vs C.Pnandan, Retired., Driver ‘G,
S0, 2635, “Anand® Ulhar Ylavil,
Kanniir - 670 008,

M, Narayahi, /o Late K.P.Nérayenan
Nair, Retired. Guawrc 'C',
$.Npjy 1903, Madathil House,

- p n,thirakkal Cannanore- 670 011,

236,
237@

238£

239,

K Kunhamboo S/n Pppu, Retired.,
Shunter 'B', S.Ne,P.5331,
Packkadam House

P.0.Trikkripur, Kazhargod

KeMe Vanajakshy‘ \/o Late C.H.Gepalan,

Retired Huard 'A' Special,
S,Nn39498, Chettiyam Ueettil
Near Relluay B Cabin, Bedagaro.

A.K.John, S/e R«d.Kurian,
Retired,, Guard 'RY,
S.Ne,0€63, Arxyathu Parcaink
House, Pa]lam 0.y
Kottayam - 7.

R.Merappan, 5/e Rama Goun”ar,
Retlred Dg¢iver, 'C'
Staff No..P. 2;18, ED-118 ©

{ Railway Caleny P.0O.,

Erode - 638 002,

$1.Nu,230 te 238 are
appllcants in 0.k.45/93,

... APPLICANTS.
.5{Cdntd./‘

.




240,

241,

242.
243,

244,

245.

246,

247,

248,

8 mo,ij&a7t"

249, |

'Retired Drigzr 'C!

K.C. Nallappan,

$/a &.Chinneppa Geunder,
Retired Driver A Special,
S.Ne. F 2946, Daor IT o4,
PerVathi Krishnan Street, -
Kollem Palayeam, '

Eroda - 2.

P.Keruppannan, S$/o Poq01; uu»rﬁgr,
Retired,, Driver 'A', ~
S.Mo, P 3583,

Korakattu Vala81l

Door Ko.5229/A 14 Caaysry 5.,
Erode-?. '

M.Kandasany, 5/e Marapka tounden,
NO.P 20’9.
mam, BN Road, L radooian 002,

Nuthusamy, S/o Paleni Gounder,
Retlred Driver'C', S.ia,P. 37GE,
Raghavands Nagar, treds-7, -

R.Remasamyy S/o R;eeﬁiuhneng
Retired. Bhanter'?B', S.No, zdac
Pudhupalayam, Joor 246,
ﬂlampaleyam P.0., Erode-8,

S Kandasamy, S/o Sengadsan,
Retired Driver 'C',
Staff No,P 4103, Ragavanaadar

Nager, Door No. PRB 18, Cavery R.S.,

Erode-?.

C.Kumarasamy, $/o Chellappa Gounder,
Retlred., Fiteman 'B8', S,No.P 7885,
Ooor No, PPI-283, Pudupalayam,
Allampala'am Post, Erode-g,

T T Peerakhan, 5/o ToJe Jamallutheenr,

Retired, y Driver ‘67,
S.No, V, 38 D.No.94, Railway Colony,
Pest, Erode, :

Velappa Gounder,.K
S$/o Kolenda Gounder,

?-\yﬁpaiayaq ngtoor,
e gﬁ 8 l:é m ﬂ §
B~ 74 3 J"» ) \

erup=%ﬁnan, ~I§

5 ARETE] hdd“ -
‘ha§{§gi., shuritef ia!,

5 of&;dDBAjeﬁ i No. 191,
Pudhpafd?ém karkam,
RlampaTl@yam Pe0s, Irods-2,

LA N ]

RPPLICANTS.
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250,

251,

252y

253, .
" S7o Palani Gounder,
' Retired,, Shunter B,
" S,Np, P 4429, D, Ne .56,
| ﬂdapallﬁ Vi;lage

254,

255,

256, !

257,

') 34 b

. A Nallasamy,

S/o Do, Gounder,
Re:lrzd., Driver 'B',
s.No, PT3 10237,
D,No.280, Puthupalayem,
ﬁlampalayam P C.,
Erode-0.

N,Kaliannan,

S/o Ngllagounder

‘Retired, Diesel meskstant

- 5,No. P 4011, Sestri Nagai.
. D.No,55, Near Warer Tani,

- Erode 638 002.

K.Ramasamy,

S/o Kalianna Gounden,
Retired, Shunter '8!,
S.No.P 3958, D.No. 67,
tdappalli R.u. Pest,

- Cavery, Erede-7.

P. 5enooda Gounder,

Pappapaleyam, . Cavery R.S.,
Erode-7.A

P Nuthusamy,

570 Peizni Gourcen,

Retiredy Shunter '8',

S.Np.P 500, Pucdhupealeyem,
.No 263, Kgraharam,

Alampalayam f.0.,, Erode-8.

V.Sengodan,

S/o Velappa Gounder,

Retired, Shunter'B!,

S.Na.5133, D. Ne.2/60,

Uttapalli, Pillayer- Vail Street.
Cavery, Ernde-?.

Ke Chinnappan,
/e Komara Samy Geunder,
Retired,, Driver 'C?,

| 8.Na,P 3531, Avakathu,

Cavery P. 0., Colony Road,

Eroae~"7,

P,Venkkatachlam,

S/e Peruma Gounder
Retired., Shunter igt
S.Ne. P 4097, = 1/11
Karuthuveli Thottam,
Odappalli, Davery R.S.

.Ernde-7.

... RPPLICANTS,
.f.§0ntd./-

.
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259,

260.

261,

e 35 ..

N.Velappan, _
5/0 Nella Geunder, appliuant
Retired,, Shunter '8', : ' :
S.No, P 2647,

D,Ne,.1/20 Ddapalli

Cayery R §,’ Erode-7,

T.P.Gevinden,
S/o P.Kunhambu,

~Retired Guaerd Special

Grade, Staff No.11159,
Prasanne Nives, P. D.,
Chirekkel,

Cannanore - 670 011,

K.Sreedhsaran,
S/o B. Achuthan.
S,Nn, P, 318P‘

‘Thenal House

Opp. Railway Station,
Chirakkal P.0.,
Cannanorr.

N Bels krwshnan,

s/0 NemBikutty, =
Retired., Guard 'A',
S.ND.‘ 15\870’ ’
Maenkkketh House,
Good Shed Reac,

 _ Tellicherry,

262,

263.

P.KsRaman kalx,

S$/0 P ,Kurhambu hair‘

Retired,, Driver Special -
Grads, 5 Ne, P 6446,
Kavinchalil, P.0.,

kzhikode," C%nnanore-670 009,

V.M.Karthlyanl Amma,
W/o Late K.P.Janardhenan Nair

. Retired., Special Grade Guard,

S.No,9650, Ashok Bhavan,
Thamarakuzhi Malappuram,
Pin-676 505.

K.Govindan,
S/o K.Aruvan, Retired.,

ATTverd'!, Preethe Bhavan,

P.0.Mlavil,

=y, S/o Raman,
Pugkd, S.Ne.i5S4,
til House,
f‘II \lard,
Pin-670 562, soe

S, Nu 239 to 258 are

in 0.k.50/93,

'APPLICANTS.
ves Contd./-

.



265.;

268:

270,

. Retired..

e 36 L

N,Vasu, S/o Rampethy,
 Retired,, Shunter 'B’
S.No. P 5024 _
Kottiyath House,
P.0.Muzheppilenged,

Pin- 670 663, Cannanore.

P.K.Kannan Neair,

S/a Appu Nair,. Retlred.,
Shunter '6', S.Nc,.P.77%4,
Varkulathu Vayil,

Near Akliyath Templs,
P.0.Rzhikcde,
Cannanore-670 009.

P.®.Rohini, W/o Late K.chwdt,
Retirsd Shunter "“B%,

S.Na., P 7173,

Chambakachalil House,

T.0.Muzhapilanged,

Cannanors District,

|- “C.K.Chendan, |
269,

5/0 Ambadi, Retired Shunter'BT,
S.Ne .P\ 8223 Kanavi ”1use
Ekkchi Po 0 Peliode,

Via,, Trikkarlpur, Kazhargod,

l..Nareyeni, W/c Late k.Krishnen,
§hunter, S.No.P 7490,

Machirpurem Houze,

P.C. Cheruvathur, Kazargod,

" PoM. Hymavathy

M/o Late B, U.&ecthatdmm~b1 My

° Retired D:i -t A Spec1al Guard,

272,

2734

S.No.SAB® &meauir ;
N!;:st_ Bbw,ta*r(?dnl &'ﬂi‘d\, Schpol,

MWwntsvad. Cannanore.

T.P.Leslavathy Amma,
‘W/o Late P.V.Kesavan Nambiar,
. Retired, Driver A Special,

S,Me8.4654, Kessva Nivas,
Neaer Elayaqoor Temple,
Pe D.Nundayad Cannanora.

V.A Balskrishnan,
$/o V.Demoderan, Retized.,

Driver 'A' Speciei,
S.No.-P 4361, =

8/9, Reshmi, S.N.Nagar,’
P. D.Thottada, Cannznore~"7

'$1.No.259 to 268 are

applicants in 0.R.51/93,

... RPPLICANTS.
P .Contdal-



- 275,

276,

277.

278,

273,

280,

e
B e

"%

P. M Sreenlvasan, A _
S/e P.Govindan, Retired.,
Guard Special Grede,
8.No.12054, 'Smrithi!, :
Post Vengeri, Mathoth Paramba,
Callcut.

P.Krishnan,

8/0 K.Perumal Naidu

Retired., Drlver Ty Specizl
S.No.P 4360, 3/275, '
Opp. Spares Lend,
Vadakkanchery,

Trichur-680 528.

A.Bhaskaran, S/0 &
Retired., Diiver !
S.No. P 4301,
Byyanatu Parambu House,
Ayyeppankavu Road,
Kochi-18, A

K.Chnyikutty Kannoli, ' ,
5/0 Kandan, Rptlred., |

" Driver 'C', 3.Ne, P 9430,

Kannoli House, Kacheri Aneom,
Desom, P.0.Calicut-673 011,

C.Machavi, W/e Latd
C.KsKrishnan, Retired,,

- Dri\.’er ‘C', s.!‘.,vvp.‘ 3’?3?9

Krishna Nivas, Roolayil Pesrembs,
P.0.Kallayi, Calicut-673 UGo.

T.Kesavan Nair, S1.No.269 to 279 are
S/o N.Govindan Neir, o applicants in O.A .52/93

Retired., Guard ‘'8!, .
S.Ne.4956, Santha Sadan,
Chuduvalathur,
Sheranur-678 121,

M.Elias Aron Rej,
S/e S.Mariadess,

~Retired A Special Driver,

S.No. P 3702, ED 196 E,
Railuay Colony P.0O.,
!rode - 638 002,

Ny~ vuc'ﬂ"/

s ’C“&é ‘ga Govindan,
7 % g T%S/n“c N\nnappan, Retired,

% %ﬁ%huntgn. ¥S.No., P 3631,

@ MAd4 ARajduway Colony P : S

z | Gt ode-2, | 'we. APPLICANTS.
\ O s J i :

...Contd./-



282,

283,

|
284,

285,

287,

288,

283}

v Erode=2,

e 38 L2

M,Kasimir Leuis,

S/0 K.Maria Louis,

Retired., Guard A Special,
S.No0,%2119, Annedurai Street,
Nadar-Metuy .7, ' |

~ Erode-638° 002,
K.Muthusamy, .S/ Kelandai

Gounder, Retired., Giard ‘B',
S.N0,12011, 17 Ramameortny
Street, Kollampelayen,
Erode-63§ 002,

Ki.Sunderesan,

S/o N.Kalyenssundara Mudallar,
Driver A Grade, S.Ne, M 2648,
Ne.48, Lenin Street, '
Erdde Railway CelonyPost,

”

K.R cLakShmanan,

S$/o M.Rengasamy Kerar,
Retired,, Driver *A' Special,
Staff No.P 4467,

Morth Eda Street.

Bheema Nagar, ‘
Tiruchirappelly,

K.Subramaniam,

$/0 S,Krisknasamy, Retired..

Driver 'A' Specisl Grade,

S(No,-P 1788, 43, Lenin Street,

Railuay Colbny Post,
Erode-63a’002.

R.Gethuraman,
S$/o Rathinam, Retired.,

‘Driver 'A! Special,
S.No. P 2888,

Ilamathi Illam,

106, Bharathi Palayam,

Mowlappalayam P.0.,
Erede-2,

M+Ehinnaeppan,

5/ C.Moekkan, Retired.,
Didsei Shunter, '
S,No, P 7785, 7/8
Railway Colcny,
Erode-2, '

MeMarappan,

S/s M.Mathan, Retired,
Driver 'A! Specisal,

S.Ny, ® 3779, 107,
Keamalagam, Barathy Palayam -
Streef, Mulepalayam P.O.
Er.d9-20 . !

oo APPLICANTS
e .CCptd. /-

s st



oo + GeSemuel, S/e Gnanamuthu, .
290, - Retired., Driver ‘At
. - Special, §,No,P 3224,
403-C, Railuay Calony,
Erude-2, -
".. A.lingappan, S/o S.Gyyavou,
291, Retired,, 'A! Special
Oriver, S.No.P. 1714, 19,
Kethukaran Street,
. Kallempalayam, Erode~2,

.+ Te9.8rinivasan,
oy2  .8/o0 R.Swaminathan :
° Retired, Driver 'A' Special
S.Ne.P 4339, 345 A, :
Reilway Querters, Railway Celiony,
Erode-636 002, ‘

.. ‘P.Nemasivayam, S/ M.N.8alarandam.
293,  Retired., Driver 'A’ Special,

- S.Na, I 5511, L =18,

Housing Unit, Periar Mager,
Erode-638 001., Temilnadu, = .

© KeMoMunirsj, S/e¢ K.Munusuanmy,
294, Retired., Diesel Assistant,

S.Ne.PTJ 10212, - |
Menickkavasagar Sireei,
Sastri Nager, :
Railpay Celony P.0,,
Ersecde-2,

- .+ L.Anthoni Suamy,

295, S/e Lourdu Suamy Pillai,
S.Ne. B 1419, 41/R
Railway Coleny,
Erode~638 802,

© M.Buepathy, §/e¢ M.P.Mooka
296, Gounder, Retired, Driver
'8! Grade, S.Ne. P 9478,
17/F €ld Railuay Colony,.
-Erede-2, o :

' . V,Balaraman, S/i“Uenkkatasuamy
297, Naidu, Retired, Driver !B!
Grade, S.tle. F 9420, -

Railway Celomy, Erede-2,

AS e ET
“Nir

y, 5/0 Perumal Naidu,

298 .0, R e, 20%iver 'B! Grade
7Y g g 23} No.17/8 ’
/ g‘( N@%&giva})@ treet, i’iro..d‘e-fZ,
a\%i_ '8P %%m%§%§ Swami Nathan, $1.Nc.280 te 299 are
289 \ixﬁgﬁﬁredgiDn:ver '8! Grads, applicants in 0.k.53/93,
X “S.Ne.p 8593, Docr 41470, o
. Rangvey Léleny F.0., . o
\ Eszede=7" o o : .o RPPLICANTS.

‘e .C’Oﬁtd./—




<

, 3p0.

301,

T
302,

308.

oo 40 4

P.Pangunni Menon,
s/. T.CeK.Nair
Retired Guerd 'A! Special,
S.Ne. 15200, "Pournami®
Nangapna Nagar, P.0.
Olavekkot, Pin-G?l 002,

M. Krlshn n Neir,

S/s Kunchu Nair, Retired..
Drlver A Specia;

S.Ne, P 6444, Sr! sh*lem,
P.U.DlaVaIk-t.

V.Sreedharan Naii,

S/o F.R.Krishne Pillai,
Retired, Guard A Sperial,
S,N..15202, Thuruthel,
Aymanam P.0., Kettayap.

P.A.Rajan, S/o P.u.ﬂppu,

Retlred Guard A OpoCI%L,
S,No.16144, Housz Ne,a6/508,

“Reshmi“ Neax PeR.Toleny,

fCoch*n—.ﬂ

C.Kutty Nurayenan,

S/o V.C.Narsyanan Nair,
Retired, Guard A Special,
s, No.?ﬁZb Chembra deuss,
Shorenur -~ 679 121,

3@, PeKe KesHy, $/0 P.K.Koshy,

Retired Guerd, o.Nr.1R?0€4
Vazhakaleyil, Gngadikal F.0.
Chengannur, ﬁin—689 122,

Kelo Kuvian,

8/0 K.P,Lonappan
Retired Guard R é pecial,
S.M3, 15216, "Chandlri“
High' Sechool Road,

_ P(G‘Pbreppur, vlau TrlChUL

rninaﬁsg 552,

N Ramakrishnan Nambidi

S/p Chit-an Bhattathi Jpad
Retired. Guard VAT

S.Np.34044, "Karthike
Ramavérmaeram, Trichu“ RBNO 631.

Ve Serajeni,
M/o Late A Rengen, Ret*red
Briver A pecial, :
S.No,.F 4367, Sree Rangam, . _
Pumip Engine Road, L | . '
rlaaaﬁk-t-sia a2, "ees» MAPPLICANTS -

'. c‘oCO htd. /-

N




TRy TS E TS L
PRT -l

E;

; . .Ramauhandra' L
9¢"8 t.B.Nannadiar'«Retired.;"
. Guard K., S.Ne, 15219, R

. Panikkath Hoise, ' ’“’”:'_“
'.Kollengade, Palghat - 678 06;"

Rt V.Nadhavan S A o
3D, $70 Veluchemt, Retireds,
- Briver R Special, :
S,No, P 2193,
Sallath House, L
- Kuthupzramba, Edathara .
- Palghat, P*n~678 641,

SJ.Nos. 100 to 311 are .

44w KM, Kunhimohammed - U.h. Sy
3™ S/c K.Moideen “oya _ Blelb?ntS in’ } |

.Retired, Guakd. IC?,
S.No; 6633, Cheredath House,
'Kuttamassery, Aluaye«cBZ 19:.

s R, Narayanan “S/; B. R.'sran,

3124 Retdrso Dri&et Guods
5.Ne,PTJ 10505, 120,
Jeevanantham Street ,
Poonthurai:Raed, _¢n*e~¢

513: Co Kamarasamy, s/a Chinnappa : o -
» Gounder fetired,, Oriver
,B' S, NO. P 4206, o, No.6 0,
Sholap Pruvae, Sutharre Puvem,
Er-dOafa

<1y T S.Remanclrthy _

T S0 TiK. Slndarajalu
Retired., Driver tal Sp901al
S.Ns.P 3540, 15, Sundaram
Street Erode-2

R.Abdul Jeffar,

315. S/e Abdul Keder Retived,,
Driver, Geods, § No,V 44,
235 Kalyanasundaram Street,
Erede~ 638 002,

. S.hkngamuthu, -
316.- S/o V.Sitiie Nalcker‘
' Retlred., Driver 8¢
S B 13¢5, D, No.411 o,
i Co;ony,P c.,

o - QiSelvarai)) S/ Velleirm,
319, . -R§¢1reo.y Ot jver 'A?

”ifax,)sw o, P 3542, Telephone Nagar,
P.0., Erode. : ore APPLICANTS

” Cantd /"‘

A,
.

’k



%%,

324,

i

|
325

i
1
I
1

§28

p/”Periyar District.

[ ) (lz e

KeChinnapaiyen,

S/o0 knumen, Retired,,
Shunter 'B{,
S.No.F 7458, 76, L.G.G.S.
Colony, V.0.C. Street,
¥ollampalayam, Ermde,

M.Krishnan, S/o Munusamy,
Retired., éhunter,
S.Ne,10072, PTJ, C.N2,415 L,
Railuey Colony, Ernd=.

R.Thisgarajan,

S/e Ramaswamy, Retired,,
Guard 'A' S,Ne,14332,
Thangaepattalaikarzr Lale,
Popnthurai Road,

Erede,
A.Chinnaiyan, o $1.Ne#.312 to 321 are
S/e krumugam, Retived., amplicarts in O.k.No.55/93

Driver 'A% S.No. ? 71!6
Ne,331 A, Railway Cclernv,
Er‘dpo
P,Subramanian, S/c R.Psleni,
Retired Gusrd 'A',

Staff No,7448, 112,
Vineyger Ksil Sireei, _
Sgstri Nagar, Erede-€38 002,
5.Kannimuthu,

S/v Subbs Thevar, Retirad.
Guerd 'A' §,No.16065,
Sundarammal Illam, 11/8
KIII, Nanjappa Laynut,
Sulur, Coimbatere-641 402,

R,Anganna Fillai,

S/e Rangaswamy Pillai,
Retired. Guard,

S.No. 15271, 20 Nhertn Chinne
Mariamman Koil Street,’
Karungalpalayam, Erode-3,
Perryar District,

V.Mari, S/e Venkstesan,
Retired Guard, 5.No.12563,
No,III, "Thera Illam®,
Kurikaranpalayam,
Mulapalayam Pest,

Erode-2, Periysr UDistrict.

V.lakshmanan, 3/¢ S, VYadiveliv,

Retired Guard. S.Ne,13756.

Bharathipalayam Street,

‘Kurikaran pelayam, '

Mulapalayam Fost, Erode-2, o

... APPLICANTS.
os .Contd.’/"




327.

328.

329,

330.

339

332,

333,

.Nanthope Podanur,

ot : PP 43 ')

Ve K Shunmughasundaram,

S/n k.S, Keruppanasamy,
Reulred 'y 9pecial grede Cuard,
S.No.3/T 35, 194 E,

qalluay Colony, Near Railway
Calony Past folce, Erode,

VK Unn1 Nalr,
_S/o K.Raman-Nair,

Retired.,- A331sta1t Cuerd.
S.No.1902, Contchery anr,
E“oue.

R.Lekshmanan, S/¢ Famaszny,
Retired !A! épecinl Guara,
S.Ne 7218, D,No,1%3,

Sestri Nagar, badayampcl'vah
Road, Erede., - 2, - '

V,.Suamyeppah,

§/o G.Visuvasem, Retired,,

Guard, S.Ne, 14107,

S Karuppanasuwamy Koil I1i Strceev,
Surampatti Road, trode-638 CLY,
Periyar District,

R.Veeraraghavan,

S§/o V,Rema Jyer, Retired
Guard, S,Nc.15237%, ¥.9,
Tayumanavar Street,
Pundurei Resd, Erode-538 002,

K'Pamallngam, :
S/o V.Kandasamy, fRetired,,
Driver 'A', S, Na. PTJ 10052

Door Ne,16, East Pettakarr,

Street, Erade-GSG 002,

G«R.Samuel Rej,

‘ S/o G.N.Anandham Pillal,

Retired, Driver 'h' Special,

*SiNe. P 2836, 23 A,

Panchayat Union Street
Colmbatare~23

K;Kader'Ali, '

e Kader Batcha, Retired.,
er 'A!' Special,

\ P 3726, 168 Pa;n Qacf
Ar-23, Tam11r°du.

” Hutnu, 3/0 Mah1appo
Retired,, Driver 'AY,
4873, 95/11 Arthi’ ;1 am,

"!
-

/

§'.Nu,322 to 332 are
‘applicants in 0.A.56/93,

" ves APPLICANTS,

EX) ocontdn /-
. .



336,

337,

328,

339,

" 340,

341,

342,

343,

TR N s TS S L LR PRV eyt 4

es 84 L,

S,Velusuamy Pillei,
5/ ‘oA, bankara‘in?amlpillai,
Retired Driver 'B' §,Ne,6437,

D, Ne, 360, Selvapuram,
'North Perur, Main Read, ™

Coimbatere~641 826,

K.Rengasweamy,

S/o Kuppusuamy Nalidu.
Retired,, Driver, 'A}
Specialy S.Ne.P 9464,
D.Ne,24, Main Road,
Podanur-23, Tamil Nedu,

KyAhamed Sheri®f,
S/, A.Keder Batcha, Rel ired,,

D-iver 'R' Specieal,
S.Ne. P 4341, Main Rqad,
Podanur-23 Tamil Nedu,

Nanaappa Naidu,
S/="Venkettasuamy Naidu,
Retired Driver 'BY,

“S,Ne, F 32498, BaJahei Kovil

Stfeet, Pgdanur-ZS,
Témil’NadU,

K p&lanlaﬁrah,

S/q "Kuruppenna Gounder,
Retired,, Bndwsr+ ‘AL,
S,N. B 4333, Ne, 88,

'Vilangaftur, Kndachanallur.

Erude - 10,

M,Palaniappean,
S/o Narappa Geundey,

- Retired,, I Fireman 'B!,

S;Na, P 4382,
Uellaikattur,
Kedachanallur P.0.,
Thiruchengedu Taluk,

M.Chellappan,

S/c Merappas Gounder,
Retired, Shunter, .

S, Nl.9454 ‘Alampal ayan,
Palllpalayam, Erede- 6

A. Palenlappan, ' '
S/I ‘Rthathapps Gtuwder

. Retired,, Bhdwter,:'

S.Ne..P:7465, N..aﬂ4 A,
Velankateor, = ™

”Kadachanailu1, Erode 10.

W

$1.Na.333 to 339 are

applicants in 0,A.57/93,

. APPLICANTS.
/—.

.loqcontd.
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344,

345,

346,

347,

3480,

349,

- K o 4% e

P Gurusemy,

-5/c Palaniapps Gounder,:h

Retired, Drivex 'Al,
S,Noe. " 7160, Nn*ﬂﬂﬁb
L.G.5.5.Colany,
Krllampalayamg‘Erade~2._

R, Kumareseamy,

S/o Remasamy Gounder,
Retired,, Shunter Lcco,
S.No.P 6315,
Govindanvelayam,
Alampelayam P.f.

via., Erods.

G.Samuel Durai Samy,

S/0 Gnanadurei,

Retired., Driver 'A',

Spl. S.No., F 3107, 32
Upstair 4th Crusc Roau,
Peremasivapuram, | Jledl“<

v Sengodan,

-S/n Velapps Gounder,

Retired,, Shuntaer/loco,
S.No, F 3510, ULLankat‘Jr,
D.Me,54, Pulapalzyam P.0.,
Kadachenur (village).

C.Nnchlmuthu,
$/a Chellecpa Gounder,
Retired,, Shunter,

1 601,

S.No.P 4384, Pnclapalavzm Fas¥,

Kadachanallur, Pallpalaysm,
Erocde-6.

T.S Alimoideen,
5/0 T.J.Shirfuddin

Retired., Driver 5'

Spl., 5.No. P 3260,

47, T Shirfuddln Street,
Segstri Nagar,

Near Railuay Celony,
‘Erode-2

VeN, Ramankutty Nair,
S/o V.Narayanan Nair,

wufﬁlred., Driver 1Y,

\ 2310, Fushpaleya,
.7Q538 Cnll“ge Roac,
‘y Pin 678 COl.

R. arayané {yer,

Y Guard A Splc’
472, Ne.%/780,
#/Single Streei,-
%4lpathy P,0.,°
#1pathy, Palghet -

678 803,

S1. No.340 to 349 are A
applicants in O.A. SQA&3~

. APPLICnNTs
_{f: Contd./



s Tee 46 4o
|- C.Chathu, S/o Appgji‘

4 "Retir=d,, Oriver '8',

352.° &,Mo, F 5287, |

"~ Kurungad House, ,

Maruthe Toad, Pslghat.

k. Krishnan, :
S/n R.,Arumughan, Retired.,

%253, Oriver 'B', S.No., P 9449,
Chungath Heuse, Kavilpad
P‘D;, palghatd17:r

"1 P.Sukurersn Neir,
254, .S/o P.Senkara Menon,
. Retired,, Psst, Geszd,
. S,Ne.15394, Pslakkott House,
_ Thenur via. Porli,
' Paflghat-678 616.

..+ ©D.Govindan,
155, - 5/o P.Serkara Mencn,

. Retired., Guard *B‘,

| S.No.2024, Srivelisnanm,
H.Ne,M,€/33, Indire’Nagar,
Kallepully, Palghat-5,

: R.Narayanan,
356, /2 V,Raman, Retired.,
' Driver 'A', S,Ne. P 9847,
Chendriks Nilayam,
_ Korathodi,
.. Keduk“ankunnan,
"~ Palghat-678 005.

N.Velukutty,

S/a Narayanesuamy‘

' Retired,, Driver 8!,
k SyNe,PTI 10113,

i Ambalaparambu,

Near Madrassa,
Kavilpad, Palghat-17,

. T.Velayudhan, A
S/n Theethy, Retired.,
Guard!'C', S.Ne, 16223,

| Devi 8adan, Pottakulem,
- ,KaVilpad poo;, palghat.

V,Viswanathan,
S$/o Kubhna,, Retired.,
~ Loco ‘Shunter,
S.Mo. P 5184,
Vellankad, Kevilpad,
Palghat-17.

359.

V,Vasu, $/o Velayudhan,
360, Retired., Oriver thAt,

S.Ne. P 3164, Charidrasoudhem,
‘/ﬁTannissery. Palghat.

. AbgLitANTs.
....Q Clﬂtdo/;‘
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Ve MaihaVan,v

261, S/l Velayudhan,
Retired,, Driver 'B',
SN, P 98885, Rahendra
Sadanem, Melepuram,
Qlavekkct, Pin 679 002,
Palghat.

T.V.Velayudhan,

362, S/o P.Veerean, Recired,,
Guerd 'B', S.No, 6'89‘),
Thurakad House, P.O.
PerungottukurL331.
Falghet.

V.Sivaraman Neir,

363. S/o K.Kesavan Nair,
Retired,, Guard 'A',
S.No.5852, 72/R,
Instrumentation leuwn shi
P.0. Kanjkode ueat,
Palghat.

T

, S.Veereraghavan,
364, S/e P.Sincaram, Reiired.,
Guerd 'R', & Na.1&u¢2
H Ne. d-2 Housing Uﬂlt,
Karamadal Road,
Mettupel ayen, :
Pin-641 301, Tamil Macu.

M,Narayanan Nair,

‘S/e Thavitta T yer,
Retlred., Diesel Asst,
S,No.P 9444,
Nu]lakkara Hnuse,
Fuduppaniyaram P.J.,
Palghet~678 733,

365

KeKeSuvmemania Iyer,

166. "S/a K.S.Kuihne Iyer,
Retired,, Guerd
S.Nn, 1849, N..3/125,
L.N.Puram Vlllage
palghat.

P.Balakrishnan, :
Sw'ws Ukkande Warier,
Jf*°, €y, Mail Guerd,
V7 {@. ﬁﬁl ’1 [4/.? \ Harivas ’
N ,«’Ka}\};eku\lfa}%ara,

/ ' Lakkad-57h 009,
{ T.‘ xar n}
BEBL « 3/ Jﬁpﬁpptmttan
‘} \szbtlred,/ Dr‘verA'ﬁ'
K, Phoghua 1 House N°leuram
\\\¢k34«BT%Vakkou, ’ ’

P -
“/ alghat 2

.so RRPLICANTS,
Oooucbnt‘./" ‘



| e 487,

; R.Paramasiva Menon,
169 S/s M.N.,Raman Nenon{
* Retirec., Drivar 'P! Spl., .
S,No, F 4684,
Shivesilam Madathil Housc,
Vennakkara P.0.,’
Neerani, Palghet-4,

P,Thenkaraj,
amp  3/c S.Pannen, Retired,,
* Driver'A' Spl,,
S.Ns. P 2760, 26 N,
Behird Ram Theatre,
?.0.Suramangalam,
Salem ~ 636 005,

¥ A,Remakrishnan,
S/o kmpu, Retjired.,
37[?. GUGrd‘A' S-pl., . B
! S,No, 6806, ,
Ramanchenath Hnouse,
19/360, West Yakkera,
Palghst - 678 001.

o g7ﬁosalaxrishnan Nair, 51, Nc.350 to 372 are
s ‘V,Madhevar Wair, Y iear . :
372, Retired, Driver 'A! Spl, acpiicants in DOeh.55/%3,
SiNg. P 6440,
Cherukara srishne Nivas,
P.J«Kannadi, Pelghat,
Pin - &78 721,

, S.5eurirajen,

373, S/o T.K.Sundararejalu,
Reti-ed,, Driver 'A! :
Specigl, S,No. P 2327, :
203,/Vinayakarkoil 3treet, ‘
Nedarmedu, Ernde-638 002,

K.Pandurangan,

374, S/o M¢Kasthuri Naidu,
Retired,, Driver 'A' Spl,
S.No.P 2902, 17/4,
Ammamandapam Roed,
Srirangam~620 006,

: VeG.,Veerasamy, . :
375, S/e Govindasamy Pillai V.,
Retired, Driver 'A!,

S.Ne. P 1841, 48/2,
Subbaigh Street,
Sangliandapuram,
Tiruchi-620 001,

V.Sithan, - B ;
376. S/o Vaiadvri, Retirea., s i ‘
Driver 'A!', S.Nc.® 7775,
D.Nc.24, Jeevanda Strecet, o S
. Poondurai Regd, frnde-2, ves HRPPLICANTS
\k/ - onocentdl/-




oo 45 ..,

L P..Palznisamy,

377,  S/o R.Angemuthu,
Ret“re,, Driver 'A',
S.No. PTJ 10027,
Vallalar Street
Municipel Colony Reead,
Erode-4.

Ay Prokiaﬂamy,
378, S/o J.Arulanancam,
Retired., Guarr *A',
$.No, 6253, 12,
Kamarajar étreetv
Nadar Medu,
Vinayakar Koil, Erede~2.

: M.Nengasamy,
279, S/o C.Munian, Retlirad,,
° Driver 'A%, Spl.
- S4Ne, PTJ 13449 2%,
Golden Street,
Thangavil alias Muni .3amy VOaH : . _
Dhar"‘qpur i~-636 702, ’ » T /

- KeMunusamy Naidu,
380, S/s C.Krishnasamy Naidu,
Retired., Oriver 'C!
AfG 'B' Jo'\-.. F 61(—‘1
D 5, Kaliyanna Gounder Tntttam,
“erundurai Read, Ercde,

1 , P.Daniel Jnyara*

é 361, S/a Paul Pillay, Retired., .
Driver fB', S.Nn.f 6441,
No,400 B Railua/ Collny,
Erode,

R .Manickam,

382, S/o M.Argamuthu Naicker,
‘Retired,, Driver 'A' Spil,
S.No. P 2901, 22/28,
Chinna Mariamman K011 Street
Karungal Falayam, Ersde-2,

. R.Pongiannan, . " S1.Ne, 373 to 383 are
383, 5/0 Ramesamy Gsunder, applicants in 0.R.60/93.
PetTreds, Shuntew, ,
"_ , D, N..3/69

3 B2 o ) ',y, F‘e ]_J ed';

;galayam, Salem. »+e« APPLICANTS,
...Contd /-

L




3983,

* e 50 LR

- G.Kennizn,

385,

3€6.

387.

388,

389,

390,

391,

3872,

'Y

S/a Cacindarzjalu Naidu,
Retired., Criver 'A!
Spl., S.Ne. F 3042,
NG.420 K, Railuway Culany,
Erode~2,

R,Rengasamy, ,

S/» Ramasamy, Retired,
Criver 'C!,

S.Ne. PT2 10238,
Kelingaruyanr Pzlayem,
Fudur Bheveni Post,
vie Erode-638 301,

K.Gevindan,

$/o Kandha Gouncer, Recizad.;

Driver 'B', S.No. ¢ 9480,

Ne.102 C Type Reiluey Julory,

Erode~<.

G.Narayanasamy,

S/e Goindarajaly haidv,
Retired., Shuntirg Brives,
S.Nu,PT3 10503, 3R%,

Nader Med., Peondurail flezd,
Erade-2,

K. Varedharejan,

S/e Karuppan, Retirec.,
suard 'A' f,.Ne,2122;
Thirumurugan Street,
9astri Nagar, trede.

V,Arjunen,

S/e Venkatachalam, Retired.,

Guard 'R' S,.Ne,12438,

38, Nemasivayem Stree?l,
Kellempalayam, Erode-2.

. Munisuamy, S/o Muthu,
Retired., Driver Special,
S.No, P 9389, M/52,
E.V.R.Periyar Nagar,
Erede,

N,Muthusamy,

S/e Ballappe Gounder,
Re*ired, Driver 'BY,
S,No,B8085, 1/113
Cdappalli, Cauvery R.S.

‘Erode,

P.Viswanathan,
S/e S.Palenivelu, Retired,,

Guard 'A', Spl.

S.No.7620, 324 18!,
0l1d. Reilueay Celony,
Railuay Coleny Fost,
Erode-2.

£

... APPLICANTS.,
.;.Cont}d./'—

ol T M s -
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: R, Venkatasuamy, R o
394, 5/0 R «Ramakrishna Neidu,
Retired.,, Driver 'A'
Spl. S,No, P 28%2
126, D Railuay c.iony,
Erode-z .-

Me Bhinnqppan,
195 S/o Muthusamy Gouqdev
e :Retlred., Shunter,
ny S.Ne, P 6965,
Odappalldi, I degrd 37,
Cauvery R.5., Erndn.7,

‘ K Chennlmalai,
39¢ S/l Kuppannan, Retired.,
* Shunter 'BY, §.Ne. P, 3494,
Nethaji otxeet ’ .
Kﬁilem“alayam, Eroda-z,

K.S Abdul Sathar,

S/n A.Khader Sharle‘f,
-Retired,, Driver ‘A‘,

S.No. b 3207, 74,

Ambedkar Streat,

Sastri Nagar, Einde-2,

397,

. M.Chinne Govindan,
39 §/w Muthusamy, Retired,
* Guerd 'A! SpI,,
: S.No.678Z, B 4o,
Hecusing Unit, Sampath Naaa
Erode-11,

H.Kannan, S/c R.A, Hammantha Gounder,
Retired,, Driver ‘A', .

‘S.No. B 1318, 26 B,

Kheder Nahideen Sah¢b Stree+
Erode-2.

309,

N.Ramgsamy, S/u Nelia Gounder,
400, Retired,, éhunter v
* S.No, ® 4230, No, 1/56
. , Puduppalayaw, Kattur,
- Rlampalayam Post, .

| - RuK¢Subramaniam,
_'ui:,Kanniah Naldut

50 Ne, 3€8,
i % étreat,
1 Aeppa Geunder,
red.,/ DAiver, e,
8. N.J5/17¢fu 273
| e, Sukkan Tho*tan, )
] ++o APPLICANTS.

N Za »
‘/1“ Sis R , o o _ _...Bcptd /=




403,

408,

409,

410,

411,

2 YN D TARIR

LI 52 e

P.Palenisppan,

S/o Pongia Gounder,

Retired., Shunter,

S.No.4019, B85, Gov1ndampalayam,
Alampalayam Pl 0., Ercda.

Ke Nallathambi

/e U, Kumaresamy, Retired.,
Guardl S.No, 15725

1/2 Egst Street klamnaJA)aﬂ,

" Ercde-P,

P.S.Krishnan,

5/0 Subramania I er,
Retired,, Gusrd:

'S, No. 11723 4/500
Chathapuram POl
Kalpathy, Palghat.-678 G014,

R.Raghavan, S/e C.Appoa,
Retired,, Orivsr 'C'
S.No.4105, Alangode Hou
Dlavakkot Palghat~679 Ldz

§5/dne D Mells,

H.V.D,! ﬂe;l!
Retired,, Drlver 131,
$:Ne. PIJ 10351,
'Carov1n - Rebinson Raad,
Palchat-678 014,

V.hrumughan,

S/e Ayyapnan, Fetircd

Driver '8', S5, N-.2136
Prasanthi, *sree Sathya Sai
Nagar, Kallekulannara P.0.,
Palghat-678 GO09, o

R, palanlappan,
3/o Rangaswamy, Retired Guard
'C' S N.c1791

 Shaini Nivas House Ne.36/664/1

Alangode, Olavekkot,
Palghet-678 002,

-P.Krishnankutty,

s/o Cheriathu, Retired.,

Guard 'C!, S, Nc 6093,

PaoinJakkure House,

P.0. Azalur,’ vie.LdkL10~
' - 679 302.

K«V.Ramanathan,

S/- KoV VlSUanatha Iyer,
Retired,, Guard 'A'p
S.Ne¢,135C2, 2/137,

Neu Kalpathv P.0., '
Kalpathv, Palghat-678 003.

' $1.No,3B4 to 404 are

applicants in 0.kh.61/93

... APPLICANT S

s oCDntdn/"
e .
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-+ - KiBalakrishnan Nair,
420, -S7/¢ T.Govinden’Nair,’Driver
YB:’ S.No.P 7469) . '
- Thekkumcherod P.0.,
Vadakkum Mangalem,
vie, ﬂttappalam, Palghat Dist,

, A,K.Ramechandran, S/o0 Kannar:,
421 Retired,, Guard tA!
" S.No, 7192, Alangod Housa,
Olavekkot, Palghat-8678 007 .

KeBalan, S/o Kennar,

422, Retired;, Guerd 'A°

9.N»,6121, Sri Narayanji
Nilayam, Alangod, ’
Olavakkot P.O., Palghat -

' 678 00z,

C.Ktishnan, S/o Chupra,

423, Retired Asst, Guard,

S.N0.6333, KalathilHouse
ARlangode, 0lavakkot P.O.,
Palghat-678 002, :

R.Krishnan, 9.No, 6757,
424,  Rsst, Guard., Ramelan,

Krishna Nivas, hlanged,

Olavakkot P.0,, Palghat,

C.JsCoelho, S/o F,Coelho,

425, Retirsd,, Guazd 'A7 §p1,° eE
S N&.14493, Chinnammal Street,
Noorabad, Fodanur-644 023.
Coimbatore Dist. |

K«Dhanashu,
S/0 K.M.K.Gangalya, Retired
426, ' Driver ‘At S,No,P 6804,
' 147/A Anthonipuram P.O,
Suramangaleam-635 005

Salem, :
: K.Mayan, S/o.Kandu _ . 51.NQ:405 to 427 are |
. 427, Retired., Guerd(B), = applicants in 0.k.62/93,

S.No.1218, Kozhangottil House, -
Fthirked, P.0.Gandhiseva Saden,
Peryr,..Palohat.

o

3%5 5/c E.C.Rengesairy
etigeth,, Shunter
* S, Npe9%i4,
) eerai$aﬂa Street, v ' _ - ‘

}, » ie« RPPLICANTS.
; ) ' .uContd./-




413,

414,

415,

416,

417,

418,

419,

412,

M.Krvishnan, ‘
S/o MaY ndg Retlred.,
Driver'A' Spl,,
S.Ne, T 1871,
'Sai Nivas' Thekkepsrambu
Puduppaniyanam P.0.,
Palghat-678 733.

T«P.Balakrishnan Nair,

S/e C,Sekharan Nair,
Retired,, Guard ‘'A'
S.No,10525, Mouthet Hause,
Fankuriss; P.0s, vias.

' Markerai, Palghat~678673.

KeM.Kunchu,

S/s Manicken, Retlred.,
Driver '8!,

S.he. P 4461,

~ Kallingal House,

Peruthipulld P.O.
Palghat-678 573,

P.Reghavarkutty,

$/o V,Pedmanabhen Neix,.
Retired,, Oriver &' Sp]
S.No, P 6977,

Sarayi Pudusaery P.0.,
Palghat 678 007

VeK.Pomarriskrzn,

5/0 K.Sankaran Nair

Retired., Briver ‘ﬁ*

a,Ne,P 7791, Arupuzha
Cheruvathur’ House, Parli P.0.
Palghat~678 612.

KePoKrishnan,

$/o Sankaran Neir, Retired,,
Guard 'B', S,No.6766,
Venkatesuera I1] am;
P.0.Pampgdi, Via, Tiruvilemalas,
Trichur Bistrict-690 597, .

K.Vasu, $/o0 Kunjunny,
Rotired,, Goés=bhunter !B,

' S.Ne, P 5301, Venkalathodi,

Melepuram, Dlavakkot P.0.,
Pelghat-672 002,

R,Koppan, $/o Raman,
Retlred Driver 'Bf,

S.No.F 5248,
Kakkarankunnath House,
Kekkanni P.0., NS, S.Engg.

College, Falghat-678 008,

:> ] e _APPL ICANTS.

+osContd, /- .
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N, Sengodan, S
429, S/o Nenjeppe Gounder,
Retired, Shunter,
Loco, 5.No, F 5250,
‘ East Thotilpalayam,
' Door No.431, Kadachanur Ulllage
Palllpalayam—c

- V,Perumal I, '

430" s/o Uenkatauamy Naidu,

* Retired, Goods Priver,.
S,Nu, V12, D,No.91 C,
Leighbe7aer Suramangaian
Main Road, éalem-:.

V. Kumarasamy, 5/0 Jelappe
431, Gounder, Retired, SLUP9°°‘3 ’

S,No, P 4433, VO..Tg

Alampalgyam_Post Frode-G.

S.Velappan, $/o0 Sengcda
432, Gournder, Retired, Shuntex/
. Loce, S. kq.,Pd?gz 7/1- U,
‘Pullamarethu House,
‘Gevirdanpalayem, :
- hlawmpalayam P.C., trode-3,

P.Kolandai Gdunder,
433, S/o Paleni Gounder, Retircd.,
Flreman 8, 5.No.P 5u62,
“Jaﬁa;nﬁanﬂb&uﬁtieetw,
Nadarnadu, crode-2.

M.Sengoda Gounder,
434 . S/o Merimuthu Sounder,
Retired., Fireman h, °
- S.No.P 5041, Alempa ayam,
' : Pudupalayam, Pariakadu,
- Pallipesleyam, Erode-6.

S.Versdharaje Mudalier,

! 435, 5/0 Supdar Mudaliar,

b . Retired,, Assistant/Diesel,
: S.No. PTJ 10158, 104/D

" Railway Colony, Erode—Z.

;fflqgﬁggfm“~punder,
436 .4 &Yf ‘ fU oRea Gounder,
Ywer 'C',

\I\lo.u1 ja] L Twa
1 ELO"&"Z.

Nqﬁéﬁm@ﬁyp«”/o Ramasamy Maidu,

Aﬁfi.g etlred.,

t. Guard,
\‘k& s;glg"éﬁ‘é’fﬁ)s’ 7 5 Ra:] 031 s St cet, ] . )
"“ LA ) v .'. p C N s
v \wmw«wfgj | . APPLICANT

....Cnntd./°

¢
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438,

439,

440,

4410

442,

443,

444,

445,

446,

*0 56 e

P.N.Balakrishnan Nair,

S/o Remen Pillal, Retired,, -
Guerd, '5.;N0.6966,

Mangalath rouss,
Nedungottor, Shoranur,
Pin-679 121, :

K.Narayanan,

8/o0 K.Unnaman, Retired,,
Driver'A!, 5,No, 4925,
Karamanna Hoause,
Vadanemkurussi, P.0.,
Vadanam Kurussi, via..
Shoranur-1,

M.Chinnan, S/o Ramar,
Retired,., hsst, Guavd,

S.No, 7040, Manichithédi House,
. Nedungotur, Sherapur-1,

- T.Velukutty, $/0 T,Nerayanan,
. Retired,, Driver!'s?',

. S.Ne,P E778, Thuvvekkettil

- House, Nédupgottnor,

~ Shoranur-1, Palghat Cistrict,

KeV.Gopinethan, $/c Kumaran,
Retired., hsst, Guarc,

S.No.15447, Kallozhi Vattathédi

House, Peruthipra, Shararir -
- 679 121,

R.Balaraman, _

S/o K.Rajamennar Naidu,
Retired,, Driver 'A' Special,
S.No.P 4660, Sastri Nagar,
Railuay Colony P.O.,

" Erode, .

" V.Achuthan,

S/o Venketarsman, Retired,,
Driver 'A', S, No.8221,
Reiluay Cnlony, Erode,

- C.T.Heuwett, S/o A.N.Heuétt,

Retired,, Driver 'A' Speciel,
S.No, P 2942, 278-H-Type,

Reilway Colony, Ernde-

638 30Z,

M.Chellappen, :
S/o Muthusamv Gounder,
Retired, Driver!'s!’
S,No.P 5774, 31,
Thiruchengaondu Roed,
Pallipalayam, Erode,.

L

31.N0.428 td 442 are :
applicants in 0.F.63/93,

ovs APPLICANTS,
vs .Con.td./-' E
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447,

D DoROZGI‘iB

S/o P.D ROZario, -
Retired,, Drivar 'A!
Specisl, S.No.P 3029,
30 A, Sastri Nagar,
Erode. N

L K Marimuthu,
448, s/o Keruppannea Jounder,‘
' Ratired, Driver 'A!,
S.No. P_5333, Na, 36
Kesipalsyam,
‘Annadurai Street, Erooge,

: . K,Palaniappan,
449, s/o Ksruppannan, Retlrpd.,
* Assistesnt Guerd, S.No.7€55;
9 Sadayan Palayam_Road,
-Sasthri'Nagar, Erode,

. V,Ramasamy,
450 S/o Velapps Gourder,
* Retired.,, Loco Shunter,
S.No.4919, Pallipalayam,
Alampalaydm P.0., Exvde,

P.Kandacamy,
. S/a Paramasiva Gounder
451, ’
Retireu,, Shuntsr,
S.No.P 9405, Nc,422,
kiampaleyam,_Péllipaleyam,
- Erode.

C.Palaniappan,

'452_ 5/0 Chinnathembi, Retired.,

Shunter, 5,No, 4379
East Thollipalayam,
S.P.B.Mill Colony,
Erode.

.+ MNM.,Dakshinamoorthy,

453, S/o0 Manickam, Retirced.,
Driver '8!, §.40, P 9511,
Kumaramanqalam P.0.,
Thuthiputtu, Pin.-635 811,
Ambur (N.A. ﬁ.Dlst).,

: N Balakrishnan, '
454, $/o M.Narasimhan, Retirec.,
aed tAY, S.No,12E19,
TN Flat,
wgar, South Pverue
YN » Madras-600 041

'

tn, Retired,,
tex Guafid, S.No,14673,
en n,*treet,
“Sgstri Vedhbr, Railuay Colory B,.0.

«es RPPLICANTS

.0 .Contd../.-
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456, 1

457,

458,

459,

!
460,

461(5.‘

462,

463,

o0 58 ...

P.S. Sanjeeva Reo,

&/o P.N,Sarvothme Rae,
Retiredy, Guard 'R' Speciel,
$.No,12522, B,30,

Housing Unit, Periyar Nagar,
Erode-638 001,

k.S ,kbdul jabbar,

Since deceased by Legal Repr2sentative,

Smt.Heerajan, 67,
Kovalam Street, Teachers Crluny.
ERODE - 11,

R,Narasimhapr,

S/o N.,Rengasamy Neidu,
Retired,, Driver *k' Spucie!
$,No, P 6978, Shastri Negar,
KamaraJ Stree+ Erode,

R.Thangavelu,
S/o P.Rengasenmy, Retvxed,,

.Guard &', S$,No.,1091¢&,

498, Agrahara»ﬁtreetq
Erode-638 G01,

K, Palaniappan,

S/c Kandappa Lounuer,
Retired,, Driver 'S',

8.No, PTJ 10070, Dr. No. 10/MS,
KRPD Road, Karunkardﬁ Medu:,
Palllpa]eyam, Erode-628 GUo,

k,James, S/o J.Arokiesuszicy Pillzi,

Retlred., Driver '&!' Spl,.

S.Nc. P 2819, B/13, Jeeve Nocerw,

Rangam Palayam Post,
Erode-638 009,

R, Karuppannan,

S/o kppsji Gounder, Retired.,
Shunter, S.No, P 5121,
Odappalli, Palllpelayam,

,Erode-ﬁ.

N.Sengodan, $/o Nalla Gounder,
Retired,, Shunter, S. No., P 5295,
East Tholliye Palayam;
Kadachanallur Post,

Erode-6.

v

S$1.Nos.443 to 463 are

" applicants in 0.A.64/93

«.. APPLICANTS

40 ovocontd./"
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" K.K.Krishne Iyer,

Q. 64, S,'0 K.Krishne Iyer
Retired,, Guard/A §p1, ‘
$.No.13745, Chembei Villege
p.0., Ketteyi, Palakkad,
Pin 678 572.

M,Veemban, . . o
465, . S/o M.Nakelan, Retired.,
Loco Shunter, S.Ms.F 5323,
Mullethody Houce, o
Kariancode,P.0. Kotteyd,
‘Palekkad Distrist,

“  C,Gangadharan Nair,

466, S/0 K.Kunhen Nembiar,

: Retired., Mssistant Guard,
&,No,1864, Lakshmi Nivas,
P.0.Puthiperiyarenm,
Palghat, Pin-€78 733, -

G,Parasuraman,
467, . 5/o P.Gopal Pillei,
Retired,, Driver '8',
S,No,P 3067, “Sarasyathl Nevas™,
Rayappen 3treet, P.J.
Thathemangalem, Falghat—
678 102,

C.Narayanan,
. s/o A,Chendu, Retired.,
468, Driver ‘A', S.No. P 7479,
'Leela Nivas'; P.O.
- Puduppatiysram,
Palghat-678 733

K,Raghavan,
- &/o M.Krishnany
469. Retired., Driver 'A!
Spl, S.No. P 2400,
Mullarithodi House,
* Karimgode, P.0. 4
(Kottayi, Palghat-67% 572 ).

o P.K.Sivasankaren,
47¢, &/o P.C.Krishnan, Retired.,
Guard, S5.No.14108, :
LPuthukulangars,
“OfisNarayana Houss, P.0«,

\ ¥

. W o e T 67
(r‘vl,anr:rL:: \6\5_?,\%842. |
T f S.Chidam ‘/n> iy

4B 8/biSabaphEhy, Pilles |
1 : Re%ighd.,)ﬁugrd S.N01ﬂ4117,
\ Qtﬂgﬂmxgwﬁt)ghad, Lalapet F.Cey
\*"  Trichy Dists, Tamil Nedu,
, 7= 639,41 0F', ~
'\‘”’“ “/g-‘%’l;z p\,UQ 7

: . ... RPPLICANTS
= x |  «..Contds/=

¢




472,

473,

474.

475

476,

477,

478,

479,

LN 4 “ [ 8 ]

T.R.Unnikrishnen Nambier,
S/o Reman Nembier, Retired.,
Guerd 'B'm 5.Ne,9791,

Abhilash, Revipurem ,

Kochi-16.

K.V.Sarasuathi Amms,

W/o Late K.Balekrishnas Menon,
Retired., Driver,

S,No,P 3512, Kallazhi Houee,
Pudussery, Cheruthuruthy.

A.Kunhikrisknan Neir,
§/o P.K.Senkaran Mair,
Retired., 'A! Grace cuerd,

' S.Ne..9685, Krishna Viher F.0.,

Peruthipulli, Palghat.

A.Marimuthu,
S/s M.Prgsmuthu Naicker,
Retired, 'A!' Spl.,

S,No, P 3574, 109,

Dhgnalakshml 1illain,
Kumaran Street,

~ Kavungal Pelayam, Erede-J.

M, Natesan,

S/o Muthusamy Gounder
Retired,, Driver 'Rf épl.,
S.Ne, P 4369, P.L. 1612,
I.C.Police Querters,
Dhanwandhicri Nagsw,
Pondicherry.

G.Kekbdul Sathet,

S/o G.Khader Badshe Sahib,
Retired Guard 'A' Spl.
$.Ns. 11786, 17 Syed
Jalel Khan étreet, Fort,
Salem, Pin 636 001,

R.Ramasamy,
S/eChinnakesavan, Retired.,
Driver '®! S.No. J3/M 1297,
176, Mandeps Veethi,
Erode-1.

M, Ibrahim Khan,

S/o E. Mohamed Khan,

Retirsd., Driver 'AT,

S.Ne., P 3028, L 245,

Shamshad Manzii, Peresr Necer,
Erede-1.

S1,No.464 to 474 - ere
arolicents in 0.k.65/93,

.». RPPLICANTS
200 Contdo/"‘




,...\"

400, L.Marudappan;
s/o L: Pshmanan, Retired,,

® Diesel Shunteré SiNo.V. 85,
t

93, Thiru V.K.Street,
Kollampaleyam, Erode-2,

481, G.David, /0 D, Gabriel

Retlred Oriver 'A! grade,.

S,No, P 2269 223,
Sasthrl kagar, Sadeyen
Palayam Road, Erode-2,

482, C,Subramanian,
s/o A Chlnneppeng
Retired.,, Guerd 'h',
Spl., S. No. 12321, Plot 31,
16th Averue, Banu Nager,
‘Ambathur, Madras-€0C ﬂa?

483, C.Arokiasanmy,
S/o P.Chinnappan, Peti ved.,
Drivzr 'A' S,Ne. P 277
D.No.77, New Street,
Erode 1o ,

484, K,Falaniappan,
S/a Kandeppa Courder,
Retired., Driver 'A!
S.Nn, P 7882,
Alava Gouncer Kadu,
Manienur, Salem-10.

485, C.Rengasamy,
S/o R.Chinnasamy Naid,
Retired,, Driver 'A' Spl.
S.Na, P 2831, 32,
Gholsethottem, Udumalpet,
Pin-642 126,

486. S.Abdul Kareem,
S/o Shaik Jemaludeen,
Retired,, Driver '2%' Spl,
S.No, P 2825 30 Burrah
- Sghile’ Street Mount Road,
‘Madras=2,

487. R.N.Govindarajelu, - 2
S/o R.Nerayanasamy Naidu,
\e¢1red ., Driver 'A' Spl.,

N TRtV nem, Kumbekoram,
‘QLPJBQZQ§F3. "
*Reja%anﬁckam,

w0 Laqebf A, Anth?n¥sam
zﬁqﬁaebured., Driver 'B
WS No L, FUA05, DL NG, 5

R 5 ~—Qasthr ] ﬁager Pillaya: Yoil

)y
\/Qwifzgebf Erode.

.0 @1 P .6'

EﬁgNo.qP 4661, 51 North Strect,

81,N0.475 to 487 are
appllcants in 0.6.66/93.

vse APPLICANTS.
. o.antd. /"



439,

o0 62 9

Kannemal,
W’¢ " a%e K.Singodan

. Retired,, Driver raf Spl.
. 5,No, P 6826,

' Maligei Natesen Stores,
Nadar Medu, Poonthurei Road,
. Erode, '

490, |

AﬂZPyalakshmi,
W,'o Late P,Pngamuthu,

. Retired., Driver 'Rt,
| S.No.P 2904, Nc.27,

491,

492.i

Pilliyar Koil Street,
Sangliandapuram,
Tiruchireppalll.

G.hhilandam,

W/o Late T.Govindon, Retired.,
Driver 'A! Spl,, S.Mo. P 4655,
No, 74, Vandikarsnthottam,

Koll ampalayam, Evcoe-Z7.

R.Jays, W/o Late V.
Ramalin?am, Retired.,
Driver 'hA' Spi.,

'H' Type, Railwey Colony,

~ Erode.

493,

454,

495,

496

v

Dhanalakshmi,

W/a Lete S.K.Sivapraxesem,
Retired,, Driver 'R',

Spl. S.No.P 2895,

ED 352 B, Reiluay Colony F.C.,
Erode,

Parvathi Sekthivel, :
W/o Late M. Sekthivel, Retired.,
Diesel Rssistant,

S.No, J/M 648, 422 H

Reiluway Colony, Erode,

Nallemmal,

/0 Late C.Tholasieppean,
Retired,, Driver ‘'C',
S.No, P 6579, 29,
Kumaran Street,
Kollampalayam, Erode,

K.Lakshmi, '

W/e Late K.Raja, Retired.,
Driver 'Ct, S.Mo. YV 223,
212 F Railuay Cclony, ..~
Erode,

... APPLICANTS.
. .Contd'. /"



-'l 63 »e

497, Sampoornam,
W/o Late P-Arumughem,
Retired,, Driver 'A!
" Spl,, SMe, 3/M 818,
.ED 194 D, Railway Colony,.
Erode, : ‘

498, S,Geeja Bai
‘ W/o Late‘m.éanesan,
Driver 'A' Spl.,
. S.No, P 2894, D.Ne,16,
-Lenin Street Church Mede,
"Reiluwasy Colony P.O.,
Erode,

a, | L1.MNoL 468 to 499 are.
W/e Late K.Ktishnan‘ : apglicents in 0.A.67/93,

Retired,, Criver 'CY,

499, Papra

S,No. P 7945, .
Mooppaner Street,
01d Suremangelen,
Salem-635 005,

500, PJM.Avokiasemy, -
- 5/o R.Muthu, Retircd.,
Driver '&f §p1,
S.No, P 1718, No,752,
5th Main, 8th Cross,
M.C.Layout, Vijayaneosr,
Bangalore-40,

501, N.,Marappa Dasary,
- 8/o0 Naravene Dasary,
. Petired., Driver ‘B‘,
- §;No,P 8083, V3/48, -
Peria Vadagampatti
Via., Danishpet Rq .y
Omaiur T.K., Salem District.

502, Pushpavelll,
W/o Late V.R.Velusemv. Retired , -
"Diesel Bssistant, J
S.No, 3/M 1242, D.No,64,
Vavooce Street, n
Kollampalayam, Erode-2,

. 503. M.Kannian,
~S/o0 K.5.Madhalaeimuihu,

oTRetgred,, Driver 'BY,
@yﬂSTa%J ok, 50, B.No,.15 F/3

T EX ce man Colony.

am, TitTuppur.

% 636 016, | ... RPPLICANTS
) : B ’ ..."Con{d./-



505,

Y 64 ..
R,Krishnaeswamy Naidu,

‘vS/a N.Arumanatha Nsidu,
Reired,, %pl, Grade Guerd,

S$,.No,14310, Kendampathy Pod sty

‘ Salem—636 ODS-

506, |
i U/o KeM.Paramesusran,

507.

508.

509.

518,

P.K. Sulechana,

Retired., Driver 'C'
S.No.P 4800 ED 397 B

- Railuay Colony P.0.,

Erode-2,

Pk, Raman 4
S/s A. Paththorana lysr,
Retired., Guard '8!,
S, Nc.15243 DhanalaksnmL __ltn,
Upstairs, Near Temple - -
Subramania Nagar, Sslem-35,

K.5.George,

S/o X, Slmpoon, qetglpd..
Passenger Guard,
S.No,13413, Piot No. 42
House Ne,157 A,

1Th*ruvakaVE.danur.

Salem-6?6 oes,

R Venkate°uaram,

.5/0 N.Ramamirthem, Retired,

Guard ’A' S.No, 15853,
5/4317, Awhedhker NagarT,
Jagir Rmmapalayam P.0,,
Salem—».

C.Fongia Gownder, .
§/o Chinneppa Gounder,

- Retired., Lscc Shunter,

511. .

512.

513.

WV

S.Ne. P 4374, Perie Mottur,
Jagir’ ﬂmmapalayam P.0., -
Salem-24

K«S.Somagsundaram,

5/0 K.K.Subha Rathinam Iyer,
Retired Cuard 'A' Spl,
S$.Ne,6711, No,75,

Vinayakar Koil 3rd Sireet,
Noolapalayam, Erode-2.

Julis, ‘\/o Late S. Baﬂgyasamy,
Retired, Briver 'A’ Spl., ,
S.Me.P 3261, 3/%1 South Ukkedem,
Coimbatore,

Ke Kandasamz S/o0 Karuppannar,
Retired,, Pssistaent Guard,

S,No.161€3, Odsikinethuputhur,
Ramadevam P«0., Ramadevan Viiilage,
via,Kandanpelaysm, Namakkal ‘aluk,
Salem District.

weeve PPPLICANTS
....Contd.,-
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514, S.Kosalal Chandra,

U/o T.S5.Suaminathan (lsate),
Re tlred Guard AT § lc,
S.No. 7619 ED 353 &,

Railuay Colony P. O.,
Erode-2.

515. .P.Rlamelu,
U/o Late M. Falaniappan,
 Retired., Driver 'A!
Spl. S.No,P 2893, B 18,

Jeeve Ng gcr, Renoampa a\ér

Erode-2

516, C.V.Narayanan,

S/o C.\V. Krishnan, Qetlred.,
Guard *A' S,No.3283,
Mythri South Bezar,
ayyannur.

517, Smt. R.K. ParVathi,

U/o Late K.S. Ran?aS?'\
Retired., Guard ;p“\
S.No, ER 11 124, Elayo Streat
Subramanla Neger, Salem.
518, V. Regupathy,
: S/c S,Vgjiravel, Rptlred.,
.Drlver i Spl., (.14,
- Kannan Nagsr, V B.C.Nagar
Post, Thangavur—613 001.

519, R.Mahaboobkhan,

' 5/0 A,Rghimankhan, Recire<.,
Driver '&!' Spl,,
S,.No,P 3053, No.82,
Renganagar, Suramangalam,
Salem-5,

520, M.Chinnu, S/o M.Mechery,
Retired., Driver 'A',
S.No. P 2815, D.No.2G,
6th Dherma Nagar,

'vhSuramangalam, Sglem-5,
521, A Abdul UWaheb,
S/o S.M.Abdul Rzeez,
/,Rytired Driver 'A! Spl.,
. \Ssﬂ\'ld’fp ;691 No.101,

7 “;,Ke’ﬁ"'ay\fN,agar

VN ¢ Highway8y ﬂagar Road,

> { Suramangagé!, Selew,
i =X e, 5‘Pin-636 605,

552, \@K”YUSUF‘@li

\ S/0 Khadér NOhldbEn, Ret*red.,

\\ ﬁ?iuefgié} S.No.P 2115
‘\SZ‘Nehru/Street, 01d
v Suramanoalam, Salem-61o Jns

65 4.

Si.No.500 to 517 are
epplicents in 0.R. 68/93

e APPLICANTS
..lﬁontd./—



523,

524.‘

525,
526.

527,

528,

529.

530.

531,

[} 66 e

%M.RamaSamy;

8/o Munusamy, Retired., |
Shunter{Loco), S:N&.PTJ 10196,

i DJN0,.122, Peryar Street. 0ld
; Suramangalam, Salem-S.,

Ke Pelani, $/o Kolendai,
Retireds, Leco Shunter,

| S.No.P 5256, 5/89
" Anna Nagar, Jagir Ammapaleyam,

P.0., Salem-636 302,

K.Govindasany,
S/o Kandasamy Naicker,
Retired,, lLoco Shurnrer,

tBY, S,No.P 9477,

D, N|.21 Dharmanagar
3rd Street, Salem-35,.

K.Ramakricshnan, 5/c P, Kuppan,
Retired., Driver 'A' Spi.,
S.No,P 2764, 4/85,

Lakshumi Illam, Jagir
kmmapalayem P.0., Salem-Z,

M, ﬁnnamala¢, S/0 P Muthu,
Retired, Dr1uer AN
S.No, P 5192 No R4,
Pariya¥ Street 01d”
Suramangelanm, §a1em-a.

Periannan S.,

S/o Srceranyan, Retired.,
First Fireman, S$.No.P 74&4,
15, Marifamman Strcet,

Solam Pallam, Salem-S.

P.Subramani,

5/0 Peleni Gounder, Reti red.,
LotoiShunter 'B',

SiNo. P 7455, Rillar Street,
Solampsllam, "salem-5,

M.Arumugam, S/ Marappe Gownder,
Retired, éhunter 'gt,
S.No, P 8078 A/65 Keel utreet,

'Ari/agoundar Patti,

Suramengalem P.0., Salen-5.

M.Chellakannu,

5/0 Munusamy, Retirec.,

Loco Shunter 'B!,

S,No,P 7946, B 39 back uf

the Ram Theat‘e,

Suramangalam, ' S _

Salem=5, oo APPLICARTS
- .;,Contd./- '



oo 6‘,':.'

: R.Thirumalei,
541, Renresented by Lokanayaki
as Guardian,
§/o R «Rengasamy Naidu
Retired., Driver 'A! é pl.
S.Ne, P 2864, 2 A North
“  Vellalei Street,
Pendamangalam, Worivar,
Aruchy-620 003,

. M.Anthony, :
542 S/s L. Narnaxaiwuthu*
* Retired,, Driver 'A
Spl. S.No,3030, Nu Jl!
Netaji Roed, Narapalam,

Erode-2,
Saverinayaqam &, <1.%0,5358 to 543 are applicants
5473 8/0 Ahrokiem, Retired., in U.Ah.Nu, 70/93 -

Assistant Guard,
S.Nn, 7122, Uest
Marianathapurdm,
Dindigal-6,

V,Achuthan ”a¢r,
5/0 P,Nerayenan Nair,

544, Retlred Guerd 'A‘ Special,
S.No,7628, 5/1584 'Anugrqh'
Rsokapurar, Ldlalet-s 3 Cct,

T,Kunhirzman,
s/e Narayenan Nambiar,
545, Retired.. Guard 'gt,
S,Ne; 6302, "Kuttiyil House,
P 0 Neladi-G?J 522,

M, Visuanathan
546, - 5/0 Ke Balakrishnan Nair,
Retired.,, Guard 'A! Spl.
S, No, 15164 HeNo.1/4599,
"ﬁsuathi“ East Nadakavu,
Calicut-6,

_ - T«PosPadmanabhan Nalr,

547, 5/0 T.V.Appu Nair, Retired.
Guard 'A', S,No.1937,
Usha Nandir, P. D.Mankauu,
Calicut-673 007,

K<Krishnanku+ty Na

/5/@CUnniqha@han Na:r,

<‘R,e'tﬁ:e GRNG f‘mérd 'yt

8, Nu.TSOZ}{VédakkeyiL Houaz,

PO M, T ExKuhnamarqa1am, :

X Calicut. i .. APPLICANTS
4 ff ' ««sContd. /-

/‘ . '

54.
/

21
1:

\= .

. | 1
& 4

AN ,/z\< 74
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——

. T

533, -

- 534,

535,

5360

ul
A
O
.

" 0. 

-

’/ S/o B,Hanuman

E | v ; . l: a0 67 ?.,,

\P Jagenathan,

55/0 R.D.Ponniys, Retired
‘Driver 'A'; S, Nn,5551,

' D.No.50, Nuniappan Streut

5819m~5.

| {Kluhipalayam 0.,
|

A,Perumal,

Retlred.,
Loco Shunter ‘B' »
S,Ne, P 8079, 1734 R,
Railuay Colony, u11L
Salem-S

R, Ammabl,
870 K, Raman, Retinzd.,”
/ Driver 'A' Spl,
S.No. PTJ 10057, D,No,B81
. A Nasque Street,
/ 01d Suremangalam, Saler
Pin 636 COS.

' V.Kandasuamy,

'5 5/0 Vellaiya Gounder;

| ~Retired., Assft..luera
| §,MNo.7246, Thirumagal Strast,
| D.No, 133, BCdlﬂalCAan FPatil,

| Salem-S.

~ Yesoda, '
/e Lace T.S.8rinivsser,
Retired,, Oriver 'A' Spl,
S.No. %846 10 Nehru Street.

01d wuramangdlam, Saicm-G,

- Janaki Thailammsl, '
W/o0 Lete A Argunan, Retired.,
- Driver 'B', 5,No,P 3080,
4/248 A Bharathi Nagar,
- Jagir Ammgpalayam P. D.,
Salem=2,

P.V.Pachamuthu, ’

S/o P.Velusamy, Rectired.,
Guard 'A' Spl., S.Ne,1223,
386, Sakthy Vinayagar Koil-
Street,. Poonthurai ‘Road,
Ersde-2,

WeHe Gllhnoly

5/0 R.S,Gilhoely, Retired
Driver '&' Spl., .

- S,No, P 2903, 36,
ParalVattam, Alagaphrem,
Salem-16,"

R. Venkatesan, L
S/a k,M.Rengasary Retired.,
Driver TAY Spl,, S.Wo. P 3052,

9r1thiv1pakkam, Ambst uoor,
\ﬂadras~53.

Plet No.8/2, IInd Cross Street,

I .«~Lunwﬂwmmnjfwwiwﬁimﬁ*\ﬂww»“""w~~rffwf>rvﬁﬁ"”” by e, o e Y

Q1. Nﬂ,bﬂB to. 537 are
applicants in O.f.
Ne, 59/93

.o &pPLICANTS
uo.contd /
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‘K. hthappan,

557 $/o Kaliegpa Gounder,

* Retired, Shunter ‘B‘

S.No.P 9453, D,No.110
Arupnu Neles near,
peipess Roed,
Poondurei Road
£ ode-?

. M,Zulekhebi,
W/e Late 5.K. Syed Rnanea,
Retired,, Driver 'B!,
S,No.PiJ 1012¢, L.LDB
Periyer Nager, HL_.‘nn Crid,
Erode-636 0U1,

558,

- § Arunacnalam,
569. S/o R Subie Pillei
Retired,, Guard ‘A‘
Spl. $.No,8995, D NU..7
New Street Len°,
Tr.‘chirepally, Fov. "6:'0 00:-

N.P.Vagdlvelu,
S/e Pennuserny, Reticed,

560, . ! Y: )
Driver 'B', S.Nc,V/:7 ‘
Nrtchipeleyam, L.Puthur(P.Dj
Ereode-638 002,

€.lasupethy,
- 5/0 T Chlnneaamy Desiker,

561, . :
Retlred., Guard 'hA',
S.No.12152, 73, Kosamada Stre=t,
TirUVannemelai FeUe,
Tiruvennemelei, N.A Distrlct
Pin-606 601,

MeH.Abdulrahimen,
562. S/r Mahammed Hussein,
' Retired,, Driver 'A!',
S.No,P 2294, MannarkuLSm,
Neer Indian Overseas Benk,
Tiruchireppelly-620 020,

: ’ KeNatchimuthu, -
s65,. S/o Karuppan, Retired.,
Fssistent Guard,
S.No,7118, Periasamy House,

Y&Te uram, Five Reod,
“uﬁﬁ&ugfgisgfchy Dist,
r/‘"""‘ «

( N“if, P

h; neyajem
?uard ﬁg—ﬁ e*z*eé),
.No. 13é§gﬁ Arul Illam,
tﬁw1ﬂﬂqﬂfauﬂ y Negsr, ' ,
¢* Kulitgiei/ Tiruchy-3535104, - - 2PPL§C?KTS
' .‘lQQ Ont «/ =

g

}‘EGALO

¢



549,

550,

551,

552,

L 69 o9

V.Raghegven Neir,

S/t Gzvinden Nair,
Retired., Brekesmean,
S5,Nc,3024, Ragheve Nives,
Chiremangelam, P.0.Neduvs,

‘Perappenangedi, Malabsr.,

UoK.BhESkBan,

S/0 U.K.Velu, Recired,,

Guerd 'R' Spl,, S.No,78Z"7,

Urpekendy House, F.C.Tarur
-676 302,

K.CiGavinde; Nair,
S/e .C,Raman Nair, Retirec.,
Driver 'B', §,Ve, 718B¢,

- Edavath House,

P.0.Thalekulathur,
Calicut - 6773 317.

K. hendukutty,

$/o0 X.Chekku, Retired,,
Rsst,Guarc, é.No,161G,
Koylmzxandy Heuse,

Pus0Elathur, Celicu’~

572 3UZ,

- T.Subremanien,

$/o P,Mumden, Retirei.,

Guard 'AR' S,Ne, GP 7€88,

Menizkem houce,

Nesr WUgter Tenk,

P.C.Puthlilyere, “alic.t- -
- 673 (04,

-

KeKesParameswaran Nair,
S/o P. K. Esvaraen Ne’r,
Retirea,, Brakesman,
S.Nn,14606, Kulengezs,
p.U.Lakkidi, pelghai.

A.ADhUtheD,
S/ec N,Koudan Neir,
Retired,, Guerd '.',
S.Nc. V 144, Srezvelsan,
Menkara ptDO, pe;ghet -

' ’ 67' 613.

G,Jesamm=al,

W/a Late C.Solemen, Rocired.,

Firemen, S.No,P ¢819.
D.Ne.37, 5.K.C.Re2ad,
Sunampathi Nell Fced,
Erode-638 009,

S1,No,544 to 555 are
applicents in 0.h.71/93,

ety

L
... MPPLICANTS,
- vesContd. /-



574,

575.

578.

577«

5784

579,

580,

. 72 LR ]

K HeRahima,
W, Lete C.Nagasundaran,
Retived Diesel Assistent

S.No.J/M 497, 30, Nehru Street,

01d Suramangalam, Salem=5.

Krishnammel, -
W/e Laté Konthan,

Retireds, kssistant Guard,
8,No.605%, O,No,5, Mejee’h

Street, 0ld Suramangalan,
Salem-;ﬁ. .

Cetaerene,

W/o Late D.K.Poter
Retired,, Driver ‘B!,
Specisl, S.No.P 1796,
130 & knthonispuram,
Suramangalam, Salcm, .

N;G|palasémy,

S/e Nareyapasemy Reju,

- Retired,, Guard,

5.No,13008, HIG 338 F
Hausing Unit, hkpna. Magerw,
Trichy-620 015.

N. Kupp=n,

5/c Narayana Naiker,
Retired,, Fireman,
S.No.r 2423, ~z/ibZ,
Sivethpuram P.0.,
Salem, Fin.636 3C7.

®5vindemmel

W/o Late K;krumugam,
Retired,, II Firemen,
S.No, PTJ 17449,
Ammapelayam, Salem.

‘ﬁarayee ﬁmmal,

W/o Late R.Thangamutnu,

Retired,, Driver 'B' Grade,

P 9437, 60 Z, 33h,

16313, 30,

Meolepelavam P

S1.Ne,571 to 579 are
applicants in Oske73/93

r
'J':.

| . . KPPLICANTS.
. seesContd./-



565,

566.

567.

568, .

569.

570,

571,

572.

573,

s 71 L 2K ]

KoM .Devanathar,

5/0 P.Meenakshisundarem,
Retired,, Guerd 'A! Spl.,
S.Ne, 10438, No.222,

Lenin Strest, Railuay Cclony
P.0., Erode-Z.

S,John

s/o A.8usminathe Pillai,
Petired., Guard 9pl.,
S.No.14326, No.25;

Lelqudi, Tricny DiStLJuL
pin-621 67,

V,Srinivasen,

S/o R. Uenkateramo Iyer.
Retired Guarc 'A' Spl,
S.No,9455, No,18,
Dr.kmbedkar °oad
Bhuvanesuwari Nag@r,
Ceimbatore,

V.Merimuthu,

/o Venkattocnalam T.,
Retired,, Driver '&!,

S.Nn, P ©465, Kaiiikedu,
Omalur Pest, Selem District.

E,Periasamy, $/o Ellappan,
Retired,. Rsst, Guard,
S,.No. 7545, Rvinsshi,
Coimbatore District,

K.Ragothama Rad,

;5/0 Ke.Kuppu Rao, Retired.,

Guerd 'A', S,.No,10694,

Plet NO.BG Flat No. 93

Kalyan Nager, Saniiva’ Reddy
‘Nagar P.0., Hyderebad-500 038,

KeVeMohan,

'8/0 P.Ke. Varatﬁara?alué
pl.

Retired,, Driver
S.No.PTJ 10372, 19/8,
Mariammankoil étreet,
Salem, Pin-636 005.

M.Thangeraj,

s/o C. Manickam, Retlxa_,,
Diesel Assistent,

65/A Meriemmanko il Stinet,
Salem-636 0C5,

R.Mariammal,

b/- Late P Murugasan, Retircd.,

Guare 'C', S,No.16321, 46,

knna Street, 01d Suramangalam,

Salem-5,

'81,No,556 to 570 are
applicants in DO.k. 72/93.

J ... RPPLICANTS.
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574,

575.

- 8774

578

579,

[ 2R ] 72 LI ]

K HeRahima,

WW,e Late C.Nagasundaran,
Retived Diesel kssistant
S,No.J/M 497, 30, Nehru Street,
01d Suramangalam, Salem=5.

Krishnammel, -

/e Laté Konthan, .
Ratireds, kssistant Guard,
$,No.6058, B,No,5, fMejeeih

Street, 01d Suramengalen,

Salem-3,

Cetserene,

W/o Late D.K.Pcter
Retired,, Oriver ‘A',
Specisl, S.No.P 1796,
130 & &nthonispuram,
Suramangalam, Salecm,

N.Gepalasémy,

S/e Nareysnasemy Rzju,
Retired., Guard,
S,No,13008, HIG 238 F
Hausing Unit, knna Mager,
Trichy-620 015. '

N.Kupp=n,

5/c Narayana Naiker,
Retired,, Firemen,
S.No,r 2429, .z/4b62,
Sivathpuram F.0., -
Salem, Fin.636 3C7.

®5vindammal

W/o Late K;trumugam,
Retired,, II Firemen,
S.No, PTJ 17449,
Rmmapelayam, Salem.

Warayee kmmal,

W/o Late R.Thangamuthu,
sy DI‘iVBI‘ ‘B' Grade,
9, 60 Z, 33Ak,
Ny, Erode-638 €09,
NI |

S1.Ne.,571 to 579 are
applicants in D.he73/93

KPPLICANTS.




565,

566.

567,

568;:

569

570,

571,

572,

573,

se 11 oo

KoM Devanathar,

s/o P.Mesnakshisunderem,
Retired,, Guerd 'A! Spl.,,
S.No.10438, No.222,

Lenin Streset, Reilwey Cclony
P.0., Erode-2,

v.JOhn
s/o A.8ueminathe Pillai,

Retired., Guard Spl.,

S.No.14326, No.25,

5th Cross, Paramas1»aou:;m

Lalgudi, Tricny District
pin-621 67,

V,Srinivasen,

S/o R Uenkataramc Iyer.,
Retired Guarc ‘A' Spl.
S.No,9456, No, 18,
Or.Ambedkar °oad
Bhuvanesuwari Nac?r,
Caimbatore,

V.Marimuthu,

S/o Venkattacnalem 7.,
Retired., Driver '&!,
S Nf‘ P 04f9 Ka.L‘JkaLlu,

Omalur cht, ‘Salem District.

E.Periasamy, $/o Ellappan,
Retired.. Rsst, Guard,
S,No, 7545, RAvinashi,
Coimbatore District,

K.Ragothama Raud,

S/o KeKuppu Rao, Retired.,
Guerd 'A', S.No,10694,

Plet NU.BG Flat Nc. 83

Kalyan Nager, Sanjive’ Peddy
‘Nagar P.0., Hydersbed-500 038,

KeVe Mohan

S/o P.Ke Ueratﬁara?alu
Retired,, Driver 'A' épl
S,No.PTJ 10372, 19/8,
Mariemmankoil étreet,
Salem, Pin-636 005.

M.Thangaraj,

$/o C.Menickem, Retixed_,
Diesel Assistent,

65/A Mariemmenkoil Stcaet,
Salem-636 0C5,

R.Mariammal,
U/o Late P.,Murugessan, Retircd.,
Guare ‘C', S,No.16321, 46,
Enna Street, 01d Suramangalam,
. Salem-5,
|4

'S1.No,556 to 570 are
applicants in 0.k, 72/93

: ... RPBLICANTS.
o:- O.Jntd . /-'
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bl Janu

: W/o Late A.N.Thendan 8§1,No,589 & 590 are epplicents
590, Retired.,, Loco Shuntér, in 0 5’16/93'
. §.Ne,P B183,

ﬁdhikarimanamal House
P.0Wkriyallur ~ 673 314,

- . C.K,Veleyudhan, )
sgq. . Retired., Shunter /CHTS,
¢ Muzhithottu Parembi,
Ezst of Cemethaori Roed

Cthin - 100

‘ F.N.Kumaran.
592, Retired., Driver,
Southern Railuway,
Puzhakkal House,
Mudeppalore, (Vie)
Rlathure, palgna* District.

S, Np.991 & 592 are applicents
in 0.A "7/93

M. Noses
v Retired '! Grade/suced/CLi,
593s  Methal College,
- Mammeth Veyel,
Pattathanem, Quilon,

d.

V,Arjunan, : : :

Retired,, Driver !B /QLN *
594, - Karmaleyerm,

Pattathenam, Quilon.

P.Nercitaé . €1,Np,.593 to 595 are
W/o Late Shri Dominic Sebestien, appljcants in 0.k,78/83,

595.  Retired., Driver 'R'/GLi.,
" Pathan Parambe,
Near Transpnrt Office,
Quilone '

. M KeGanesan
598, 5/0 MoNe Kriéhnamoorthy
29, Ramanujem Stxeet,
Kelljkuzhi Tricty-
Retired Guard/Special Grafe,
Southern Reiluay.

MsM.S Thangepragasem, .

8/0 Michel, 2 k/4-B,

First Strest,

Annel Nager Malligeipurem,
i hy- ) §9tlred jrlvut 'R

Southern fsiluay,

5917,

ottam,

n, Trichy "

rd/Sneciel Srede

Railuay. e ’ ... ARPPLICANTS.

...Contd /-



Y

Lo :

© 5B3.]

:ok4,

| /585

586,

. .58%

- - 5A8,

589 -

e 0730 .

E Ramen S/o E. Sami‘
Retired "‘Oriver IC

~ S,No. B- 4242 Edath Dttathil

House, £.0,Kadelundi Nagaram.
Maleppurem District,
. Pip-676 312, Kerala.

K.Reman,:S/s Chandu,
Retired,, fFirst Fircman,
S,No, P 7147, Vekeeri
leethal House, F.0-
Palath, (via,KaPkodS.
"Pip - 6 z 611,

Mrs,B SarOJini,m/G Late
2) Middle Street, ’
rid Nidamangalan, .
Nidemangalam Ps0e

L.Vasudevan Nair,
S/I N.Gopelan Nair,

. Gygard 'AT, S, Nn.7:19
"SOhha;ayam“ C/c Statien
-Master, Vaniyambalam s H‘,
~Malepuram Distr:ﬁt.

Pin - 679 335,

Retived,

N Kutty Nalu,

5/0 Lete M.R.Senkaren,
_Retired,, Driver,

- S.No, 5707, Nadathil House, .
Eremﬂ’lqdrm Vayal, P.0.
Brakkinar, Kozhikode

R Tt N

il\K Blladlachblam, B

81,No,580 to 584 are
Jppl*cants in O. ﬂ 74/93

Pin = ssz 028 (S+pf‘ Me . 4%“3r\

M. Schuthan Nair,

S/c M. Krishnen Nair,
Retired,., Guard 'A!,
Kariyatkunl House,’®
Narakode, P.0.Keezhariyovor,
Kozhikode - 673 324,

KeNeSankunnd Menon,

S/c V.Madhava Menon
.Retired., Driver A‘
S.Np. 6966, Rohini’ Ulhar,

. P.0.Chettipedi, Fin-676 219,

‘Parappanangadi, Malapurem
District.

P.Kuttappen,

/e P. Remen, Retired.,
Fireman 'A' S,Ne.P 8177,
P.kkddaVath House,

- Pu0.kriyallur,

Calicut.

' S1.No,585 to 588 are
applicants in 0.k.75/93,

"3 ees APPLICANTS,
' ‘o ocontd;/—



607,

608,

609,

610,

611,

612.

- 613,
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E,Abdul Rezak,

$/o Mohamed Esuff, :
55, Mcolaekollel Street,
Tennur Poet, Trichy-17,
Retired Shunter/B CGrede,
Southern Railuay,

I. Innaesimuthu,

S/o Inresimuthu,

Kalkothanur Villege,
Purothavkudi Post-621 302
Ilénga Kuchi, Trichy Qictzizt
Retired Driveyr/ B hGiracs,
Ssuthern Railway.

S.Ruben Gregory,

S/O D.T.ASundaran pillﬁi.
5/A, Convant Ryad, °
Contonement, Trichv-4
Retired Guard/Special Grede,
Southern Railuay,

M,Kareem Baig,

§/0 V.Munveer Beig,
Np.13, Pensioner atiset,
Kujapet, Trichy-1,
Retired Guerd,/A Grade,
Qouthern Railuay.

P.Antonisamy, '
S$/o0 S,Doraisami P1llel,

“7-B, 1st Street,

Deraisemgptag -
Ttichy-1, Retired Oriver,
B Grade, Southern Reiluay,

T.R.Ethirajen,

S/ Thiruvengedathan,

53, North Chithre 'Street,
Srirangam, Trichy-g,
Retired Passenger Guerd,
Southern Railway,

K.ARaghavasimhan,

S/o C.hnanthacharier,

1, South Devi Street,
Renganagar, Srirangam,
Trichy-6, Retired Guard/

G SNGouthern Reiluay,

Tygidpa Ngeth, Trichy-21.
Retired.Raesgnger Guerd,
!Uay.

-

)
é{.

n
vy

ANG £\O

itaimanever Street,

LU APPLICANTSI

.'.CUntd./‘



- .1 V,Subramanian

569, 5/o E.'enkatraman,

' i 21, Thondaman Colony,
Metar Factory Road,
K.K.Nagar Post, _
Trichy-21. Retired
Passenger Guard,
S.Railuay..

‘ 3.Antony,

600, $/o Sovrimuthu Pllla-,

41, Malliyepuran,

Naln Read, Trichy-1.
Retired,, Shunter 'B' {:ade,
Southern Railuay.

R.Gopalan,
601. $/o D.Ranaghandrar;

%125, Mariammar, Koil S+yeet,
Pcnmalalpauty, Goldan Rock,
Trichy-4. Retired,

Passenger Guard, Scuthern
Railuay.

< TeKedTinlvasan,
662 J/O T.V.Krishnasemy, -- :
* 131, East Chittrs Street,
ﬁrirargem b 0., Trichy,
Retireo Gusrd/Speciel
Grade, Southern Ralluoy.-

Lo R ﬁlagarSamy,.
603, 5/0 Rengesamy Naidu,

* . 328/B, Railuay Coloay,
Trlchy- 0, Retired Laco
Shunter 'B! Grade,
Southern Railuay
{Trichy: Dlv151on).»

't N.Issac Chellleh,
604, S/o S.Manuel {late),
‘ Retired 'A' Giede CGuard,
Southern Railway, 19,
Keela Kesa Street,
Beemanagar, Trlchy—1

S. M Kasim,

605., s/o Sheik Nasthan,

: 39/8/17-E, Innamthar
Thoppu,. Tennur Poet,
Trichy-17, Retired Dere

" A, Grade Sou»heLn Ragluay.

; M. Sundaram, S/o Naga. Fillai.
‘B8E, 36; General. Bazaar Strect,

- Tennur Post, Trichy-17 . S
Retired Driver/B G:ede,. R
. Southern Reiluay, - ' W e APPLICANTS
. 'v/ R T N ‘-f;'...Contd /_ .;-




623.

624,

625.

626,

6274

€23,

5.Krishnan,’

'S/o T.E.Sarsngapani Neidu,
61 DPngrvethi Amman Koil atreet,

Srirangam, Trichy-6, - . = -
Reti~ed Guerd/# Special Graede,

* Sguthern Reiluvay,

T.V.Naganathan,
136, Narth Chithirai-

" Stzeet, Srivangam,

T-ichy-6, Retired,
Guard/k 3pecial Grade,
Scuthern Railway.

R.Narayanasamg,

187, Chitral Street,
Srirangam, Trichy-6
Retired Guard/8 Grade,
Southern Railuay.

KeNeSubramaniean,

Nerth Chithiral Streeti;
Srirangam, Trichy-€
Retired Cuand/R Giade;
Scuthern Railuay.

toN.Ranthathan,

;S/D?T;Lachumanan,
77, Kandi Street,’

Srirangam, Trichy-6

Retired Guerd/B Grade,

Snuthern Railuay.

S.R.Yemunachari,
S/e T.Rerngasuam Thathacnasiez,

63, West Uttra treet,

" -Srirangem, Trichy-6,
Retired .Guard/AR grade,
>Southdrn‘Raiany; ;

3,Veerappan, :
S/0 'G,Soundarara Pillsi,
143, Main Road,
Sangiliendapuram,
Trichy-1. Retired Driver/

A Special, Southern Railuway.

-A.M,Joseph,wS/n A.Runbrose,
. No,18, Pattakara Street,

mmlgrai, Trichy-1.

;; 78:;4‘.

ves " APPLICANTS.
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622,

61F.

617,

618,

615+ .

620,

621,

..l 77 a e

R.Viswanathan,

515;.'45/0 N.R.Redhekrishnan,

5-C, Sasthe Street,

Balaji Nives, Ayyeppae Nagar,
Trichy-21., Retlred Guard/
Speciar Grade, Southern
Railuay.

Gersld Eduerd Rodrigues,
S/e Gereld tduerd, :
24/2 Brdhi Bheguen Streaet,
Tendral Nager, '
K.K.Nager Fost,

Trichy--21.

R.Rengasamy,

S/o Ramasamy Kavander,
62, Railway Celeny,
Bells Ground,
Trichy-1., Retired,
Shunter B Gracde,
Seuthern Railway,

P.Raman, S$/a Pitchsi,
118, Psris Melguperai,
Trichy-1, Retired.,

Eireman/A Grads,

Scuthern Reiluay.

- G,.,8ethuraman,

5/0 Gopalsamy MNaidu,
Crauford Reiluwsy Cmlony,
Trichy-20, Retired
Driver/k Grade, Southerr
Railuay.

S,Thangersej,

S/e. M,Sebastian,

5/24, Thirunsgar,
Pepmalai, Trichy-4.
Retired, Shunter/d Grace,
Southern Railway.

D,Devadoss Alfred,

- 5/o R.P.Devasirvatham Pillel,

157, Muthuraja Street,
Mudaliar Chatram, Trichy-1.
Retired Guard/Passenger,
Scuthern Reilway.

S,Antenisamy,
S/0 Sanjeevi Neidu, _
61, A/1, Thanamani Culiny,

- Doreisamypuram, Trichv-i,

Retired Driver, Southern
Railuay.

... APPLICANTS

,,.Contd./-

Gp T e



- -A,Ramuy, . -
641 S/o AppavuxKarukachi,
: €9, New Street,
‘Blkakedai, Contonement, ,
Trichy-1, Retired Driver,/
B, Southern Railuay

R.Kaliamoerthy,
642. S/O KoRamasamy’ 1,

) Kannagl Strest,
Subramainianuram,
Trichy-20,, Retired
Shunting Driver,
Southern Reiluay,

- M,Deraisamy,
643.  s/& V,Maruthamuthu,
23~C, Brna Nagsr,
~ Subremaniapiram,
Trichy-20., Retirad
Driver/ﬁ, Southern Roiluey,

o R.Mazharul Hagq,
644, S/c S,Ahcul Razek, 24,
Syeda Mohamed Routker Strect,
Beemenagar, Trichy-1,,
Ret.ired Guard-R, Southern
Railuey. ’

A knthony Louis,

645, 9/w C.Rrckiesami Pillal,
91, Keele Pedayschi Streex,
Near Lda Street,
Palakkarai, Trichy-1
Retired Guard/A, Southern
Railuay,

v~ . PaVenkatesan

646. S/o C;Perumai Naidi,
65, Highuways Cclony,
Subramaniapurem, Trichy-20, .
Retired Driver/A Spl,
Southern Railuay,

.. K.Meenakshisundaram, :

647, S/o M.Kumerasamy Pillai,
S5i, Annemalei Street,
Erode, Retired Guard-A,

_éﬂg&bern Railuay,

““Nﬁliiéakhgm, S/e A,Peter,

~

&0 r7 498 hnRen Tilem,
1K ;quv ad ﬁhﬁ@ﬁ%
i &« amanggliam Post
! 5& 5§§3Et1red 6r1ver/

i6Th Reiluay ve. RPPLICANTS
y/ ' ...Contd./~




634,

635,

636,

637,

(. P

TR ¢

639,

648,

%4

e 0 ..

K«R oSetvarengem,

No.48, Palayskavil Strest,
Palaekkarai, Trichy

Retired Special Greds Guard,
Southern Reiluay,

C.Antunyeamy,

S/. pos othinniah UdBYEr,
15, Sugadoss Mandy Street,
Babu Road, Trichys2.

k.,Syed Jaffer,

8/e Syed Ahomad,

6, North Swankare Street,
Near Babir Rogd,
Trichy-8, Retired Uriver/
A, Southern Railuay,

V,Periyasamy,

5/0 G,Veithialingam,

32, ‘Kazapettai Lins,
Bazaar Street,

Trichy-1, Retired Guarc’
A, Southern Railuay,

V.Rlagirisuamy,

S$/o N.S.Veergsuamy Naidy,
8, Dcctor Issac Lane,
Sangiliendepuram,
Trichy-1, #etirsc Gocds
Guard, Southern Railuway,

S.,Abdul Subhan,

S/o Shaik Babjza,

38, Sathyamoorthy Street,
Senthannserpuram,
Trichy-4, Retired Guard
R Grede, Southern Railuay,

H.Rmmer Basha, _
5/c Md.Hassain, 23-A,
Varathemasemet Street,
Sangiliandapuram,
Trichy-1, Retired Briver/
A,, Southern Railuay,

D.Dhanapal,

5/0 R.Durairaju Chettiar,
15, Kejaepettai Main Road
Trichy-1, Retired Guard/ﬁ,
Southern Railuay.,

S.Abreham Lo*h,

‘ 1/Q, NeMeKe Colony,

Circuit House Road,

No.5, Toll Gate,
Tricﬁy-ZU, Retired Driver/
R, Southern Railuay,

e 'i‘htdo /‘

¢




. B8 .,
A.Ramy, '
641 /o Appavu Karukachi,
¢ 69, New Street,
Blkakedai Contonement
Trichy-1. Retired Driver,/
B, Southern Railuay

R.Kaliamosrthy,
642, s/o K. Remasamy, 1,
Kannagi 9Strest,
Suhramanidouxam,
- Trichy-20,, Retired
Shunting Driver,
Southern Reiluay,

. N.Doralsamy
643, s/5 v, Naruthamuthu.
‘ 23-C, Bnna Nagar,
-'Subramaniapuram
Trichy-20., Retzrad :
Drlver/& Southarn qc;1UD"

o R Nazharul Hag,
644, s/o0 S,Ahcul Razek, 24,
Syeda Mohamed ROutFe' c~*~ec...
Beemenagar, .rlrh‘~1,,
Retired Guard-R, Southern
Ralluay.

A Jnthony Loulis,

645, S/w C.Arckiosami Pillas
91, Keelw padayaChl Street
Npar Eda Street,
Palakkerai, Trlchy—1
Retired Guard/A Southern
Railuay,

P. Venkatesan,

S/o C.Perumal Naidu,

65, nghuays Cclony,
Subramanlapur?m Trichy-20,
Retired Driver/ ﬁ Spl,
Southern Railuay,

646,

.. K.Meenakshisundaram,
647, S/o M.Kumerasamy Pillai,
ety Annemelel Street,

'm;gmode Retired Guard- A

) ,Syuxtﬁfe \\Talluay‘

, S/s A,Peter,
I-Ll Elm’

! 4 /
o Néggg,
Gu rangaliam Post | _

asgmjag letired 6riueﬂ/ | ,
Sﬁut« rn Reiluay . wse RPPLICANTS

B, =
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632,

633,

634,

éﬁ%i

636,

637,

639.;

640,

.{ J

e di e L e g

. LI 79 .
K.R.Sa!varengam,
No.48, Pelayaksvil Streset,
Palakkerai, Trichy
Recired Special Greds Gnard,
Southern Railuay,

C.Antunyeamy,

5/. poi .Chinniah Udayar,
15, Sugadoss Mandy Strest,
BebBu Road, Trichy-2,

#.Syed Jaffer,

8/e Syed Ahemad,

6, North Swankara Street,
Near Babir Road,
Trichy-8, Retired Uriver/
AR, Southern Railuay,

V,Periyasamy,

8/0 G,Veithialingam,

32, -Kezapettal Lirs,
Bazaar Street,

Trichy-1, Retired Guare’
R, Southern Railway,

V.Alagirisuamy,

S/o N.S.Veeracsuamy Naid),
8, Dector Issac Lane,
Sangilierdepuram,
Trichy-1, Retirsc Gocds
Guard, Southern Railuay,

S.Abdul Subhan,

S/0 Shaik Bahbjca, .
38, Sathyamoorthy Street,
Senthanneerpuram,

Trichy-4, Retired Guard

R Grede, Southern Railuay,

H.Rmmer Basha,

S/c Md.Hassain, 23-A,
Varathemasemet Street,
Sangiliandapuram,
Trichy-1, Retired Driver/
h., Southern Railuay,

D.Dhanapal,

S/o R.Durairaju Chettiar,
15, Kejapettai Main Road
Trichy=1, Retired Guard/},
Southern Railuay.,

S.Abraham Lo+h,

| . 1/’, N.N-K. EOlGny,

Circuit House Road,

No.5, Toll Cate,
Tricﬁy-ZU, Retired Driver/
R, Southern Railuway,

T A R N TAATNGL T Bt S R A

00« s APPL'ICANTS
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649 ¢

650,

651,

652,

653,

654,

KePeriassamy,

S/o E.Kolandan, 23,
voc Street,
Kollampalayam, .
Erede-638 002,
Periyasr District,
Retired Guard/k,
Southern. Raiany.

v, Palenisamy,

5/. N.Velu Paknadi,

10/92-C, Nanjundepurem Rouad,-
Podanu;, CoimLatcr° Cistrict,

- Retired Guawnd/R ¢pl.

Southern Railuay,

R, Venkatachalam, .

S/n K.Ramasamy ‘dayar.,
117—Ar) 01d Pagnur,

Remjee Nagar Post,

Trichy-8 Retlrec Shunter-.
Briver, Scutherr Raiiusy.

) Sowsalmary,

$/0 G .Saverimuthu,

5/218, Muthukulem Villaegs,
N.Ke ttupattl Post,

Via. Ramies NagaL
Tﬁlchy—,, Retired Urives/
K, Southern Reiluay,

. R.J.Ramanathan,
~3-R, Pachalappa Mudali Streat,

Kumbakenam, Thanjavur District
Retired Guard/A Southern
Reiluay.- :

K Abdul Uahh

S/o Khader Shau Rowther

32, Periyar Street,
Subramanlapuram :
Trichy-20, Retired ahuntpr/
B, Seuthern Railuay.,

*S*G.palan,

S/6 R urlnanSan,

64-C, Railuay Quarters,
mqmbekonam—612 001.,
e’é.ed Guard, Southern

ces ﬂPPLICANTS
...C.ntd /"
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663,

66&.

. 8/o K.Somasundarain ~illai.

‘o0 .2 'R}

k,Jacannathan,

s,/s A.Prakiyem, 11/R,
Savariarkoil Street,
Woraiyir Post,.

V “Trichy-3, Retired
. /4,

Fireman Seuthern Railvey.
S.kbdul Kareem Sehib, ‘
S/w Sheik Ahmed, 73,

. Centval Bazar, Tennur Pust,
Trichy-17; Retired.,

Special Drteox /B
Southern Railuev.

R,Soundararsjulu,

S/o G,Rajamannar Naidu, .

25, General 3azzar Strety,

Tennur Pest, Tricny-17 -
~ Retired Suavd/Ah Speciel,

Ssuthern Railuav.

- R,Vairaperumnal,
S/o Ramasamy Piliei,
28, Krjishnapurar,
middle Street, Tharsnei.r,
Thaniavur Roed, Toichy--8,
Retired Driveir/C,
Scuthern Railuay.

M.&1vasubramanian,
- 8/0 S.NMenickan Pillnd,
House Ne.20/C-1,

knna Nager,
Subramaniapuram,

. Trichy-20, Retired Shunter/

B, Scuthern Railuey.

‘#,Padmanathan, .
S,o K.Farthasarethi,
.24/3, QoonnaiYe Cclany,
- Devaraya Nager,
Trichy—2j,-Retired~Nail
Guard/k.Spl. Southern,
Railuay. .

. §,Md,Mahboob All Khan,

-¢/o k Sher Bli Khan,
16/5, Fourth Street,
Renganagar, Trichy-21
Retired Passenger Guars
‘Southern Reilvay.

S.,Dekshinamocrthy,

- 17, E.B.Tolony, Khajemalai,
Trichy-23 Retired‘Guard/R

V/ vSouthern nailyay.

... APPLICANTS

o6 Ogovntd,'/"' )



665,

666,

667.

662,

670,

671,

V Krishnamurthy, '

S/n C.Venugopel Raju,

14, Kumaran Street,
Melakaikandarkottai
Trichy-11, Retired
Guard/A éouthern‘Railuay.

R.Amalanathan,

S/o Rayappa Bsariyar,

70, Krishnamoorthy Nager,
Meter Factory Road,
Trichy-21., Retired 0*1v°*’
R, Southern Railuav,

T.K.Rajagopalen,

S/o T.V.Krishnasamy Iyengar
2, First Street, KdlIUlU(};.
Illupur Road, Trlchy-ZU
Retired Passengar Guard,
Southern Railuey.

K.Karumbairem,

' S/a S;Kumbalingam *iilsi,

46-B, Ramakrishpe Negar,
KalTukuzhi Trichv-20,
Retired D*luer, Scuthern
Raler/.

G VuppusHm/'-"f
S/o Govinda Asary,:
6/R;" Samynathan Street,

~Melakalkandhar<ottal Pust,

Trichy-11., Re<ired DrJVPv/
A Snuthern Ralluay.

+

T V Arunachalan,"”V

$/6 T.h.Verkatschalam Pillai,
56-k, Midalier Street ‘
Wurwvur Fost, rlchy-g.,
Retired Guard/#

Southern Qalanl.

R,Krishnasamy, < '
/o A.Ramassemy iyyangar,

'3 Srin1Vasa Pi_lai Street,
'Near Satyanarayaha Temple,

3)..Nu,.,596 to 668 are

applicanis en 0.K.79/93,

West Mambalam, Madras - 600 533

——=Retired Passenge: Guard
//7ggsv5055§£rn Rallua\
e i ud .e;( S .
\J.T Rameé%wy Nalcrer,
. -S8/o Thﬁfumalal \aicker,
. oNo, 75y First Stoeet,”
- Uadugapa%tl Village,
”gaK‘Sathanur, Trizr u*striCt.,

Retired F*reman. cytherin

.... RPPLICANTS.
CossContdd/-



673,

674,

vé75.

675,

677.

673.
679,

.. 6605

,»‘/

2773

‘Retired Driver
. Railu'ay.

. Scuthern Railueay,

- Southern Rail

-8/c. G.hbdy:

oo P4,

K.M.Abdul Majeeth,
S/o KeThangemeera. Mohidee

n
B.249, B.H.E,L, Tounship,

. : ’
Ranipet-632 406, Novth Azcot

Distrint, Retired Shunter,
Southern Reilway, .

‘N.Krishnasamy,

S/w Narayenasamy Pillai,

Crauford, Trichy-12,
/R, Swathzrn

G.Amirthalingam,

S/o M.Ganapathy,

Periyar Strect,
Kelakalkandarkcttai,
Trichy-14,, Retirad Driver/A,

S.Andrev, S/c 5. Samized,
‘Guru Illem, 3rd Stiteet,
«E4E.Colony, Maherajapuran,
‘Villiupuranm, Ssuth Broot

Disirict.,, Retirad “assenoer
Driver, Soutkern Railway,

T.Rérgasamy, o

S/e 3,Thangavelu Msari,

25, Sindaram Pillai Thottam,
amalai;atti'Futhu:,

Trich/-12,, Retired Shuriter,

southesn Reiluay, - -

W.vaindafaju;' :
8/0 Mutrukrishna Naidu,

.Naﬁhersa;alliVasal,

Samyaar ~ho
Trichy-8, R

ppu, House No,37,
etired Shunter,
way.

A.Fbdul Raram

nan,

Kareem,

6/8B, Jalla. Pakkiri Street,
Madurai Rozd, Trichy-8,
Retired Dr:ver/Specisal Grada,
Southern Ra:iluay,
K.Ra*agonal, -

S/0 B.Krishnqeamy-Najdu,

91, SINCO Zolony,
Edamalaipati.i Puthur,
Sundaram Pille! Ttottem,
Trichy-12, Petired Shuster,

Southerp Ra.lway,

Sakthi Vinayapar Strewt,’

i T xR e o (8 g o e - S 2 € -
e L ey e b e el n s Ty e mey et i e v L Deeate L
{7 Ay R R TR Ty T -

v+vo APPLICANTS.
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681

. *

682,

1683,

684,

685,

688,

607.

688,

s B5 .,

GéKuppusamy Naicker,

§/o M.Gengathara Naicker,
69, Illangad Street,;
Penmalaipatty, Trichy-4.,
Retired Shunter/B
Southern Réiluay.

C.Andi, S/e Chinnaiyan,
N.Kutteppattu,

Ramjee Nagar Post,
Ambedkar Nagar, Trichy~Y,
‘Retired Shunter, ¥
~Southern Railuay,

A.M.Skill, 8/o E,3vill,
124, Crauford Colony,
Crauwford, Trichy-12,,
Retired Shunter,
Southern Raiiusay,

S,Abdul Ksreem,

S/o Shaik Ibrahirm,’

56/t4, Singarathfopu,
Trichy-~8, Retirec. Qhunter
Driver/B, Southexn Ruiiuay,
J.Issac, §/e R,Jsceph Piliey,
36, Raghavachary Street,
Sembiam Post, Peranbur,
Madras-605 011, Fetiied _
Driver/Spl. Scuthern Reiluay.

- R,Gopalakrishnan,

- S/o0 S,Rathakrishyen, 273,
Sethurama #illai Zolony,
Trichy-20, Retire3s Shunter,

- Seuthern Railuey.,

N,Jdayaraman, .
S/¢ NeK.L.Naresa Ayyar,
92-0B, Narasimma Achsry Colony,
.Nanjikottai Road, Thanjavur -

- 613 001., Retired Fass, Cterd,

Southern Railuay.

R.Joseph,}S/o D.R.RgoU
Chettiar, 8-A, Vecanayagum
Cnetty Street, Vth Line,

A Btbhina-611 '0C1,
sver /A Spl,

321% Yandiyar

Thanjevuys Rétired Guard/A,
-shﬂﬁhﬁf®€Rﬁfﬁ“8Y- ' :

" ————.

&, . APPLICANTS.
«sContd, /-



€90,

692,

663,

655,

664, |

697,

v./

A.Velazutham,
$/o R,Annamelei,

12/V1 2364, Pookksara

Vastha New Street,
Thenjesur - 613 001,
Retired Driver/A
Southern Railuay,

R.Murugaiyen,

S/o Remasamy Konar,

Nenin Nagsr,
Udayemarthandapuram Pcst,

- 614 706, Thircthureiponnui,
Taluk, Retired Suezrd/C,
Southern Railuay, ,

R.Gopulekrishran,
S/s K.Ramanujam Naidu,

Plot No,19, Abrsgham FPandither

Nagar, Via., Siveji Nszcar,
Thanjavur - 1,, Retired
Driver/A, Southern Pailuay,

P.Srinivasan,

S/o Pacheiyappa Mudallyar,
112, B/4, fudaliyar Streot,
Mudaliyar Chethiranm, ‘
Trichy-1, Retired Guard/A,
Southern Railuay,

G.Kalysnasundaram, -
8/0 M,Gculndasani Tilla!,

Mooppanar Street,
kmmanpetei,  Vedigpuzar Dcsy
Pin.- 613 205, Thanjsvur
District, Retired Guard/A,
Southern Railuay, ,

K.Sanniyasi,

S/o Kesave Padayachi,

18, Kamper Street, T
Senthaneerpuram, Trichy-4,
Retired Driver/C, -
Southern Railuay.

<

KeSankaranarayanan,

$/o V.Lnganathan,

€.99/R, North East Extension,
7th Cross, Thillzi Nagar,

Trichy-18, Retired Guard/Spl,
Scuthern Railuayv,

S.Periyasamy, S/o Sangili,

Docr No,59/9, Mudeliyar
Chetram, {Muneessarsn Koil

Street, Tiichy-1., Retired
Oriver, Southern Railuay, -

... APPLICANTS
:....;Contd./-

-
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Ke Nendagopal,
S/o Ve Krishrasemy

638, - 43, Brindavan Street
Indlra Nagar, LIC Lolony
Trichy-21,, Oriver/®,Spi,
Retired, Southerr Ralluey.

T.Re. Balasubramanlan,
£99 S/o Rathinem, 168,

* North. Street,
Tiruvaiyaru 613 204
Retired Or.yer/k
Southern Railuay,

S Nasthan,

5/0 R.-Babu Sahib,
Retired Passenger Oriver,
“Southern Reiluay,
Meenkara Street, Terrur,
Trichy-17,

700,

. Ps Gourisundaram,
- /o 5; -Perigsamy, 106-3,
e Nanlckapuram Nacu "Street,
Melapuour, Trichy-1.,
Retired Guerd/A,
Southurn Rai;uay.
g;ﬁamachepd“an :
‘a0 o M xhangavelu 5‘4
702" .Bharsthv Dasen S%rae _
Kllpérumpakkam,~,i‘?»‘ iy
Viilupuram =605 ‘602,
Retired Driver/s,
: outhern Railuay.

P

ﬁ Ganesan ;
703 876 Packri Thevar,
2/257, Teluk Office Road,
Yhiruthuraleoondi 614 713
) " Retired Driver/A,
LEPS Southern Reilwdy.

Vi Rrumugam, 57/c- Ualyapurl,
: Palaniyandavar Koil Street,
704, _~Inamkolathir, Trichy Dist;*ct
/’Nﬂeﬁired\Shunter, Southern
}0 et \1’6 Railuay,
’f; . ‘, P - -
/ ~" *\
ﬁ ( M Nazar Rhamed :
' 707AbAAYY Gafor aaHlb ;
7 137~R Eund[ﬂ‘flce
kE%Thennur,)Tr;chy-17
\.RetiredlDrlver/SPl
£Southerh Ralany.

%;’Y<§;;;;;£/ i

//-k Cg" 7"?4

T S
-

eses RPPLICANTS
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) ' , o . '.'0:0‘ 8'5 "D:t
!' V,Velu,
. 8/o Vaeiyapuri, ’
. drathiyur, Iniyanur Road,
! House No,33, Trichy-9,
! Retired Shunter,

Southern Railuay,

~ ., S.Marimuthu,
w67 S/. M.Singara Padayachl,
07« %ag/p 'Railuay Colony,
. ¥Kallukuzhi, Trichy-290,
l Retired ohunter,
: Southern Railuey,

P,Mamundy, '
708, S/o Pelaniyandi, 42~ﬂ,
. Mudukkupatti,
- Pudukottai Raad ‘
Trichy-20 R=t1red Shun 8T,
Scuthern Railusy.

T, Inpasimuthu,
. 5/0 $.Thomas, 13,
709ﬁ Uest Nariyanatha-u‘am
v Dindigul, Retired vh”nbp"
: 'SOUEh°In Railuavy, ?

J ‘B, Sawarimuthh, ot
710, 1?5/0 Rruleppan, 9/5,
. Nif.Calany 6th Crdqs
Trichy-20, Retired ~hurt L.
Southern Ralluay. '
: A Nuthusamy,
7118« :8/o R,Thanarikevander, 31,
~ " “BgB.S.Colany; Pudukottai
‘R@=d, Trichy-20, Retired
Shunter, Southern Railway,

: L -§, Palanlyandi .

7124 _S/o Sataiyan, 31/3,

7. :Palahiyandavar K01l Street,
. Itinamkolathur, Trlchy District.
y Retlred Shunter, Southern

P : f,_f Ralluay.

o, K K ﬂrumugham :
713,L, 8/o Kuthian elia° Ma]eyrn41,
S ‘4/93, PalaniyandeVar Koil
-Stréet, Innamkolathur,
rTriohy. ‘Retired Shuntot,
' fSouthern Palluay. »
s Kandaaem‘
7%4 .| '570 Subbaraja Ceavander
- Kadechanallur Post,
42, -‘Bast Thottipelayanm,
"Efode= =6, ;Retired Shunting ¢ .
V/Driver, Southern Reiluway. «es RAPPLICANTS
: PRPEPI ContdO/"

[3

v . v
'E; ...'2 e T .,

DE L. mee e N



" 716,

717.

718,

1e

2,

+089,,

VeThiagerejen,

5/0 Venketachslam,

136, R.M.S.Colony,
.NanJeekottai Rosd

Trichy - 6, Retired Dr1var/

k Spec1al, Southern erery.

heGeRousE, s/0 Sumbel ROUSGy

35, Kenadi Street,
Subremeniapuram,

Trichy - [0,Retired Shunte
Southern Rﬂlluay.

ReVo Ponnalyan,

5/0 R Wediyelu, A4-B,

Szint kntony's Lhurch ion-,
Negepattinam - o817 U0
Retired Driver/A,

Southern Railuvey.

NeRe2jamanickam,

$/0 Nerzyrnzsemy Pillai,
18, Nethaji Street,
Kamere japurem,
Rajakilpakkam Fast,
Mezdres - 600 073
Rotired Driver,

Sotitherin Reiluzys

By Kkdvecete Shri KeSugba R:. t,
57/90,416/90, 320/392, 298/52°

$1,Noss 669 to 718 are
spplicents in 0,k, 80/93

in O..Nos, %95 to 403/91,
2 nd 377/92

By kdvocete ‘Shri Re.Bheskeren 4in-O.k.Nos, 44/93 to 76/93,

By huvocete Shri Febhivesn Piliel in O.b.Nos., 77/93 §.78/93j

By kdvocete Shri Viicyenm vey

Versus

Chairman,
Reilu®y Board,
Re il Bhaven,

- Neu Delhi,

The Unionh of Indie

rep?ggﬁﬁted by the
/SeC?w@r A
/vM1n1§1r7 éf s ilueys,

iR"ily Bhf \’I\r’a

3 ih Ulk.Nos, 79/93 & 80/93

Respondent =« 1 in O.k4Nos,
395 to 403/9%, 79/93 80/93

~Resugnient - 2 in UOACNOS. 57/90
a1s/§0,320/92,293/92 317/92 ehd
43 to 76/93.

Reshondent = 1 1h OJb.Noss 57/90,
415/90,320/92,298/92,377/92 and
46 to 76/93

and.Respondent - 4 in 0.k, NOSa
395 to 403/91,

s++¢ Respondents,

-



. “r“(’/‘\ 3

Ay

5,

6.

7,

' Unldﬁ of Ihdlé

~ EgheRaR

through .. the Generel
Manzger, Southern Reilueys,
Perk .oun, Madr?s -3

Southern Railuay,

Park Toun, Medres -13 '

.DlVlSIOn?l Rallupy
‘Meneger,Socthern Reilueys,
Mysore. :

Senior Pivisionel
pel Cfficer,:
n R?lldey
Palghat

The DlVlSlonal Persunnel
- Officer,Southern Reiluay,

Madurai’ DlVlSlOn,
Madurai,

The Divisicnal
Superintendert, |
Southern Reiluay,

' Divisibne1 Office,Palghrt.-

"The Division21 R?lldcy

- ihanager,

Scuthern Reailuay ,‘

Be ng?lore.u

, . 009000

Respondent - ﬂ in G ﬂ'*hm
77/93 end. 79/93 F
Respondent - 2 in O. R, Nos.
395 to 403/91,79/93 & 80/93.
Respondent = 3 in O.F.Nos,

' 57/90,416/90,320/92, 299/92

377/92 and 44/93 ‘to 76/93.'

i»The Chief Personnel Ufflcel Rnspondent = 2 in. U.A Nos."

77/93 and- 78/93

Resrendent = 3 in 0.k.Nos,
396 Lo 403791, -
Roancvdent - 4~ in O, F ‘Nos,
~7/9~,41s/90 520/92 298/92
anU 371/92 .

Re spancant - 3_in~0}F;Nq;77/93 ‘

nrucorC~nt -3 1n U.F.NO. 78/93

Reznondent - 4 in 0. ﬁ NOS.
4479% to 76/93 ‘

Rrsaondent - 5.in 0.F, Nos.;
320432, ?98/92 and 377/92

creean Respondenté.."

(8y EdVOCcte Shri K.R D.Kar?ntf for Shri kN, Uenugopala

Goud=,
appllc@tlons).

v

Reiluey Adyocete’ for

spondents in all the

see Contdf= .




ORDER OF THE FULL BENCH

Shri Justice V.S. Melimtﬁ, Chairman:

ThesecaéesluvebeeanaCedbeforetheEullBeﬁchasper

thedirectionsmdebythemaimanbyhisérderdatedzamwsz
“in exercise of the powers conferred by Section 5(4)(d]. of the

Admmistratlve Tr].bunals Act, 1985, after transfernng the cnses'-
of the Madras and Ernakulam Benches and - -clubbing them with the

cases of the Bangalore Bench. 'I‘he reason for the reference is

the conflicting views taken by differen t, benches, one view having |

been taken by the Ernakulam Bench in its order made in application
K-269/88 dated 20.4,.1990 and a contrary view taken by the Princi-

pal Bench and the Ahmedabad Bench in O.A. No.1572/88 and O.A.

Nos.351 to 423/88 respectively. We shall now proceed to state

briefly the relevant facts as follows:

2. The applicants in all these cases are employees of the Indian

Railways serving in different Divisions as Drivers, Guards, Shun-

ters, etc. who belong to the category called the running staff,

‘The applicants retired from service between 1976 and 4.12.1988.

They have in these cases prayed for directions to the respondents

“to gran_t:"then ‘pension and other retirement benefits by taking
.into account running -allowance not exceeding 75% of ‘their' Paye.

The respondents oppose the applications contending that running

allowances not exceeding 45% of their pay can be taken into acc-

ount, for oomputmg retlrement benefits to those who have retired

tiring after 1.4.1979. To appreciate the rival con-
1 )is necessary to advert to the relevant provisions
e applicants condltlons of servme ‘in regard to pensmn

tlrement beneflts. , | Ce

o — -
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3. In pursuance of the recomnendations of the Third Pay Commi-

ssion the pay scales of the employees of the Indian Railwéys
including those of the running staff were revised with effect
from 1.1.1973: by the rules called 'Railway ‘Servants Revision
of Pay Rules, 1973' [hereinafter referred to as the 'Revision
of Pay Scale Rules ') made by the President in exercise of the
powers conferred by the proviso to Article 309 of the Constitution
of India‘.' It is enough to state that there was . considerable
increase in the substantive pay of all the members of the running
staff, So far as the grant and quaﬁtum of pension is concerned
the same is regulated by statutory provisions médé und'erv the
proviso to Article 309 of the ’Consf;.itutim. Pension and -other
retiremeni: benefits depend upon the average emoluments that the
‘retiring employee was drawing before his retirement. Statutory
rules govern ‘xx determination of average emolument for grant
of pension and othér retirement benefits. The relevant statutory
rules that were in force when the fevision of pay scale rulés
came into force on 1.1.1973 are extracted as follows:

"y544, [C.S.R. 486] - Emoluments and Averagé ’Emolmnehts: The

term "BEmoluments”, used in these Rules, means the emoluments
which the Officer was receiving immediately before his retirement

' and includes:-

[a] Pay other than that drawn in tenure post;

[b] Personal allowance, which is granted [i] in lieu of
loss of substantive pay in respect of a permanent post other
than a tenure. post, or [ii] with the specific sanction of the
Government of India, for any other personal considerations.

Note: Personal pay granted in lieu of loss of substantive pay
in respect of a permanent post other than a tenure post shall
be treated as personal allowance for the purpose of this article.
Personal pay granted on any other personal considerations shall
not be treated as personal allowance unless othgrwise ‘directed

by the President.
v
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[c]) fees or commission if they are the authorized emoluments
of an appointment, and are in addition to pay. In this case
"Emouments" means the average earnings for the last six months
of service;

[d] acting allowance of an Officer without a substantive
appointment if the acting service counts under Rule 2409 [C.S.R.
371], and allowances drawn by an Officer appointed provisionally
substantively or appointéd substantively pro tempore or in an
officiating-capacity to an office which is substantively vacant
and on which no Officer has a lien or to an Office temporarily
vacant in consequence of the absence of the permanent incumbent
on leave without allowances or on transfer to foreign service;

[e] deputation [duty] allowances;

[f] duty allowances [special pay}; and

[gl[i] For the purpose of calculation of average emolmnenté:
Actual amount of running allowances drawn by the Railway servant

during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f) above.

[ii]) For the purpose of gratuity and/or death-cum-retirement
gratuity: The monthly average of running allowances drawn during
the three hundred and sixty five days of running duty immediately-
preceding the date of quitting service limited to 75% of the
monthly average of the other emoluments reckoned in. terms of
items [a] to [f] above drawn during the same period.

~ Note: In the case of an Officer with a substantive appointment
who officiates in another appointment or holds a temporary
appointment, "Emoluments" means: '

[a] the emoluments which would be taken into account under
this Rule in respect of the appointment in which he officiates
or of the temporary appointments, as the case may be, or

[b] the emoluments which would ‘have been taken into 'account
under this Rule had he remained in this substantive appointment
whichever are more favourable to him. _ .

2544-A, [C.S.R. 486-A]: Same as otherwise provided in Rule 2544-B

[C.S.R. 86-B]. In respect of Officers retiring from service

on or after the lst November, 1959, the term "emoluments" means

- nts which the officer was receiving immediately before
ard includes:- ‘ :

tive pay in respect of a permanent post, other
tenure post, held in a substantive capacity;

Bl allowance which is granted in lieu of loss
ibstantive pay in respect of a permanent post,
than a tenure post;

cial pay attached to a “post other “than é tenure
post, when the special pay has been sanctioned perma-
nently and the post is a held in a substanfive capacity;
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[di] For'the purpose of calculation of average emoluments:
With effect from 1st September, 1962, save as otherwise provided
in Rule 2544-B {C.S.R. 486-B}] one-half of:

i. the difference between the total emoluments referred to
in items [a], [b]) and [c] above and the pay actually drawn
in higher officiating or temporary appointments;

ii. -Special pay other than that referred to in clause [c] above.
iii. pay drawn in temporary or officiating appointments;

iv. pe'rsonal allowance other than that referred to in clause
[b] above;

V. the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointment{s), whether held
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment[s], does not qualify for
the grant of a special additional pension.

[2]) For the purpose of emoluments for [ordinary] gratuity and/or
death-cum-retirement gratuity. The difference between the average
emoluvents in respect of items [a] to [d}[1] above calculated
upon the last one year of service and the last substantive emolu-
ments as per items [a) to [c] above.

[e](1] For the purpose of calculation of average .emoluments:
The actual amount of the running allowance drawn during the month

~ limited to a maximum of 75% of other emoluments reckoned in terms

ting or temporary appointment but for his proceeding on leave,

of [a] to [c] and [d][1] above. -

[2] For the purpose of emoluments of [ordinary] gratuity/death--
cun-retirement gratuity:- The monthly average of running allowance
drawn during the 365 days of running duty immediately preceding
the date of quitting service limited to 75% of the monthly average
of other emoluments reckoned in terms of [a] to [c]) amd [4]{2]
above drawn during the same period.

Note[1]: If immediately before his retirement or death ¢ an officer
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and- or
death-cum-retirement gratuity should be taken at what they would
have been had he not been absent from duty.

Provided that the amount of gratuity is not increased on
account of increase in pay not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-

Note [2]): In case where a temporary officer who quits service .
after completing three years' service is appointed substantively
to a permanent post any time during the last three years of his
service the emoluments drawn by him after completion of three
years' service during the period he was not holding a permanent
post shall be treated as if drawn in a permanent epost . held in
substantive capacity.



-95-

2544-B [C.S.R. 486-Bl.[1]: If an officer holding a permanent
post in substantive capacity:-

[a] officiates in a higher permanent post [other than a tenure
post] or holds a higher temporary post [other than a tenure
post] borne on a cadre which includes permanent post on
the same time ‘scale as the temporary post, continuously
for not less than three years, and retires or dies while
so officiating or holding the hig‘her post; or

[b] is confirmed in such higher pemanent post at any time during
the last three years of his service after having officiated
in that post continuously for three years or more.

his emoluments for pension in respect of the higher post for
any period beyond three years continuous service in that post
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he
held in substantive capacity a permanent post on a time scale
identical with that of the higher post.

[2] For computing the length of continous service in respect _
of the higher post under clause- [1], all kinds of leave all
periods during which an Officer officiated in a permanent post
or held a temporary post on identical or higher time scale and
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding
on leave or serving in other post or going on deputation or
foreign service as the case may be, the Officer concerned would
have officiated in or held the higher post.

[This will take effect from 1st september 1962].

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting
service on or after the 15th June, 1968, "emoluments' shall mean
the '"pay" as defined in Rule 2003[21], which the Railway servant
was receiving immediately before quitting service. = Provided
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-cun-retirement gratuity will be given only if such
pay was/would have been drawn continuously for a period of not
less than 22 days. 'Average emoluments" shall mean the average
of the emoluments as defined above calculated upon the last three
years of service. : _

In the case of running staff. emoluments for [ordinary]/Gra-
e b tuity Death—cum-retirement gratuity will also include the monthly
QIS 1ayte?c%'%fg of running allowance drawn during the 365 days of running
W t{//u:x&medlately preceding the date of gquitting service limited

i/
"i/ Vof £t 75“?,»3}2 the emoluments as defined above. For the purpose of

,’ < frg Alcu t?l of average emoluments the actual amount of the running
{E t T 1lowaﬁce %irawn during the month limited to a maximum of 75%
% i%k OF oth%r’ luments as defined above shall also be taken into
Y O%g UHI‘%“%%%‘JP}'

LN

Z
N Notef11; / If a Railway servant, mmndlately before his retirement
4'\;(;or&deatt:h etc., has been absent from duty or on leave with allo-
‘N“(m~ “_/f:y
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wances [including leave preparatory to retirement] or on foreign
service or having been suspended but reinstated without forfeiture

of qualifying service, his emoluments should be taken at what
they would have been had he not been on such leave or foreign
service or suspension.

Provided that the emoluments shall not' be increased on acc-
ount of increase in pay, not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued tc hold the higher officia-
ting or temporary appointment but for his proceeding on leave.

(2] Pay drawn in tenure appointments will count for persons
governed by the Railway Pension Rules, 1950.

It is clear from Rule 2544[g] that one of the comporents that
. constitutes average emoluments is the actual amount of running
allowance drawn by the Railways servant during the month, limited
' to a maximm of 75% of the other emoluments reckoned in terms
sub-clauses )
| of /[a] to [f] of the said rules. The expression 'emoluments'
used in the rules includes pay and same other allowances. When
the revision of pay scale rules were promulgated and brought
into force with effect from 1.1.1973 in the light of the recommen-
dations of the Third Pay Commission ,no steps were simultaneocusly
'taken to amend the statutory rules reguiating grant of pension.
Persons retiring after 1.1.1973 who had received the benefit
~of increase in pay in accordance with the revision of pay scale
rules were entitled to claim computation of their pension taking
into account the revised pay anmd the actual amount of running
© previous : - .
allowance drawn during the /month limited to a maximun of 75%
of the emoluments which included the enhanced revised pay. On
21.1.1974 the Railway Board by their letter No. PC III/73/RA

directed as follows:

!

"The question of revision of rules for the regulation of
rious allowance consequent upon the introduction of Revised
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is
under consideration of the Board. Pending final decision, there-
-on, the Board have decided as under:- ~

I~ . : ‘
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{i] Treatment of Running Allowance for various purposes in case
of Running Staff:

The existing quantum of Running allowance based on the pre-
vailing percentages 1laid down for various purposes with
‘reference to the pay of the Running Staff 'in Authorlsed '
Scales of Pay may be allowed to continue.

[ii] Payment of Incentive Bonus:

- The payment of Incentive Bonus to various categories of
Railway employees at  present eligible for the same, may
be allowed to be paid at the existing hourly rates laid
dovn for each category based on their Authorised Pay Scales.

2. The payments as above will be provisional subject to adjust-
ment on the basis of final orders."

It is clear from this order that pending decision to revise the
rules regulating grant of pension.the existing quantum of running
allowance based on the prevailing percentage laid down for various
purposes with réference to the pay' of the running staff in various
scales of pay was allowed to continue. Thus the limit of 75%
prescribed by Rule 2544[g][i] was directed to be continued.
The expression 'authorised scales of pay' in the context of the
revised pay scale rules which came into force on 1.1.1973 has
to be understood as pay authorised by the statutory rules that

were in force on the date of the. ofder, 21.1.1974. The order

dated 21.1 .1974 did not, therefore, in any manner affet the statu-

tory rescription. regulating computation of emoluments and average

gt

read as follows:
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"The question of revision of rules regarding treatment of
Running Allowance as pay for certain purposes oconseguent upon
the introduction of revised pay scales under Railway Services
[Revised Pay] Rules, 1973 has been under consideration of this
Ministry. It has now been decided that the existing rules in
this respect may be modified as follows in the case of Running
staff drawing pay in revised pay scales:

i. Pay for the purposes of passes and PTOs shall be pay plus
40% of pay.

ii. Pay for the purpose of leave salary, Medical attendance
and treatment, Educational Assistance and retirement benefits
shall be pay plus actual amount of running allowance drawn
subject to a maximum of 45% of pay.

iii. Pay for the purpose of fixation of pay in stationary posts,
Canpensatory [City] Allowanoce, House Rent Allowance and
rent for Railway quarers shall be pay plus 30%2 of pay.

2. These orders take effect from 1.4.1976,

3. The payments already allowed on provisional basis in terms

of '‘para 2 of Railway Ministry's letter No. PC III/73/RA dated

21.1.1974 for the period from 1.1.1973 to 31 «3.1976 shall be

treated as final.

4., The above has the sanction of the President.

5. Hindi version of this letter will follows"

The limit of 75% of the actual amount of running allowance drawn
in the preceding month for the purpose of computation of emolu-
ments for quantifying pens‘ion_ was reduced from 75% to 45%. The
statutory rules prescribing the maximum limit of 75% were, however

not amended.

4. But as the authorities threatened to give effect to the

Railway Board's order dated 22.3.1976 in preference to the statu-

'tory rules Shri Dev Dutt Sharma and other aggrieved persons chall-

enged the Railway Board'sorder dated 22.3.1976 in the High Court
of Delhi in C.W.P. No.915/78. Consequent upon the establishment
of the Central Administrative Tribunal with effect from 1.11.1985

the said case stood transferred to the Principal Bench of tne

1
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Tribunal where it was renumbered as T No.410/85. 'The said appli-

cation was allowed by the Principal Bench by its order dated

6.8.1986 and the impugned orderof the Railway Board dated 22.3.76
was quashed. The respondents were directed to continue to make
payment beyond 31 .3.1976 all retirement benefits in accordance

with the Railway Board's letter dated 21.1.1974 till such time

as the relevant rules in this_ regard are amended in accordance '

with law. The Railway Board'is letter dated 21.1.1974 ¢ as already
stated,' did not affect the statutory rights regulating pension.
On a proper consideration of the order we have noticed that it
i.n terms states that the limit prescribed by the rules shall

continue until modified in accordance with law.

5. We should advert, at this stage, to another order made by
the Railway Board by vzhiéh the statutory limit which was reduced
to 45% by the Railway Board's order dated 22.3.1976 was enhanced
to 55% with effect from 1.4.1979. This order also suffered from
the same infirmity from which the earlier vordevr dated 22.3.1976
suffered it being in conflict with the statutory rules. It could
not, therefore, have the legai effect of reducing the ﬁtatutory
limit of 758 fixed with relation to the ruming allowance by

Rule 2544[g].

6. sShri M.C. Srinivasan and 23 others filed an application

on 4.5.1988 before the Ernakulam- Bench of’t_he Tribunal in O.A.

e
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:

of the %ower conferred by Article 309 of the Constitution. By

a..
the salg amendment said rule g[i] and g[ii] of Rule 2544 were

ot

amended £firstly with effect from 1.1.1973 reducing the limit

of runnfng allowance for the purpose of calculating the average

b

L
emlwneﬂﬁs fron 75% to 45%. On the same day, a further amendment

(

¥

%

was made; with effect from 1.4.1979 increasing the maximum from
45% to %5% Whereas the first amendment was given retrospective
effect f:'om 1.1.1973 the second amendment was given retrospective
effect écan 1.4.197%. For the sake of convenience we shall

extract Ehe amendments as follows:

fond
P

"Subject::‘. Amendment to Indian Railway Establishment’ Code-

-l Volume I & II.

-

. - -

r

In éxercise of the powers conferred by proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Volum I & II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction Slips
No.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures 'a'.
IBI' 'C'_énd lDl.

2. The amendment will be effective from 1.1.1973.
3. This issues with the concurrence of the Finance Directorate
of the Ministry of Railways.

4. Hmdl version is attached.

N Sd/-{K.Venkatesan]
- Director, Establishment [P&A]

DA:As above ' Railway Board.

No.E[P8AJII-86/RS-15 New Delhi, dated 17.12.1987"

"ANNEXURE 'D'

5 ADVANCE CORRECTION SLIP NO.405 R.IT

RULE 2544'}

Sub-ifule gli] and g[ii] may be substituted by the following:

v
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gli) "For the purpose of calculation of average emoluments:-
actual amount of running allowance drawn by the railway
servant during the month limited to a maximum of 45%
of pay, in the revised scales of pay".

glii] "For the purpose of gratuity and/or death-cum-retirement
. gratuity: the monthly average of running allowances -

drawn during the 365 days of running duty immediately
preceding the date of quitting service limited to 45%
of average pay drawn during the same period, in the
revised scales of pay."

[Authority: Ministry of Railway's letters No.PC ITI/75/RA/1
dated 22.3.1976 as amended by letter of even number dated
23.6.1976].

E)’”LAJATIQJ' The Qule 2544 of Indian ’{allway Establishment Code,
Volume II [5th reprint] has been modified through administrative
instructions issued with the President's approval effective from
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central
Pay Oomnission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect from
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not
adversely effect any employee to whom these rules apply.

5d/-[K.VENKATESAN ]
Director, Establishment[P&A]
Railway Board."

"Subject Amendrent to Indian Railway Establishment Code-Vol.I&II.

In exercise of the powers conferred by Proviso to Art 1cle
302 of the Constitution of India, the President is pleased to
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Volume I & II [First reprint and Fifth reprint
respectively) be amended as in the Advance Correction slip No.437,
433, 43% R.I and 407 R.II, enclosed as Annexures 'A', 'B', 'C'
and 'D' respectively.

2. The amendment will be effective from 1.4.1979.

Sd/-[X. VENKATESAN)
Director, Establishment [P&R]
Railway Board.

New Delhi, dated 17.12.87"
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"ANNEXURE 'D'

ADVANCE QORRECTION SLIP NO.407 R.II

RULE 2544
Sub-Rule g[i] and g[ii]) may be substituted by the following:
gl[i] “For the purpose of calculation of average emoluments:-

55% of basic awverage pay, in the revised scales of
pay, drawn during the period;"

glii] "For the purpose of gratuity and/or death—cum-retirement
gratuity: 55% of basic average pay, in the revised
scales of pay, drawn during the pariod.:

AUTHORITY: [Ministry of Railway's letter No.E[P&A]II-80/-
RS-10 dated 17.7.1981]

EXPLANATION:
The Rule 2544 of Indian Railway Establishment Code, Volume
IT [5th reprint] has been modified through administrative instruc-
tions issued with President's approval effective from 1.4,1979.
These instructions were necessitated by the Government's decision
on the recomnendations of ‘Ruming Allowance Committee [1980]'.
The purpose of this amendment is to give statutory force to the
administrative instructions with effect from the same date on
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect
any employee, to whan these rules apply.
- Sd/-[X.VEIKATESAN )
Director, Establishment [P&A]
Railway Board."

The amendment to the statutory rules having been effected during
the pendency of the OA the applicants amenﬁed their application
on 20.9.1989 challenging the two amendments in so far as they
ware given retrospective effect from 1.1.1973 and 1.4.1979 respec-
tively. Their principal contention was that they, as. pensioners,
have acquired vested rights to receive pension in accordance
with the rules in force on the dates on which they re_tired and
that those rights of theirs cannot be taken away by the subsequent
vamendments made to rules on 5.12.1988 by giving retrospective
effect to the same. This according to them is unjust, manifest'ly
unreasonable and arbitrary and thus violative of Article 14 of

[ 4
v the Constitution of India. The Ernakulam Bench consisting of
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Vice Chairman S.P. Mukerji and Judicial Member A.V. Haridasan
by theif order dated 20.4.1990 allowed the said application,
quashed the notification dated 15.12.1988 to the extent the amend-
ment to the rules were given retrospé_ctive effect and issued
a consequential direcfion to the respondents to grant or refix
pension and other retirement benefits to the applicants as if
the amendment to Rule 2544 had not been effected till 5.12.1988.
The clear effect of the decision is to declare?fmvl(;ldtl'lat portion
of the amendment which gave retrospective effect, preserving
the prospactive effect to the amendment with effect from 5.12.1988.
Therefore, those who retired befare 5.12.1988 were entitled to
count the running allowance subject to a maximun of 75% of their

pay and allowances for the purpose of computing their pension.

7. The aforesaid decision of the Ernakulam Bench in 0O.A. No.K-
269/88 was challenged by the Union of India and others in Review
Application No.72/90. That Review Application was rejected by

a speaking order made on 25.7.1990.

8. Shri C.L. Mallick and others in O.A. N0.1572/88 and connected
applications challenged the Railway Board's order :dated 22.3.1976
and the amendments to Rule 2544 before the Principal Bench of
the CAT at New Delhi. They also prayed for a direction to compute
retiral and othei: benefits in terms of the order of the Railway
ggted 21‘.1 .1974, 'That application was oppoéed by the res-

0,
B

Nperain viz., Union of India represented through the
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to Rule 2544 was challenged before the Ernakulam Bench and that

~a decision has been rendered on 20.4.1990 striking down the amend-

%

ment to the extent they géve retrospective effeét. On the date
on which the applicants presented their applications before the
Principal Bench, the Ernakulam Bench had not yet rendered its
decision. But the Ernakulam Bench had rendered its decision
long before the Principal Bench decided the - - cases on 23.10.1991.
The applicants were bbvioﬁsly unware of the decision. That nay
be the reason for their not bringing the decision of the Ernakulam
Bench to the mnotice of the Principal Bench. But the conduct
of the respondents is inexcusable as the Union of India was a
party to the proceedings before the Ernakulam Bench. Thus the
Principal Bench did not have the benefit of the decision of the
Ernakulam Bench when the O0.A. No.1572/88 and other comnected
cases wera heard ard disposed of on 23.10.1921. All these appli-
cations were disnissed repelling the challenge to the amendment
to the rules. The Principal Bench took the view that the vegted
rights of the pensionerswere not affected by the amendment of
the rules on the ground that the total amount of pension' and
retirement benefits they would have received before the amendment

wxe not reduced by the amended rules, Following this decision

of the Principal Bench applications No.351 to 423/88 filed by

similarly. situated persons before the Rhmedabad Bench were dis-
missed on 28.2.1992., It is surprising that t;he;Uf;iqn’of India
which was one of the respondents before tne Ahmedabad Bench did
not bring to the nqtice of the said Bencﬁ the deéi?si}ion of the

Ernakulam Bench in O.A. K-269/88 to which it was a party.
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9. It is for the first time after all these cases were referred
to th2 Full Bench, transferred and clubbed together that the
Union of India and other contesting respondents in these cases
brought to the notice of this Full Benéh the fact that Union
of India -has challenged the | decision of the Ernakulam Bench in
SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-
dents also informed us that t‘ne' Special lLeave Petition and the
applic‘ation for stay are pending and that the Supreme Court has
not granted any interim order staying the operation of the order

of the Ernakulam Bench.

- 10. It was contended by the leérned counsel. appearing for the
Union of India and othef contesting respondents in this batch
of cases that we should defer considera.tion of all these cases
and await the authoritative pronouncement of the Supreme Court
where they had challenged the decision of the Ernakulam Bench.
In this connection réliance was placed on the decision Qf the
Supreme Court reéorted in AIR 1986 SC 1323 D.K. TRIVEDI AND SONS
V. AMBALAL MANIBAT PATEL AND OTHERS. That was a case in which
the Gujarath High Court had d_isﬁﬁssed the writ petitions challen-
ging the wvalidity of certain-s'ﬁatutory provisions and directed.
the petitioners to approach the Supreme Court as similar natﬁers

were perding there. It is in these circumstances that the Supreme

_Jourt observed that the course adopted by the High Court was
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These observations, it is obvious, were made having regard
to the context and the circumstances of the case. What binds
the Tribunal under Article 141 of the Constitution of India is
the principle of law laid down by the Supreme Court. It is not
possible to understand the decision of the Supreme Court as léying
down the principle that if an appeal is pending before the Sup-
reme Qourt in which the validity of a particular statutory provi-
sion is challenged, that the High Courts where the same provisions
are challenged in other cases, should defer consideration until
the Supreme Court tenders the decision. The question whether
the hearing of the case before the High Court should be stayed
awaiting the decision of the Supreme Court deperxis upon the facts
and circumstances of each case. In the present hatch of cases
we are ooncerned with the valuable rights of the aprlicants who
have retired between 1976 and 1988. These cases relate to re-
tirement benefits and any delay in disposal of these cases would
cause great hardship and prejudice to the old and retired pension-
ers. The SLP is pending before tkle Suprem= Court from 24.7.1990
and the operation of the order of the Ermakulam Bench has not
been stayed. Even then the applicants herein have not been given
the benefit of the decision of the Ernakulam Bench in regard
to computation of their retirement benefits. Having régard to
all these circumstances we do not consider it just and proper
to stay the hearing of these cases and to await the decision

of the Suprems Court.

11. On behalf of the applicants it is contended that we should
dispose of these cases in the light of the decision of/ L}:‘r.:.frxakulam
Bench whicn has struck down the amendment to ‘Rule 2544 to the
extent retrospective effect has been given affecting the rights

of the appliéa.nts. On behalf of the respondentsg however, it

+ is maintained that the Principal Bench and the Ahmedabad Bench

®
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having taken a contrary view and upheld the validity of the
amendments we should dismiss these»’applications following the

said decisions. They further contend that on merits the decision

% N

of Ernakulam Bench is wrong and that the view taken by the
Principal Bench and the Ahmedabad'Bénéhvis sound.
12. At the outset we must observe that the respondents are

taking advantage of their own lapse in not placing the decision

of the Ernakulam Bench when the Principal Bench and the Ahmedabad
Bench decided the two sets of cases where the same statutory
provisions were challenged. It is well settled that a Division
Bench is bound by judicial discipline to follow the earlier
decision of another Bench vide: ALR 1989 SC 1933 UNION OF INDIA
AND ANOTHER v. RAGHUBIR SINGH AND OTHERS wherein it is observed:
"We are of tne opinion that a pronouucement of law by a
Division Bench of this Court is bindinyg on a Division Bench
of the same or a smaller number of Judges and in order
that such decision be binding, it 1is not necessary that
it should be a decision rendered by the Full Court or a
Constitution bench of the Court."
1f only the respondents had fairly placed tne decision of the
Ernakulam Bench before the Principal Bench and the Ahmedabad
Bench, those Benches would not have examined the validity of
the impugned statutory provisions,. the same having already been
struck down by the Ernakulam Bench which had the competence
to do so. The respondents are now trying to take advantage
of tne failure on their part of performing their duty of placing

ision of the Ernakulam Bench when similar cases  came

tha .
have the effect of declaring/tne impugned amendment to the Kules

: ) . .
4h/to the extent that they give retrospective effect are valid.
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P .
; At the outset we would like to say that the épplications filed
}by the aggrieved parties having been dismissed by the Principal
Bench and the Ahmedabad Bench, those orders cannot be under-
stood as declaring that the impugned provisions-of the rules
are vélid. The decision of the Ernakulam Bench which étruck
down the amendment to tne rules in so far as they gave retrospec-
tive effect is not an order in personem. The Ernakulam Bench
has held that under the proviso to Article 309 of the Constitu-
tion the President has power to promulgate rules with retrospec-
tive éffect. ' It, however, struck down the amendment of the
rules to the extenl they gave retrospective effect on the ground
that it is arbitrary and violative of Article 14 of the Constitu-
tion to deprive the pensioners of the rights which vested in
them as on the dates on which they retired,by amending the rules
subsequently with retrospective effeét. As the impugned provi-
sions were struck down as violative of Article 14 of the Consti-
tution the leyal effect is that the impugned amendments were
void ab initio vide DELP CHAND v. STATE OF UTTAR PRADESH reported
in AIR 1959 SC 648. Once a competent court declares a statutory
provision as void as offending the fundamental rights conferred
by Article 14 of the Constitution that decision binds every
one and not merely the parties to the proceedings. The effect
of the decision of the Ernakulam Bench is that the amendments
giving retrospective effect was not in existence from its incep-
tion. In Black's law Dictionary, 5th Edition, it is stated
that Judgment in Rem is:-
“An adjudication pronounced upon the status of some ' parti-
~ cular thing or subject matter, by a tribunal having, compe-
tent authority." E
In Halsbury's Llaw of England, 4th Edition, Vol.l6 the meaning
of "Judgment in Rem'" is given at para 1522 as below:-

"1522.  Meaning of "Judgment in rem". A judgment in rem
may be defined as the judgment of a Court of €ompetent




jurisdiction determining the status of a person orlthing,
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart
from the application of the term to persons, it must affect
the "res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer'".
(Emphasise supplied) :

As the decision of the Ernakulam Bench declares thebstatus of

the impugned statutory provision, it is a Judgment in rem.

14.°  As on the date on which the Principal Bench and the
Ahmedabad Bench disposed‘:of the applications before them the
amendment giving retrospective effect to the rule having. already
been declared void by the Ernakulam Bench, the tribunal
cannot be asked to strike downthe statutory provision which has
already been struck down or declared as void by a court of compe-
tent jurisdiction. The orders of the Principal Bench. and the
Ahmedabad Bench diswissing the applications cannot in the circum-
stances have the effect of putting life into the rules which
have already been declaréd void by the Ernakulam Bench. Wnen
a statutory provision is declared as void of struck down, tie -
same can be revived by getting the said decision ;eversed
by way of réview'or on appeal to the higher court. The only
other way to resurrect suca a provision is by resbrting to appro-
priate amendment of the Constitution or modifying tne.statutory’
provision as to render it intra vires. The Sgpreme Court has

held in AIR 1989 SC 1933 UNION OF INDIA v. RAGHUBIR SINGH ARND

o

OTHERS -

g, statute is declared invalid in India it cannot
Qated unless constitutional sanction is obtained
N, @ constitutional amendment or an appropriately
vision of the statute is enacted which accords
N coﬁsgig tional prescription”. '

)

not disputed that the Ernakulam Bench of the

J ’ 4 ) 1 .
T "G 15 i fompetent to declare the impugned statutory provi-
) A . . .
e . . s .
31oﬁ‘mvﬁf§’1:j offending Article 14 of the Constitution. The

o o . . . e
vjstatutory provisions declared void have not been shown to have
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 of the Ernakulam Bench. It is admitted that the Supreme Court
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‘been resurrected either by an appropriate awendment to the Cons-
‘titution or by suitable modification of the statutory provision
to bring it within the constitutional prescription. The applica-
i tion for review challenging the decision of the Ermakulam Bench
! has been dismissed. Though an appeal has been filed against

! the decision of the Ernakulam Bench to the Supreme Court no

decision has as yet been rendered by it reversing the decision

has not so far stayed the operation of the said decision. Hence,
we have no hesitation in holding that the order of the Principal
Bench and the Ahmedabad Bench do not have the legal effect of
resurrecting the impugned statutory provisions which have been
already declared void by the earlier decision of the Ernakﬁlam
Bench. In the light of our above findings it follows that there
is only one decisipn which holds the field viz., that of Erna-
kulam Bench which has declared the impugned provisions as void.
As the decisions .of the Principal Bench and Anmedabad Bench
do not have thé effect of declaring the impugned provisions
as valid, it follows that thére are no conflicting decisions

requiring resolution of the conflict.

15. Assuming that there are two inconsistent decisions,
we shall examine as to which decision can be regarded as a prece-
dent binding in subsequent cases. It is obvious that the Prin-
cipal Bench and the Ahmedabad Behch have rendered their decisions

without noticing the earlier decision of the Ernakulam Bench.

In such a situation it is well settled that the later decision .

rendered in ignorance of the earlier decision has’ to be regarded
as per incuriam and not binding on the court in:a susbééduent
case. This princible has been succinctly stated in. Salmond
on Jurisprudence, 12tn Edition, page 151 at para (5) "as

follows:- ¢
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Inconsisteticy between earlier decisions of the
same rank. A court is ot bound by i

one another. This rule
‘ d down in the Court of Appeal [Young's case
. (1944) K.B, at 726, 729}, Court of Criminal Appeal [R.
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R.
v. De Gray (1900) 1 Q.B.521)], and it obviously applies
also to the House of Lords. There may at first sight seenm
to be a difficulty here; how can a situation of conflict
occur, if the court is bound by its own decisions? At
least two answers may be given, First, the conflicting
decisions may come from a time before the binding force
of precedent was recognised. Secondly, and more commonly,
the conflict may have arisen through inadvertence, because
the earlier case was not cited in the later. Owing to
the vast number of precedents, and the heterogeneous ways
~in which they are reported - or are not reported - it is
only too easy for counsel

to miss a relevant authority.
Whenever a relevant prior decision is not cited before

the court, or mentioned in the Judgments, it must be assumed
Lthat the court acts in ignorance or forgetfulness of it.
If the new decision is in_conflict with the old, it is

given per incuriam and is not binding on a later court."
(emphasise supplied)

In Raghubir Singh's case it has been laid down that a decision

of a Bench of two Jjudges is binding on the Division bench consis-~

ting of the same number of judges and that, . therefore, the prin-

éiple laid down by a Bench of two judges does not get reversed

or superseded by a subsequent decision of a Bench of the same

number of judges. Applying this principle it has to be held

that what holds the field as a binding precedentAis the decision
of the Ernakulam Bench and that the subsequent, decision bf the
Principal Bench and the Ahmedabad Bench have to be regarded as
per incﬁriam and not binding in subsequent casesf This being
the .legal bosition Ithe _deéisions of the Principal Bench and

the Ahmedabad Bench have to be ignored and the Ernakulam Bench

}ﬁj Full Bench is not bound by either of the deci-
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\sions, we-'sh&ll now examine as to which of the decisions lays
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The Ernakulam Bench has rightly proceed-

¢
ed on the basis that the President has under the proviso to
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tion power to promulgate rules with

is subject to the condition

however,
any of the fundamental rights con-

Wnat the Ernakulam

Article 309 of the Constitu
]
retﬁOSpective effect. This,

tth the rules do not offend

ferred by Part III of the Constitution.
Bench has done is to examine as to whether retrospective effect
given to the amendment violates Article 14 of the Constitution.

d that the vested rights

It has held that it does, on the groun
iving pension and otner

Lf the applicants in the matter of rece
/retiral benefits have been affected by the retrospective opera-
It is well settled that pension 18

It is neither

tion of the amended rule.
a valuable right which a Government servant earns.

Government servant acquires righ
ate he retires from ser-

ire-

t to pension

cnarity nor bounty.

and other retirement benefits on the d
Deprivation of such a valuable vested right after ret
arbitrary

C—

vice.
is manifestly unreasonable,

f’
!
ment, in our opinion,

violative of Article 14 of the Constitution.

and therefore
That is precisely wnat the Ernakulam Bench has said in its deci-

sion. The Principal Bench and Ahmedabad Bench have not taken

the view that such vested rights can be taken away by a subse-

quent amendment to the rules by giving retrospective effect

What they have said is that the vested rights

/ to the same.
of the applicants before tnem have not in any manner been cur-
By the revision

tailed by the impugned amendments to the rules.

of Pay Scale Rules the pay scales of the wmembers of the running
Under Rule 2544

‘staff were enhanced with effect from 1-1-1973.
the members of the Running staff were entitled to computation

|
of their pay and retirement benefits taking into account tne

running allowances wnich tney were receiving subject to a maximum
Rule 2544 was amended

of 75% of their pay and other allowances.
by notifications dated 5-12-1988 prescribing the maximum at

L2
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45% from 1-1-1973 to 1-4-1979 and 557 from 1-4-1979 onwards.
Thqsé who retired from 1-1-1973 tg 4—12—1988 were, in accordance
with Rule 2544 as it then stood, entitled to take into account
running allowance in the matter of c.omputatio‘n of 'pension and
retirement benefits upto the maximum of 75% of their pay and
other allowances. As their pay was revised with effect from
1-1-1973 the limit of 75% had to be worked out with reference
to the enhanced pay and other allowances ‘that they becanme
entitled to receive in accordance with revision of Pay Scales
Rules wnich came into effect from 1-1-1973. When the maximum
is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55%
from 1—4-1979.it_requires no argument to convinée that the vested
rights of all those who retired between 1-1-1973 and 4-12-1988
in the matter of receiving pension and retirement benefits were
adversely affected. The Principal Bench wnose dec.ision has
been followed by the Ahmedabad Bench has, however, held that
the amendment with retrospective effect has not adversely
affected the quantum of penéion etc. What the Principal Bench
has done is to compare the pension one would getv_taking into
account the pre revised scale of pay immediately before 1.1.1973
and the running allowance limited to a maximum of -757;, of pay
and allowances, with tne pension which he would get after
1-1-1973 taking into account ‘tne higher fevised scale of pay
and tne running allowance subject to a ma#imum of 457 or 55%

may. We are concerned witn persons who retired

§73 and 4-12-1988 thereby earning a right to compu-

\ into _f/c?/ it is the revised pay and the running allowance

<A 2
G s\ O~ . . . )
\s ject7to a maximum of 75% of the revised pay and allowances

v,

that was required to be taken into account. This rght which

W



accrued in their favouron their retirement between 1-1-1973

and 4—12—1988 was sought to be affected by amending the rules

on 5-12-1988 with retrospective effect reducing the maximui

limit of running allowance that qualifies for pension. When
the maximum limit of running allowance is reduced from 75% to
45% or to 55% it automatically reduces the pension and retirement

penefits that stood vested on the date of retirement. It is

impossible, therefore, to agree with the view taken by the Prin-

cipal Bench followed by the Ahmedabad Bench that the vested

right of the pensioners: who retired between 1-1-1973 and

4-12-1988 in regard to pension and other retirement benefits
have not been adversely affected by giving retrospective effect
to the amended rules. We have, therefore, no hesitation iﬁ
holding that the decisions 6f the Principal Bench and the Ahmeda-
bad Bench witn great respect are wrong and that the decision
of tﬁe Ernakulas Bench is.right. The Ernakulam Bench has, in
our opinion, rightly declared the amended provisions to the
extent they have been given retrospective effect as void as

offending Article 14 of the Constitution.

17. As the decision of thé Ernakulam Bench is in appeal before
the Supreme Court we would like, in the interest of justice
and to avoid multiplicitj of proceedings, to direct that the
present applicants shall be bound by the directions of the
Supreme Court and that the payments made in pursuance of our
directions in all these cases shall be liable to be suitably

ad justed.

18. For the reasons stated above, all these applications

-are allowed with the following directions:

(1) Ine respondents shall recompute the pension and
other retiral benefits of the applicants or their

L.Rs in accordance with Rule 2544 as was in force

" vefore it was amended by Notificationg -dated

5-12-1988.
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(2) The arrears due to the applicants/L.Rs on the
basis of the recomputation ‘as aforesaid shall

be calculated and paid.

(3) These directions shall be carried out within
a period of three months from the date of receipt

of the copy of this order.

- (4) If the amounts due to the applicants/L.Rs are
| not paid within the prescribed time;the amounts
due shall be paid with interest at 12% per annum
from the date of this order till the date of

payment.

~
w
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The applicants shall be entitled to costs at

the rate of Rs.500/- in respect of each applica—‘

tion.

2 latggﬁagfusted in accordance with. the orders
= G\ ~

tiehs as may be issued by the Supreme Court

2250 SLPP}* 10373/90 against - the .aecision of the
\13331#5‘Ernakula Bench of the Tribunal in Appllcatlon
s iotkeafh s,
BﬂwGp\/\) !
St Sl S
~ gt e

MEMBER(A) - VICE-CHAIRMAN. CHATIRMAN.

TRUE COPY

Q g\mt\»«

SECTION OFFICER /<[, Jaw
CENTRAL ADMINISTRATIVE TRIBUNAL
ABDIFIAL BERCH ‘
BAUGALORE ‘ ¢

bsv.




